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1963 while talking about the profluc-
tion of an automatic rifle in India, the
Prime Minister mentioned an anma-
ments firm in Belgium with which we
were intending to negotiate, as hav-
ing yel involved in a scanda] in that
couniry. What he really had in mind,
when he made this statement, was a
controversy relating to an armamtnts
firm which occurred in another coun-
try and not in Belgium. This refer-
ence to a Belgian firm wag due 1o a
misunderstanding.

Serr A, B, VAJPAYEE (Uttar Pra-
desh): Sir, are we to understand that
any representation had been received
from that firm in Belgium? What
was the necessity for this statement?

Tug PRIME MINISTER aND THE
MINISTER or EXTERNAIL AFFAIRS
(Simt JAwaHARLAL NeHRU): That is
because a statement was made here
which gave rise to some misunder-
standing and naturally that firm in
Belgium was much upset; and to spme
extent the Belgian Government was
also interested and they pointed out
to us that the statement that was
made here was not a correct one with
regard to that firm and we told them
$hat it will be corrected. ‘

MOTION RE FOOD SITUATION‘ IN
THE COUNTRY—Continued.

Mgr, CHAIRMAN: Now we get back
to the discussion on the food situation.
8hri Vajpayee had just finished his
gpeech. Now I have a very long list
of hon. Members who are anxious to
take part in this debate anq we will,
therefore, have to sit through the
lunch hour. Even so, if hon, Mem-
bers are not good enough to put some
limit on the time that they take for
their speeches, it may not be possible
to accommodate al] the Members who
are anxious to take part. I would,
therefore, request Members to be as
brief as possible. Now, T call Mr.
Avinashilingam Chettiar.
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Semi T. S. AVINASHILINGAM
CHETTIAR (Madras): Mr. Chairman,
I have heard with rapt attention the
speech of the Food Minister. While
I can say that they have managed
fairly well and while I recognise that,
as he said, there are cycles in agri-
cultural production and that once in
five years we have a very bad year—
and this bad year seems to be the pre-
sent year, and while I recognise also
that there are ups and downs in agri-
cultural production due to the sea-
sons, droughts and so on, having said
all that, I am unable to agree that in
this matter of agricultural production
a proper approach has been made.
The speech of the hon, Minister,
Mr. Chairman, did not address
itself to production at all. I would
have expected him to deal with pro-
duction also, because the problem of
agricultural producltion and of food
in this country cannot be solved by
mere distribution, but by higher pro-
duction. That is very clear. But he
addressed himself a great deal to dis-
tribution and to prices. Of course,
prices do have a bearing on agricul-
tural production, and {fo that extent
he hag correctly placed emphasis om
prices. But in the matter of agricul-
tural production, Mr. Chairman, I have
to point out that we are not dealing
with a few people. In the case of in-
dustries, we can affect production be-
cause we have fo deal only with a
handful of people, say 200 or 300 or
500 of them. But in the matter of
agricultural production, we are deal-
ing with masses of men, as has been
pointed out in this very wise note
that has been made by Shri S. K
Patil, the former Minister of Food. I
am obliged to Mr, Thomas for having
given me a copy of that note. It says
that 65 million cultivators in 53% lakh
villages are concerned. And so if any-
body presumes that by mere improve-
ment in administration—that is im-
portant of course—you can improve
agricultural production, he is mistaken.
Agricultnral production will improve
only when we give incentive to the
agriculturists, to these 65 million cul-
tivators so that they feel the urge te
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produce more. They must be urged
ang they must be helped to produce
more. There must be this urge to
produce more. We talk about incen-
tives. We know how incentives are
given to industry. Now and again we
know that the Tariff Commission
brings out a report and recommends
higher prices. Now and again we
know that the price of cement is
raised, steel prices are raised.
Why is this done? That is
because they look to the cost of pro-
duction in the case of these indus-
tries. They do that and then an in-
crease in price ig given. The indus-
trialists are vocal. They can shout.
They have their establishments right
in Delhi, so that they can influence
the p=ople in the Ministries. But these
agricultu-ists, these 65 million culti-
vators distributed in 5% lakh villages,
their voice is not felt. Some figures
were g'ven yesterday and I am grate-
ful to the Government for having
furnished us with those figures. Mr.
Thomas said that the cost of produc-
tion in Madras in the case of rice was
Rs. 19:05 per maund, that in Andhra
it was Rs. 21 per maund. The pro-
curement price in Madras, I know, is
Rs. 16 per maund. 1 believe this pro-
curement price has been raised by
Re, 1 recently. But have we given
the cultivators theg proper incentive
to produce more? This matter of in-
centive hag been emphasised by al-
most every report that was published
by the Ministry of Food and Agricul-
ture, by the Ford Foundation Com-
mittee, by the Asoka Mehta Com-
mittee, by every committee that went
into this problem and produced a re-
port on food production. They have
all emphasised that nroper incentive
must be given to the agriculturists.
But what do we find? From the
fizures given by the Government we
find that the price given is not an
economical price. T take it from the
statrment made by the Minister yes-
terday. And the reason given was
that vou can give an economic price
fn America because only 14 per cent
of the people there are engaged in
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agriculture and sp this increase in
agricultural prices can be shared by
the rest 86 per cent of the people of
that country. But here, he says that
70 per cent of the people are engaged
in agriculture and so the rest 30 per
cent of the people cannot bear the
burden of that price support. This,
Mr, Chairman, is an illusion, and even
from the figures that they have it can
be seen that it is an illusion. Have
the 30 per cent of the population to
bear all this increase? Certainly not.
All the foodgrains produced do not go
to the market. The producers them-
selves eat some of the foodgraing that
they produce and there is no ques-
tion of anyone paying the price of it.
Only the rest is paid for by these 30
per cent of the population in the cities,
Therefore, this argument is an illusion
that if you increase the price, the
burden will have to be met by these
20 per cent, or 30 per cent. of the
population. Actually it will have to
be shared by the other 70 per cent or
80 per cent of the population also.
Therefore, the plea that was made yes-
terday that if there is an increase of
cost given to agricultural producers,
then 80 per cent of the people will
have to be supported by 20 per cent.
is not a correct or right approach or
argument.

Mr. Chairman, recently there was a
drama put up in one of the schools in
South India. There they showed off-
cialg as coming. They came to in-
crease production. Many otherg also
came. And at last the drama ended
with a song to the effect that offi-
cials cannot increase production by
even one grain of foodgrain. Officials
trom Madras and from Delhi can come,
but they cannot do it. The real in-
crease has to be effected not by the
administrators, but by the people be-
hind the plough., So unless yvou give
these people the proper incentive, this
increased production in foodegrains
will not happen. This is what history
has taught us and this is what ex-
per‘ence all over the world has taught
us. But this has not been properly
heeded to by our Government. Sir,
if I may say so, there are many things
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which go towards increasing agrcul-
tur-al product.on and incentive 1g the |
first. Why do intel.igent people, edu-
caled people who want to make a ;good
livieg leave the viliages and come to
towns? The reeson 1s that people with
ambition do not have the scope 1n
agriculture and they are not able to
make a better and a bigger lving.
The 1ncentive 1s not there. If you
want the better type of people to take
to agriculture, you must make it worth
their while and profitable for them.
There are other ways also. Recently,
in an international conference, the
Japanese Delegate told us how Japan
today is in a position to export rice.
Ten years ago, she was deficit in rice
and today she exports a good amount
of rice, In Japan, there is great
scarcity of land, there is over-popula-
tion and also fragmentation of land.
There are not large acreageg like in
America and still the Japanese people
succeeded not only in producing
enough for themselves but in export-
ing rice and today they are exporters
of rice and the reason which enabled
them was that they gave proper rice
to the cultivator so that the people
concerned were given enough incen-
tive to make greater efforts, I say,
unless you view it from this angle,
we will not be able to achieve re-
sults.

There is another matter to which
I would like to refer and it relates to
scientific agriculture. Mr. S, K, Patil
has put it wonderfully. Today, it is
more and more scientific agriculture,
the use of manure and other things
that are necessary to get greater pro-
duction. It i5 not like the olden times.
You would like to know what the soil
is, what the water is and what is the
sort of fertiliser that would suit both.
We have set up an Extension Depart-
ment to carry these to the people.
Great research is also beingmade in
the Agricultural Colleges anq Insti-
tutes. There is no doubt that a tre-
mendous amount of research is being
made and research knowledge from
other countries is also coming through
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carried to the ryot? That is my ques-
tion. If the research 1g made and yet
it is not carried to the people 1n the
villages, what 1s the wuse of that
knowledge? Well, our Extension De-
partment has done good work and I
am not prepared to condemn them.
They have dona something and the in-
creased production to (his extent is
due to what they have done but much
more remains to be done. The wvil-
lage level worker who is supposed to
be an all-purpose worker also carries
on this work but this and the resear-
ches made by the Community Deve-
lopment Organisation do not go to the
people, these people are not able to
give demonstration and put over theses
scientific practices. Thig means that
unless you strengthen the exiension
organisation, unless you equip those
people who go to the villages with
the knowledge so that they are able
to put across what they are intended
to put across, agricultural production
will be poor indeed. The plans are
very good but they must be imple-
mented. The essence of a plan is it9
implementation. This is not something
new that is being said by me. This
has been said before. Our Extension
Department not only must be strong
in person but in the quality of the
knowledge that they have, and the
ability that they have to put across.
There is one other point that I would

like to mention and it is this. Our
experiences have shown that along
with but scientific agriculture, with

the use of fertilisers, our pests have
‘nereased tremendously. This again is
not something new that I am saying.
It is something that has been said by
every report. The pesticideg that we
have the plant protection schemes
that we have not grown along with our
use of scientific agriculture. In many
places today we have this trouble. A
few weeks back because of the rains
and clouds, lots of worms came up in
the cotton and jawar crop but the
whole trouble is that we do not get

these pesticides in time. There are
pesticides somewhere, the pests are
somewhere., The pesticides will kill

the pests but you must get them in



[Shri T. S.
Chettiar.]

time. Similar is the case in respect
of fertilisers. You want fertilisers
and it is not enough that you should
produce enough fertilisers. It must
reach the people in time and if you
do not get it in time, it is no wuse.
Whatever may be the quantity of pes-
ticides we may have, whatever be the
plant protection measures that we may
have, unlesg these things reach the
people in time, they are not of any
avail. I am not going to refer to many
other things which are necessary, soil
conservation and others which are
mentioned in all these reports but I
would only like to say this that the
approach to the problem which was
made by the Food Minister is not the
proper approach. I would like to say
that the approach should be, as has
been mentioned in that note, the focal
point of our approach must be, the
farmer. The farmer must be enthused,
the farmer mus. have the confidence
and the farmer must feel that he is
being looked after. The farmer must
be given the incentive and once we
do that, Mr. Chairman, then and then
only will the problem of agricultural
production be solved and that is a
matter which I would like the Minis-
try to consider very earnestly. Let
them leave all these inhibitions about
the towns supporting the villages. Let
us give the proper price and let us
give them a proper assurance. Let
us give them the help that they need
and let them fecl taat here is an atmos.
phere in which they would like to do
their best and unless that incentive is
given, we may not succeeq very much
and thig is what I would like to put
before the Government. Thank you.

Avinashilingam

Sury CHANDRA SHEKHAR (Uttar
Pradesh): I have no intention to
enter into bitter criticism ang contro-
versy op this issue but the least that
I can say is that the Minister of State
for Food seems tp be sadly unmindful
of the realities of the situation.
Yesterday, while speak’ng he tried to
give the impression to the country
and to this House that everthing was
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quite all right. He made an attempt to
show to the nation that because for four
years no discussions were held in this
House nothing extraordinary had
happened on the food front. I am
sorry to say that the Minister con-
cerned had not cared to read reports
published by his own Department. I
want to study thig problem in another
perspective and that is, whether we
are going to fight the food crisis on a
war level as promised in the past.
Here is a Report calleq The Intensive
Agricultural District  Programme
Report, In 1959, a Committee on Agri-
cultural Production has appointed by
the Ford Foundation and I should
like to read a few sentences from the
Report of that Commitiee. The Com-
mittee says: Food production should
become a Centiral objective under the
crusade for a new foogq policy.

“This crusade invo'ves more than
a plan. It requires allocation of the
necessary resources and hard work,
zeal, enthusiasm and sacrifice on
the part of all those who are
engaged in it. Making a plan is
meaningless without adequate exe-
cution of the plans that are made.
The peasants as usual will not
achieve the food production targets.
The steps necessary to mobilise the
nation for action must be clearly
outlined.”

This is the Report of the team but
everyone who heard the speech of
the Minister wondered whether there
was any sense of urgency. It is not
only my ccmplaint but this is the
unanimous complaint that there was
no indication of any sense of urgency
in the speech of the Minister.

[TEE DEPUTY CHBAIRMAN in the Chair.]

The Food Minister seems to think
that everything will improve and
because we have been making some
progress year by year, everything will
be set right in due course. He tried
to put all the blame en nature and
said that because of some cycle,
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every third or fourth year we get
scarcity of food and sugar. We have
to view these things in a different
light, a new light, What does planning
mean? Does planning mean that we
come to this House and say that
because of drought or flcod or some
disease, production has fallen down?

In 1949 the hon. Prime Minister
made a very good observation about
scarcity of sugar. He said, “What is
disturbing ig not the fact that some
of us have not been able to get
sugar but the fact that the sugar
position should deteriorate so rapidly
and the deterioration could not be

checked quickly. That is the fact
which is very important and we
should find out who js particularly

responsible for it and who ig guilty
of it.” Th's is the statement made by
the Prime Minister.

Madam, I shall take the sugar
situation in the country and I should
like to discuss the sugar policy of the
Government of India In 1960-61 thirty
lakh tons of sugar were produced and
for th's the sugar mills were given
incentives, I do not know of other
States but in the State of U.P. alone
a sum of Rs. 8 crcres was given to the
industrialists for producing more
sugar. As a result of al] this about 30
lakh tons were produced in the
country and next year the Food Min-
istry came with a slogan that there
was a surplus, there wag a glut in
the market of sugar and that we
cannot consume all the sugar. The
industrialists and the Government,
both agreed that production shquld
be curtailed. In 1961 when it was
sowing season for sugarcane, the
Government extended all help to the
agriculturists in the form of subsidy,
seeds, manure, etc, and the sugar-
cane growers planted sugarcane in
larger quantities and in larger
acreage but all of a sudden in August
1961 the Government cof India comes
out with an ordinance that the pro-
duction of sugar should be reduced by
ten per cent and if the mills will not
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adhere to this ordinance they will
have to pay penal duty. This was the
order of the Food M’nistry, And why
was it said that there was surplus of
sugar? The Food Minister will come
and say that there was no export
market. 1 agree that exports should
be there but what about the consump-
tion situation in the country?

With your permission, Madam, I
should like to place before this House
the consumption situation. A few
years back India was second
only to Cuba in producing
sugar. I do not know; she may be
now first because of reduced pro-
duction in Cuba. But let us see the
world figures of consumption. 1 quote
the 1961 figures of per capita con-
sumption of sugar from the book
‘Indian Sugar Manual’ publisheq by
the Sugar Technologists Association
of India, Kalyanpur, Xanpur. On
page 7 in Table No. 5 they have given
the worldwide per capita consump-
tion of sugar, They are ag follows:—

Belgium 35.3 Kgs.
Czechoslovakia 429
France 314 ,,
Finland 45
Germany (West) 319 ,,
Italy 240
Netherlands 52.6 ,,
Poland .. 335,
Switzerland 544
Sweden 43.7 ,,
United Kingdom 560 ,,
Turkey ..o 127,
U.S.SR. .. 33 ,

And what is the figure for India? The
figure for India is 145 Ibs. which
comes to 7 Kg. Only two countries in
the whole world, that is, Indonesia
and Pakistan, consume less sugar
than India. But the Food Minister
comeg and says that there was sur-
plus sugar in the country in 1960-61
ang therefore the production Wwas
reduced by ten per cent. Who is
guilty of this wrong policy? Who
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advised the Government of India? I
sympathise with the Food Minister
that he comes here armed with
wrong figures given by the bureau-
crats sitting in the Food Ministry
and says that there js surplus and
next year it becomes a scarcity. T tell
you, Madam that from 30 lakh tons
the production of sugar came down
to 26 lakh tons in 1961-62 and it
came to 21.5 lakh tons in 1962-63. In
this way within two years there was
a reduction of about 13 lakh tons,
and the Government of India lost
about Rs. 43.7 crores as taxes on the
production of sugar; because of this
reduction the net loss to the Gov-
ernment of India was about Rs. 43
crores. They say that the scarcity
hag come about because of the facto-
ries; they say that the scarcity has
come about because of the industri-
alists; they say that the scarcity has
come about because of the vagaries
of nature. Madam, I would say that
thig scarcity has come about because
of the wrong policies of the Govern-
ment of India; the scarcity has come
about because of the lack of foresight
in the Fooi Ministry; the scarcity
has come about because either they
do not understand the sugar problem
or they are misguided by certain
vested interestg sitting in the Food
Ministry.

Now I should like to say what
happened due to this wrong policy
of the Government of India. Sugar-
cane was burnt in the States of Uttar
Pradesh and Bihar in 1961-62. It is
on the record of the U.P. Assembly;
the U.P. Government admitted that
gugarcane was burnt because it could
not be consumed by factories. This
question was raised in th's Parlia-
ment and also in the State Assembly.
The Union Government came out
with the plea that they were not res-
ponsible for the consumption of
sugarcane, and the cultivators were
faced with hardships, But what is

happening today? To'ay they have
come up with a rule under the
Defence of India Ruleg that the
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sugarcane growers should be com-
pelled to give 66 per cent of their
produce to the sugar factories. When
there was surplus sugarcane in the
fields of the farmers the Government
of India had no responsibility for its
consumption but when there is less
sugarcane and they want to divert it
to gur and khandsari the Government
of Indig comes out with a provigion
under the Defence of India Rules.
And what do .they say? They say, if
you do not supply cane to the sugar
factories you will be prosecuted and
you will be sent to jail. There was
already a Sugarcane Purchase Act in
U.P. but the Government was not
satisfied with that Act and a gpecial
provision was made under the Defence
of India Rules. And what is happe-
ning now? In spite of all these De-
fence of India Rules the sugar facto-
ries of Eastern U.P. are not able to
get sugarcane to their present capa-
city. When I tried to raise this mat-
ter in this House so many difficulties

were created and the hon. Food
Minister said that only three facto-
ries have been affected by short-

supply of sugarcane, Madam, I have
received so many telegrams and
these telegrams began to come in the
second or third week of November.
Since then I have tried to raise this
matter in the House. I will just read
out one telegram which was sent by
the Thdian Sugar Mills Association,
Calcutta to the Indian Sugar Mills
Association here. It was not from any
agitator; it was not from a cane
grower. It is from the Sugar Mills
Association—Secretary or somebody
sending it—to the Sugar Mills Asso-

ciation here in Delhi. 1t reads as
follows:
T > . ey R 23
“Continuation our telegram
twentyninth  ultimo. Understand

Vishnu Pratap Sugar Works Kharl-

da, Lakshmi Devi Sugar Mills,
Chitauni, Punjab Sugar Mills,
Ghughli, Mahabir Sugar Mills,
Siswa Bazar and Seksaria Sugar

Mills, Babhnan closed for want of
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cane supplied due cane strike while
Ramkola Sugar Mills, Ramchand
Sons Sugar Mills, Barabanki, Ralna

Sugar Mills, Shahganj, Shanker
Sugar Mills, Captainganj, Basii
Sugar Mills, Walterganj, Madho
Mahesh Sugar Mills, Munderwa,
Shree Anand Sugar Mills, Lahad,

Ishwari Khetan Sugar Mills, Las-
shmiganj, Nawabganj Sugar Mills
having very unsatisfactory chance

supplies stop. United Provinces
Sugar Company, Tamkohi, Ofrad
Padrauna Sugar Works, ' Kanpur

Sugar Works, Kathkuiyan and
Gauri Bazar Deoria Sugar Mills,
Deoria, Shree Sitaram Sugar Com-
pany, Baitalpur, Maheshwari Khe-
tan Sugar Mills Ramkola, Saraya
Sugar Factory, Sardarnagar.
Ganesh Sugar Mills, Anandnagar,
Diamond Sugar Mills, Pipraich,
Balrampur Sugar Company, Bal-
rampur and Tulsipur critical situa-
tion due agitation stop Committee
apprehend unless immediate action
taken ensure adequate cane sup-
plies factories working will become
very difficult stop Committee
therefore urges you kindly inter-
vene and do needful stop Kindly
wire action taken.”

Tre MINISTER or STATE 1N THE
MINISTRY or FOOD anp AGRICUL-
TURE (SHRT A. M. THOMAS): What is
the date of this telegram?

Surr CHANDRA iSHEKHAR: It
was on the 2nd December. Here is a
telegram that I received at 1 am.
this morning. It is from Deoria. It
reads:—

“Deo-ia Baitalpur Factory Grow-
ers Stopped Supply 9th—Yugul-
deo.”

There are so many other telegrams
that I have received, but this is a
telegram which I received only this
morning. Not only that. Newspapers
have given various reports. The
“Hindustan Times” of November 30th
says: “East UP. Sugar Mills face
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cane shortage.” The “Statesman” of
26th November says. “Sugar Millz in
East U.P, postpone crushing opera-
tions.” The “Indian Express” of 2nd
December reported from Lucknow
that the sugar mills in Eastern U.P.
were facing collapse. But the Food
Minister here is sitting silent. e
cannot even raise this is,ue in this
House. The factories are not work-
ing. Workers are being put to hara-
ship. Cane-growers have to undergo
so many difficulties, but for the Food
Minister these are minor matters and
he wants tn acsure the country and
also this House that the target of 33
lakh tons will be fulfilled in this
season, I simply pity this attitude
of the Goverrment of India. I was
just referring to eastern U.P., What
is the plea of the Government? Tha
Government’s plea is that they are
going to fix the price of sugarcan=
on the basis of recovery as recoia-
mended by the Tariff Commission
Time and 2again the Food Idinister
has given a =ermon fo the growers
in eastern U.P. that they shouldq pro-
duce a better quality of sugarcane. I
quite agree with that, but there are
various dificu’tics in it. I should
like to know whether the Goveru-
ment of India have any machinery to
know the real recovery of sugar, I
will just quote here some figures. In
Deoria district of U.P. one factory is
giving a recovery of 10.3 per cent,
while the other factories, which are
within a distance of five miles, give
a recovery of 85 per cent. So, the
whole question of recovey should be
examined afresh. Leave this question
of recovery. I should like to know
from the hon. Mr. Thomas ang the
hon. Sardar Swaran Singh as to what
is happening to eastern U.P. in Pun-
jab where the recovery is only about
9.02 per cent, the cane-growers are
paid Rs. 2 per maund. In Kerala
where the recovery is 9.01 per cent,
the only factory in the State of Mr.
Thomas is authorised to pay Rs. 2
per maund to the cane-growers. The
other Food Minister, Dr. Ram Subhag
Singh, in his own State, in respect of
south Bihar factories allowed to pay
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Rs, 2 per maund. With lowest re-
covery, the Sugar Mills, Bihta, which
is adjacent to the constituency of Dr.
Ram Subhag Singh is authoriseq to
pay Rs. 2 per maund for cane, Facto-
ries with greater recoveries in north
Bihar are not allowed to pay Rs. 2
per maund, Is it justice? Is it fair-
play? I am forced to come to the
conclusion that the Fool Ministry is
nothing but a gang of social gobblins
who are out to loot a certain section
of the peasantry in certain parts of
the country. What is the plea? Why
should not the sugarcane growers in
eastern U.P. be allowed to get Rs, 2
per maund?

It is said that factories in eastern
U.P. should sell their sugar at chea-
per rates. I have no objection, When
we raise the issue that the sugar
factories are getting much more
profit and therefore nationalise these
factories, then this very Government
comes forward and says: “No, they
are working on a very meagre profit.
That profit should be allowed.” 1 take
their stand to be correct. But then
what crime have the factory-owners
in eastern U.P. committed? The
factory-owners in eastern U.P. are
asked to sell their sugar at Rs, 1115
per quintal, while the sugar mag-
nates in western U.P. and in other
parts of the country .

Suart ARJUN ARORA (Uttar Pra-
desh): He has two factories in eastern

U.P.

SHrRr SITARAM JAIPURIA (Uttar
Pradesh): It is the larger aspect,
not the individual aspect here,

Surr CHANDRA SHEKHAR: 1
do not know whether he has sugar
factories at all. But sugar factories
in eastern U.P. are asked to sell their
sugar at Rs. 111.5 per quintal, while
the sugar factories in western U.DP.
are askeq to sell their production at
Rs. 116.5 per quintal, This is the case.
1 should like to let this House know
that there is a special provision, a
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peculiar provision. 1 am speaking in
English only because my {friends
from the South could understand
me. There is always a cry that North
is exploiting South. But what is hap-
pening? If the sugar factories sell
their produce here in U.P. for Rs. 118,
and the freight charge up to Mysore
is Re, 1 per maund, then the Mysore
factories are allowed to have the
freight advantage. If sugar factories
in UP. are asked to sell their pro-
duction at Rs. 118, sugar factories in
Mysore are authorised to sell it at
Rs. 117. There is always g freight
charge when sugar is sent from @
surplus area to a deficit area. The
advantage of that freight charge is
given to the factories situated in the
scarcity areas. I know, if I am not
wrong, that in the case of the Kerala
factory, a freight alvantage of Rs. 2
per maund is allowed. I do not
know what the Government of India
really wants. I should like to bring
to your notice, Madam, that in east-
ern U.P. alone the sugarcane crush-
ed by factories comes to near about
12.68 crores of maunds. If a sugar
cane grower ig asked to forego even
20 nP per maund, then in eastern
U.P. the sugarcane growersg are
asked to forego Rs. 2% crores. The
Government of India have come for-
ward with a proposal that the dis-
tricts of eastern U.P. are backward
and for the economic development of
this region a special plan should be
made. But the eastern U.P. cane-
growers are asked to pay Rs. 25
crores for the benefit of other areas.
I have no objection to that, but is
that benefit going into the pocket of
the consumer? No.

Now, I take the case of ‘gur’. The
hon, Food Minister stated yesterday
that only 5 lakh tons of ‘gur’ are
exported from the surplus areas. He
saig that 90 per cent is consumed. T
was surprised to hear this statement
from a responsible man like the Food
Minister. I do not know from where
he got the fisures. But his whole
contention was based on one fact
that they take the figures from the



Food situation

2797

railway stations. Only they take int{‘;
account the rail transport about the
export of gur. But another hon.
Member of the Congress Party ha
stateq his case in the Lok Sabha ang
he has made clear his experiences
about the Railway Department. 1T
challenge the Food Minister to en-
quire that more than 90 per cent
export is made mwot by rail but b
tfrucks. The gur prgiuction in all-
India according to the Food Minister
ig about—I do not exactly remember,
but here is the net production dof
gur in different States: In 1961-62
23,798,000 tons of gur were produced
in Uttar Pradesh. The per capita gur
consumption in the whole of India
is 22 Ibs. per annum, So I take it that
in U.P., a surplus State, the people
consume 30 lbs. per capita. The totg]
population of U.P. iz 64266508 rursl
and 94.79,895 wurban. It comes to
7.37,46,401. It every single indivi-
dual in the State consumed 30 1bs.
per annum_the total consumption of
U.P. comes to 10,50.000 tons. What
happens to these 13,29,000 tons? The
Food Minister says that only 5 lakh
tons are exported from the gur prg-
ducing areas. T do not take the cajs
of Bihar and other States, Only 1
U. P. 23,79,000 tons of gur are pro-
duced. It 7 crores of pcople consume
25 per cent more than in other
States—supposing they consume 30
Ibs. per annum—they can consume
only 10,50,000 tons. What happeng to
these 13,29.000 tons? The  statisties
furnished by the Minister are a colos-

#al distortion of facts. The Foad
Ministry wants to make us under-
stand that it is giving us the right

picture. What is happening, Madam?
This gur is being sold in U.P. at Rs.
18 per maund. It is being sold in
Delhi at Rs. 32 or Rs. 35 per maund.
In Punjab it is more. In Baroda. in
Gujarat it is even more. If you take
it that only Rs. 10 more is charged
from the consumers of the importing
States, every ton of gur in UP. has
to lose Rs. 250. The total loss
comes to near about Rs. 32 crorés.
Who is going to get the profit out of
it? Tt is not in the interests of the

|
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consumers. The Food Ministey wants
to make us believe that they are
taking all these steps only for the
benefit of the consumer. But you wil
be surprised to know that traders
in U.P. are not authorised to export
gur. Only traders in Gujarat, Pun-
jab and other States are authorised
to import gur. So the traders of
Gujarat, Bombay and Punjab want
that scarcity conditions should pre-
vail in their States so that they may
get more profit. I do not know, I
have no proof, but no Government
can pursue such a policy unless and
until they have some vested interests.
One or two officers sitting for years
in the Foo3 Ministry are manipulat-
ing the whole sugar policy, the whole
gur policy of the Government of
India. They want us to understand
that everything is going on all right.
I am sorry to say, Madam, that the
Food Ministry is indulging in gigan-
tic bungling and nothing can be done
unless and until the whole structure
is changed, the whole pattern ig al-
tered.

When we plead that there should
be less restriction on the export of
gur, on the movement of gur it is
in the interests of the constmers of
Gujarat, the consumers of Bombay
and the consumers of Punjab, and
also in the interests of the producers
of UP. But they are not going to
accede to our demand. They say that

we are creating some trouble. The
hon. Food Minister, for instance,
said that some agitators were insti-

gating that there should be no cane
supply 1o the mills, I do not know
who these agitators are, But I can
show him a hunidred pamphiets from
the District Congress Committees
saying that sugar-cane growers
should not supply cane fo factories
unless they get Rs. 2 per maung for
their cane. I want to emphasise only
one point that unless and un-
till there is fair play towards the
cane-growers in the Eastern U.P. and
the gur producers in the Western UP,,
no sugar policy of the Government
can succeed. In spite of their draw-
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backs in spite of their difficulties,
U.P. and Bihar are the two States
which produce near about half of our
requirements of sugar. If the cane
growerg wre not given incentives, if
the producer of the raw material is
not ready for a willing participation
in the whole process of production, I
do not know how the Food Minister
thinks that he can achieve the target.
For the last one month sugar mill
owners have been persuading the
Government and the cane ‘growers
have been demand:ng that this wrong
policy should be rectified, should be
corrected. But the Union Govern-
ment js not going to hear that. I do
not know what the reason is. The
only obvious reason I can see is that
these two unfortunate States of U.P.
and Bihar have two Chief Ministers
who are not according top the wishes
of the so-called High Command of the
Congresg here.

Surr A, M. THOMAS: Is it accord-
ing to your wishes?

Sarrt CHANDRA SHEKHAR: Whe-
ther it is according to my wishes
or not, it is not according to the wishes
of the High Command, and that is
why you want to discredit Mrs. Sucheta
Kripalani and Shri XKrishna Ballabh
Sahay, Internal quarrels of the Con-
gress Party are coming in the way of
deciding the policy on sugar. I should
like to 'make it clear to the House. I
warn the Food Minister that because
he has to get the votes from the
Punjab, sugar-cane growers must be
paid Rs. 2; he has to get votes from
Kerala and so he hasg to pay them
Rs. 2.

SHRI A. M. THOMAS: It does not
Pay Rs. 2, for the information of the
hon. Member.

Sarr CHANDRA SHEKHAR: But
according to my information he gets
that. And even Shri Ram Subhag
Singh in h's own limited area should
allow the factories to pay Rs, 2 per
maund. Howsoever glorious your
Prime Minister may be, if this policy
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is not corrected, sugar-cane growers
of UP, will throw this Government
out, the Government of the Congress
Party. It may not be to your liking,
it may not be to my lking, but it is
obvious and it is coming in a few
years.,

So, Madam, 1 want that this prob-
lem snould be taken up in this pers-
pective. What is the reason, what is
the argument of the Food Ministry
tivat the Eastern U.P. cane growers
should not be paid Rs, 2 per maund?

Tue MINISTER or FOOD anp
AGRICULTURE (SARrDAR SWARAN
SinGH): Have 1 understood the hon.
Member correctly that his ma'n argu-
ment is to save the Congress Party?

Serr CHANDRA SHEKHAR: My
main argument is to save democracy
and to throw out the Congregs Party.
I do not want that production should
be reduced. I do not want that an
anarchic situation should be created.

I want that in this emergency this
whole policy of the Government,
which is based on the obstinacy of

the rulers, should be reoriented. The
proverbal rulers’ obstinacy has en-
tered the mind of the Food Ministry.
I cannot help saying that. My only
purpose is to show him the reason, to
show him the light to come on the
right path. If he is not ready to
give, I can only pity my own luck,
I can only pity the fortune of the
nation, that we have such Food
Ministers.

I was dealing with the sugar prob-
lem and the Gur problem. There is
another point which I wish to make.
If Gur is not sold at remunerative
prices it will have its repercussion
on the production of sugar-cane. If
sugar-cane is not produced in suffi-
cient quantities, it will have itg con-
sequential repercussion gn the produc-
tion of sugar. Ipn the very early years,
one of the Reports of the Tariff Com-
mission said that Gur prices influenced
cane production, If I remember cor-
rectly, the Tariff Commission report-
ed in 1931 that
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“Apart from the effect of climatic | within four years. The hon, Focod

eonditions on prices and eventually
on the area under cane, an examina-
tion of the figureg indicates fairly
general cycles of rise ang fall in
acreage, a large output decremsing
the price of gur, thus discouraging
the cultivation of cane, and even-
tually restoring the price.”

So, I was just pleading with the
Government and the Food Minister
that if you reduced the gur price in
U.P. to an un-remunerative level, the
cane growers would be discouraged,
and any discouragement to the cane-
growers will not be able to give them
incentives for more production of
sugar, ang consequently, your tar-
gets of more production will suffer.

Now, 1 should like to say a few
words about the general food policy.
The hon, Food Minister tried to say
that there was nothing to be alarmist
sbout the food situation. Only a few
months ago, what happened in West
Bengal? My friend, the hon. Shri
Bhupesh Gupta, made it quite clear
that there was an explosive situatian
in West Bengal. In the daily papers
of the country came out this report
that people there were taking the law
into their hands. It was not the Gov-
errment of West Bengal, it was npt
our hon. friend, Shri Thomas, who
saved the situation or who brought
down the price of rice in the markets
of Calcutta, but it was the mass or-
gan‘sation of people, it was the force
of the people. They broke open the
stores, they compelled the hoarders
to secll their stocks at proper prices.
But the Government sayg that thére
is nothing alarming. Not only that.
Here ig the Third Plan Appraisal and
in that report it has been said that
plans were made but no plap could be
executed properly. Here is the Re-
port pf the Intensive Agriculture IDis-
trict Programme. In 1959, th's ifea
was brought before the Government
of India that measures should be tack-
led at a war level and up to 1963,
they have onlv initiated this »prog-
ramme. Nothing could be achigved

l

Minister said that they were import-
ing food material worth Rs. 20 crores
from outside. But they are not going
to increase the imports. They are
trying to increase their own produc-
tion. But what happened? We were
given to understand that the country
would be self-sufficient in food in
1952. Then it wag said that some more
time would be taken. Eleven years
have elapsed. Even today we hear
the same speech from the hon. Food
Minister. The Food Minister said,
“Four years back, we discussed this
food situation.” [ went through the
debates of the Rajya Sabha. I was
amusingly surprised to see that the
speech of 1959 wag just the same us
he delivered yesterday. There is no
difference in the mood of the Food
Minister, there is no d'fference in
the measures. There is no agony,
there js no shame on hiz part. The
shame may be on the part of the
Prime Minister. The President of
the Indian Republic made it clear
that our own agricultural production
had suffered due to lack of right
leadersh’p. Only a few days ago, he
made a statement that the whole agri-
cultural production had suffered due
to lack of right leadership. I do not
know whether that remark was for
Sardar Swaran Singh or for Shri
Thomas. These are the leaders who
are piloting the Food Ministry in our
country. But thig remark from the
highest personality in the country is
enough to show the inefficiency
and the hesitation in the implemen-
tation of the plans envisaged by the
Planning Commission or by the other
agencies.

The Food Minister yesterday gsa'd
that the cost of production of agri-
cultural goods Thad increased. He
said that according to that increase,
there would be a proportional increase
in the prices of foodgrains, It is true.
Basically it is true that the food-
grain prices will be increased. But
long before, in 1958, the Foodgrains
Enquiry Committee suggested some
measures. The Government consi-~
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dered those measures. All the mach-
inery is there with the Govern-
ment. Why were not the foodgrain
prices stabilised? Time and again,
this thing was emphasised by the
experts that there should be some
parity between the prices of indus-
trial products and of the agricultural
products, No step was taken. Who
came in the way in bringing about
the parity between agricultural and
industrial prices? They hold that
production is increasing. Is it suffi-
cient i’ only we say that a few pounds
or a few thousand tons of food pro-
duction is increasing every year?
No. We are adding to our population
but in proportion to the addition of
population, our agricultural produc-
tion is not increasing. It is a very
zlarming situation and if the Food
Ministry is not going to take proper
measures, an explosive situation may
arise in the country at any moment.

Another thing that I should like to
point out ig that the Government are
keeping their stocks at stores in big
cities or at certain places. But if
they know that there are certain
scarcity pockets where scarcity con-
ditions are created, the Government
should create their stocks at these
points. If the private food grain
owners and traders charge exorbitant
prices ang create gearcity for nothing,
Government should come into the mar-
ket. So, stores and stocks should be
stored at those points where scarcity
conditions are created very often.

Another point that I should like to
mention is that production is not the
only problem. The problem of dis-
tribution is all the more serious, and
this distribution problem should be

taclfled in right earnest, The hon.
Shri Bhupesh Gupta and Shri Vaj-
payee yesterday referred to certain

co-operative societies, the Central Co-
eperative Society, and that some big
man in Delhi was in charge of the co-
operatives,

AN Hon. MEMBER: The
Minister.

ex-Chief
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Surt CHANDRA SHEKHAR: In
Parliament, an hon. Member made an
admission that this society was
indulging in profiteering. He made
the submission that the price increase
was there because of the bribery
given to the railway authorities. I
do not know if the statement made
by the hon. Member in the House is
not to be taken cognizance of, and
the Food Minister says that the Delhi
Administration  is making some
enquiry.

Another alarming point was raised
by Shri Vajpayee yesterday that four
thousand bags of rice were given to
the society to bring them into the
market so that the soaring prices
might decrease but that two thousand

bags were lying in the ware~
1 p.M. houses. It is a sort of hoard-

ing hoarding on the part of
co-operatives, is as much objectionable
as hoarding by individuals. It is al}l the
more objectionable bzcause it brings
a bad name to the co-operative move-

ment, The hon. Member, Shri Atal
Behari Vajpayee, went against co-
operative movament as a whole

because of this sort of inefficient

and corrupt working of certain
co-operative stores. It is all the
more necessary in the interests

of the general policies of the Govern-
ment of India that the Food Minister
should take stern action against thig
co-operative store howsoever . . .

Ter DEPUTY-CHAIRMAN: You
have taken forty minutes; five minutes
are left.

Surt GANGA SHARAN SINHA
(Bihar): He is the only speaker on our
behalf and I think, that as much time
was allotted to the Communist Party
must also be allotted to us.

Tae DEPUTY CHAIRMAN: Forty-
five minutes have been allotted to
your party.

Smrr GANGA SHARAN SINHA:
Why this difference in time, I do not
know.

Tue DEPUTY CHAIRMAN: There
is no difference; forty-five minutes
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have been sllotted to Dboth the
parties.

Sart CHANDRA SHEKHAR: Within
five minutes I shall finish.

that if there is any charge of corrup-
tion against any co-operative society,
it should attract the immediate atten-
tion of the Government of India,
because it is a matter of policy. If
these co-operative stores indulge in
corruption, in  black-marketing, in
profiteering, in hoarding and so on,
the whole co-operative institution will
be brought to disgrace, and the whble
slogan of democratic socialism, the
slogan of co-operative commonwealth
will come to ridicule, The Govern-
ment of India, they show no comnsi-
deration to the high slogans, given by
their leader Pandit Jawaharlal Nehru,
in action, in the implementation of
the policy. They should take imme-~
diate action and the least they could
do was that all licences to this co-
operative store should have been can-
eelled forthwith, and the Government
of India and the Food Minister should
have made a statement in the House
that all licences, whether for gur, or
for grain, or for other commodities,
given to this co-operative store had
been cancelled. But nothing was
done, and for five, six days they are
making enquiries. But they are do-
ing everything in the case of petty
shop-keepers who, for very small
offences, are being challaned under
the Defence of India Rules. I da not
know, if people are not ready to have
faith in the intentions of the Gowvern-
ment of India, if people are not ready
to believe in the utterances of the
Food Ministers, if the workers and
farmers are not assured that the pro-
mises made by the Government of
India will be fulfilled, what will hap-
pen to our democratic institutions,
what will happen to our demog¢ratic
planning? In this wider perspective
the Food Minister should take into
eonsideration all the points raised by
me. It is not a small matter that
cane-growers in one part of the

Madam, I was just making the poiFt
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country are told that they cannot get
two rupees per maund because there
is no competitor in the market. That
is another argument; that argument
may be advanced by the Food Minis-
ter, that because in North Bihar and
in eastern U.P. there is no khandsari
or gur industry, there is no competi-
tion, and so the cane-growers there
will not be aliowed to have two
rupees per maund for their sugarcane.
But, Madam, are we going to give
them incentives to bring this cottage
industry into operation? If they are
going to give that facility, it is all
right. But under the Defence of
India Rules they are banning new
crushers coming into being; they say
that no new crushers should be instal-
led, and yet they are not paying a
remunerative price to the cane-
growers, Kohlus can be installed only
on 'a co-operative basis and not by
any gingle individual. According to
the Desfence of India Rules kohlus
can be installed only if one individual
crushes his sugarcane in the kohlu.
So you have imposed so many limi-
tations in that area, and the peasantry
of the area feels frustrated; there is
a sense of agony, there is a sense of
dissatisfaction, and I submit to the
Government of India that they should
not be led away by this notion that
because they have taken a decision,
that decision should persist in spite of
the opposition from all sides. Even
the sugar mills association in that
area has asked the Government to
fix the sugarcane price at two rupees
per maund—and also the Government
of UP. Though they had not come
out publicly, they have made the
suggestion, they have made the rep-
resentation many a time that sugar-
cane growers of this area should be
given due consideration. I submit to
the Food Minister that, if you want to
increase food production, if you want
to increase production of sugar, if you
want export of more sugar for earn-
ing more foreign exchange, the only
way is that you must satisfy the pro-

ducer of the raw material—you must
satisfy the cane-grower; you must

satisfy the persons who are engaged
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in this industry. Unless and until
you take these steps, nothing tangible
can be expected. Willing participa-
tion of the people, willing participa-
tion of the peasantry, wiling parti-
cipation of the workers c¢an bring
more production, and more produc-
tion will bring more foreign exchange.
But I am sorry to say that, in spite
of requests from all quarters, it is not

done, What is the reason? I want to
understand the reason. I was given
to understand one point. A very

notable person met one high official
in the Food Ministry in the Directo-
rate of Sugar, and that man said,
because of politica] reasons, we are
not going to concede this demand.
What is the politica]l reason? I do
not understand. I cannot quote the
name of the man, but he is a man
sitting in the Directorate of Sugar.

Semt A. M. THOMAS: Madam,
when such aliegations are made . . .

Surt CHANDRA SHEKHAR: 1 do
not yield. 1 believe in reciprocity
in politics. Yesterday you did not

vield. So I do not yield today.

SHr A. M. THOMAS: On a point of
order, Madam. A serious charge has
been 'made aganst my Directorate,
and the hon. Member is not even in a
position to vouch for the statement.
Who told him? Let him say gso
that the matter may be enquired into.
What is the use of saying that one
high-placed person said like that?

Sart  FARIDUL HAQ ANSARI
(Uttar Pradesh): It is not done in the
House; we never quote the names of
persons,

Sarr A. M. THOMAS: Then that al-
Jegation should be withdrawn.

Srrr CHANDRA SHEKHAR: Why
should the allegation be withdrawn?
T stand by the allegation, and that al-
legation has not been made once or
twice, but many times. In 1953 the
‘hon. professor Shri Shibbanlal
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Saksena, a Member of Parliament,
made allegations against certain per-
sons. It is in writing, and if the hon.
Food Minister wants, I can quote it.
But I am not going to divulge the
source of my information. (Inter-
ruptions.) If the hon. Minister wanta
that I should not make any allegation
against the Directorate of Sugar, I am
not going to accede to this demand of
the Minister that I should withdraw
the allagation. Rather, with all sense
of responsibility and with all the
emphasis at my command I demand
that a commission should be appointed
to enguire into the whole working of
the Sugar Directorate of the Govern-
ment of India. I have reasons fo be-
lieve that persons sitting there are
in close collusion with the traders in
other States; they are in close coilu-
sion with certain persons who want
that the eastern U, P. factories should
be destroyed, that they should be
shifted to certain other areas. I have
reasons to believe it and I demand an
impartial commission, and if the hon.
Minister is ready to institute such an
enquiry, I shall be too willing to give
evidence before that committee or that
commission, that certain persons in
the Directorate of Food and Sugar
are indulging in all sorts of racket.
In this connection I refer to the re-
mark that was made by the Prime
Minister in 1949 and I want to empha-~
sise that if the Prime Minister is sin«
cere that the sugar racket should be
exposed, he should be ready to insti-
tute an enquiry into the whole func-
tioning of the Food Ministry and, in
particular, into the whole function-
ing of the Directorate of Sugar,

Surt S. C. KARAYALAR (Madras):
Madam Deputy Chairman, the food
situation has been dealt with on the
floor of this House from several points
of view; the question of production,
distribution, procurement, prices, ete,
all have been discussed in this House.
I do not propose therefore to deal
with those aspects, but I wish to deal
with certain other aspects which ap-
pear to me as being relevant to the
subject.
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I wish to suggest that there is need
for formulation of a long-term food
policy. As things stand Madam, I am
of opinion that we are making only
ad hoc arrangements from year to
year to meet the food requirements of
the country. That is not a long-term
policy. There is great need for
formulating a long-term policy, and
the long-term policy can only have
relation to the population of the
country, primarily, In other words,
we must have a definite population
policy and the food policy must be co-
ordinated to the population polley.
Madam, several other countries—
the UK., France, Naly, Germany,
the United States—these countries
have formulated a sound population
policies in relation to their require-
ments. The population policy can
be adjusted to the requirements of
the country and in our couniry,
Madam, the fooq policy must be
mainly based upon the population
policy of the country. Unless we give
adequate emphasis to this aspect, we
cannot really achieve the state of self-
sufficiency because it will be making
a wrong approach and we cannot
attain self-sufficiency in the foresee-
able future as it is largely a question
of population. When we think of
making supplies available to the
people of the country, we must have
positive statistics regarding popula-
tion, what the population will be in
the foreseeable future. Al} these
things have got great relationship to
our food policy.

Madam, unless we do that, in the
near future there will he a very signi-
ficant maladjustment between our
food supplies and the population. That
is a point which has got to be borne
in mind in framing a long-term food
policy. That is most essential. Of
course, the Ministry or the Govern-
ment of India have been making very
great efforts to procure supplies to
meet the requirements of the country
both from internal resources and from
imports etc. All these things are
very laudable, Madam. But that is
not to say that we have got a long-
term policy. A long-term policy is
very essential so that we may try to
840 RSD—4,
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achieve self-sufficiencey in regard to
our food requirements.

Another point which I want to place
before the House and before the Minis-
try, Madam, is that the Government
or the Food Ministry should not be
satisfied simply with supplying food
in quantitative terms. Of course, the
Governments are giving adequate
supplies of food in the shape of rice,
But that should
not be the only aim of the Govern-
ment. They should also aim at giving
food in qualitative terms. I want to
point out, Madam, that in tropical
countries it has been found by medi-
cal research and investigation that
millions of people are suffering from
malnutrition, and this problem has
been the subject of a serious study
in the Central American States. They
have found millions of people suffe-
ring from malnutrition on account,.
particularly, of protein deficiency.
They have made a deep study and
they have found it possible to meet
this deficiency by a kind of food
which they have been able to evolve
from local grains. That is a matter
which has got to be looked into by
our Government also because a very
large section of the population of this
country relies entirely upon rice and
wheat which supply only, carbohy-
drate requirements of the people. In
other words, that is only supplying
the fuelling matter. A real food
should contain not only carbohydrate
but it should contain other constitu-
ents also such ag protein, vitamins
and minerals. These are the essential
constituents of a real food. Unless
the Government direct their attention
to the supply of such food Madam,
what is happening or what has hap-
pened in some of the Central Ameri-
can States, where millions of people
have been victims of malnutrition,
will also overtake this country; and
when this problem assumes large
dimensions, it will be impossible to
cope with the problem and to find a
solution for it. So, Madam, we should
take early steps to make researches
like those conducted in the Institute
which has been established in the
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Central American States for solving
this problem of malnutrition. That
is a very serious problem, Madam,
and that has got to be studied.

The Central American States, I may
mention, have set up an institute for
the study of this problem. They have
found out a kind of food to be supb-
lied to millions of people which will
satisfy all the requirements of nutri-

tion. We have got to take those
things from them.
Madam, as you will notice, this

point has not escaped the attention of
our Constitution-makers because in
the chapter on the Directive Principles
of State Policy, article 47 lays down:

“The State shall regard the rai-
sing of the level of nutrition and
the standard of living of its people
anq the improvement of public
health as among its primary dut-
jes . . .

So, Madam, this article imposes, not
a statutory but a Constitutional obli-
gation upon the State to provide not
merely food in quantitative termg but
provide food in qualitative terms. So
this Constitutional obligation cannot
be discharged unless they launch upop
a scheme of the nature which has
been started and completed in the
Central American States, where a
special ingtitute is devoting itself
completely to the production of this
kind of food and supplying it to mil-
lions of people.

So, Madam, there are two aspects:
the need for a long-term food policy
and the need for making available to
the people food in qualitative terms,
This should receive the attention of
tong-term policy makers.

‘Madam, I do not want to refer to
other matters introduced on the floor
of the House. I wish only to refer (o
one or two points which were raised
by the hon. Member who spoke before
me, namely, with regard to the sugar
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consumption in our country. The
statistics which he placed before the
House regarding the consumption of
sugar in India show that the per capite
consumption here ig 14 1bs. or 7 kgms.
Madam, there is a snag in his statisties
because I feel that he has not taken
into account the consumption of gur
and khandsari sugar which is a very
high percentage of the total consump-
tion. If that also be taken into
account, then 1 am sure the per capita
consumption in the country will not
be very unfavourable compared to
the consumption in other countries.

in the Country

Surr A. M. THOMAS: In other

countrieg there is no gur.

Surt S. C KARAYALAR: That is
what I say. I am pointing out that
there is no gur or some such thing in
other countries. So in the consumption
here this should also be taken into
account. We have not got very
reliable statistics to show the consump-
tion of gur and Kkhandsari. That also
should be taken into account, Then
the per capita consumption will be
much higher than what it is shown te

be; it will be somewhere about 20
1bs. or so.
Surr K. SANTHANAM (Madras):

He gave the per capita consumption
of gur as 10 kgms,

Suarr 8. C. KARAYALAR: The
statistics that he gave were in relation
to the total average consumption of
sugar alone.

Surt K. SANTHANAM: It is 7
kgms. for sugar and 10 kgms. for gur.

Surr 8. C, KARAYALAR: That will
make 17 kgms. which is comparable
to the consumption in other countries.

Then he stated another point with
regard to Kerala that the Kerala State
cane growers were being favoured by
the Food Minister by giving Rs. 2 per

maund. It is a wrong statement. !
think it is somewhere about
Rs. 16 . . .

Surr A, M. THOMAS: It is Rs. 1'68.
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SHer S. C. KARAYALAR: ] wanted
just to correct that figure that was
quoted by my hon friend. These are
some of the po.nts which I wanted to
raise. I said that I did not want to go
into matterg of production ete. because
they have been dealt with by several
others and will be dealt with by others,
I want only to emphasise the need for
a food policy which must be co-related
or co-ordinated to the population
policy. It must be a sound one.
A population policy can be laid
down only by g high-level committee
consisting of demographers, sociolo-
gists, economists, statisticians, ete. and
the Government must certainly loock
into this matter and try to set up such
a committee at a very early date so
that we can have a long-term food

policy related to population. Thank
you. .
Surt M. RUTHNASWAMY (Mad-

ras) : Madam, in 1959 3 Food Research
Foundation Committee came over to
India to study the food situation and
they called it ‘The food crisis’. Now
it looks as if it has been a continuous

crisis because food shortage still
stares ug in the face. Confining my-
self to the two food products, rice

and sugar, upon which emphasis is
laid in this motion, we gsee that from
29 million tons of rice in the Second
Plan period the production of rice
has risen or is expected to rise by the
end of the Third Plan to 31 million
tons. Even so, the rice-eating people
of India will be faced with rice short-
age and in fact among the foodgrains
imported from outside from the U.S.A.
even, rice figures largely. So we are
facegq with the problem of increasing
this productivity of agricultural pro-
ducts. It is tragic that the agricultural
productivity of India is lower than
that of other rice-producing countries
in the East certainly below that of
Japan but unfortunately also belew
that of countrieg like Burma, Java and
the Philippines. It is only Korea whaose
agricultural productivity is lower
than that of India. The aquestion that
really faces the Food Ministry, as it
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faces the Parliament, is what are the
obstacles to increased wagricultural
productivity in our country? 'The
usual blame is put upon the rainfall.
Rainfall is uncertain, drought occurs
now and then. It looks as if produc-
tion of agricultural products depends
mainly upon rain. No doubt the mon-
soons are freakish, they are not equally
strong every year and one monsoon Is
stronger or weaker than the other.
But in a country where raintall is
doubtful, one expects the Govern-
ment to take certain protective mea-
su-es. Every ounce of water is valu-
able in our country, every drop of
water is valuable in this country.
What are the measures taken by the
Government to increase the rainfall?
Every one knowg that trees protect
rzinfall.  Trees produce or rather
create conditions favourable to the
fail of rain, What has the Govern-
ment done in regard to afforestation?
During the war large areas 'of forests
were destroyed but very little has been
done to restore these trees. Whereas
in other countries, faced with similar
problems, like Prussia, in the early
19th Century, one of the first things
done by the creator of modern Prus-
sia, namely, Chancellor Stein—Prime
Minister Stein—was to initiate a large
programme, a generous programme
of tree-planting so that the mountain-
tops and hill-sides and all unoccupied
lands were planted with trees. Here
in this country we see the tragic pic-
ture gg we travel by train rather than
by plane of large mountain tops, huge
hill-sides being eroded. You can see
erosion taking place before your very
eyes. The sides of hills are being
eroded by the rainfall and I have been
observing this for the past 25 to 30
years. These hill-sides and tops are
not all covered by trees so that
one would imagine that a large and
generous programme of tree plantation
would be one ot the first things that
any Government would resort to.
Then very little has also been done in
regard to anti-erosion and flood con-
trol measures. One of the first things
done bv the late and memorable Pre-
sident Franklin D. Roosevelt as soon as

in the Country
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he came into power was to initiate a
programme ‘of anti-erosion measures
and flood control. It is these protec-
tive measures that will ensure regu-
lar rainfal] and ensure the supply of
water to our flelds. Although much
has been done in regard to building of
large irrigation works our country
still suffers from lack of irrigation
facilities. It has been calculated that
out of 350 million acres of cultivable
land, hardly 70 million acres are
under irrigation. I must congratulate
the Government on its recent gene-
rous attitude towards minor irrigation
works. There has been, in recent
years, an increase of 50 per cent. in
expenditure on minor works, but still
there is a good deal to be done in a
country like this where rainfall is so
doubtful. Every precautionary mea-
sure must be taken by the Government
not to allow one drop or one ounce
of water to go to waste,

Another obstacle that stands in the
way of agricultural productivity is the
lack of roads, especially village roads,
connecting the villages with the nea-
rest railway station, with the nearest
trunk road or with the nearest mar-
ket. In regard to roads, we have the
lowest mileage among all the civilised
countries, about 27 miles of rvads to
100 square miles of territory or area.
1t is one of the lowest among civilized
countries, There are countries which
have 100 miles of road to 100 square
miles of territory.
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Together with this lack of roads goes
the lack of marketing facilities. Our
small taluk towns or emall mandies,
the usual market places where fairs
and weekly markets are held, are not
provided with godowns, warehouses,
resting places for the farmers who
would come and sell their goods. Un-
less these marketing facilities are im-
proved, we cannot expect the farmer
to increase his productivity. Then illi-
teracy also stands in the way ©of im-
proved farming. What is the use of
issuing series of pamphlets on improv-
ed methods of cultivation, seeds,
manures and 50 on if the poor peasant,
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poor farmer, is not able to read these
bulletins that are issued by the Agri-
culture Departments? To reach the
adult illiterate population, we ought
to have education through the mass
media of communication like the radio,
the cinema and so on. But they are
not being used for this purpose. As
one hon. Member from Mysore said,
nothing has been done to educate these
farmers with regard to better stan-
dards of living, better methods of cul-
tivation. Nothing is being done. Day
after day there must be talks reach-
ing the villagers, reaching the far-
mers’ homes or the community cen-
tres, providing them with this infor-
mation and this education in higher
standard of living, higher standards
and better methods of farming and of
life. P

There are, on the other hand, posi-
tive disincentives like the programme
and policy of land ceilings and the
cooperative farming. If you place a
ceiling upon land you take away one
powerful incentive for intensive farm-
ing. Then the farmer would not find
it to his interest to increase his pro-
ductivity, because he would know that
he cannot add to his landholding. That
is one of the most powerful incentives,
the magic of property, which operates
in so many other countries.

In regard to land legislation it is
curious that the mid-term evaluation
report on the Plan finds a certain
number of defects. It points out that
there are delays in enacting com-
prehensive land legislation and this
leads to uncertainty among farmers
whether they are owners or tenants.
Also the legislation on ceiling is dep-
rived of its effect mainly on account
of the absence of measures for pre-
venting transfer of jand. I remember
when the Land Ceiling Bill was intro-
duced in the Madras State, the Madrag
Government gave about one year for
this ceiling programme to be effected
and in the meantime a large number
of joint families, mirazdars of Tan-
jore and other places, saw to it that
the land was distributed among thelr
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relatives and even among their depen-
dents. So the policy of putting a

ceiling on land was effectively defeat-
ed.

This mid-term appraisal report also
points out that there has been no
evaluation results of the ceiling legis-
lation. What hag been the effect of
this ceiling legislation? Has it in-
creased productivity or has it decreas-
ed productivity? It seems, no such
evaluation hag been effected.

The giving of ownership to the {en-
ants also has been very slow in its
progress. The Government’s policy
I do welcome, 1ts policy to convert
the tenants, the cultivators, into far-
mers. But this policy is very slow in
bing effected. That is the finding of
this mid-term evaluation Committee,
They have also pointed out that the
variations in the regulationg of rent
have not been helpful to productivity
for consolidation of holdings which is
80 necessary in order to make the
land-holdings economically viable.
Only 52 million acres have been con-
solidated so far out of the hundreds
ot millions of acres that have been
divided up by fragmentation.

Next, Madam, I turn to the dark and
gloomy region of controls and to the
question of sugar, The Thurd Plan
Report enthusiastically says that the
coverage of controls is very great
This looks like the boastings of jour-
nals which say that their papers have
a large coverage of news Now they
say, wuatrols extend to steel, cement,
raw cntton, coal and even food articles
like sugar. Sugar was being produced
in surplus in our country. It was one
of the great sugar-producing countries
of the world. But on account of the
controls the production also is c¢on-
trolled and the cost of production is
higher than the world prices, and
therefore, the cost of the consumer is
also greater. 'The cost for the c¢on-
sumer in the country is also increased.
The export prices have to keep pace
with international prices and exportis
have to be encouraged and stimulated
in order to earn foreign exchange.
The Minister with some gusto, rejoiced
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that we were earning foreign ex-
change as much as Rs, 60 crores
in three years. No doubt it is neces-
sary to earn foreign exchange. But
why should it be earned at the ex-
pense of the consumer, at the ex-
pense of the citizens of this country?
And should it be earned through a
food product? Could it not be earned
through any other product except a
food product like sugar? That is why
sugar is so scarce and sugar is so
costly in this country, all because it
has to earn foreign exchange.

So on all accounts, Madam Deputy
Chairman, there has been defeat on
the food front, whether it be with
regard to rice, or with regard to sugar
or any other foodgrains and a defeat
on the food front, especially in this
time of emergency, is a major defeat.
Therefore, I would plead with the
Government that they should take ait
measures taught by the experience of
other countries, taught by economic
history, and try to converi this defeat
into a victory on the food front.

Surt K. SANTHANAM: Madam
Deputy Chairman, I endorse the claim
of the Minister of State for Food that
on the whole, the Government have
managed the fooi supply of the coun-
try in a reasonable manner. We have
only to compare the position this year
with that in 1943 in West Bengal. The
same shortage of supply occurred ow-
ing to the failure of the rains in 1943.

Pror. M. B. LAL (Uttar Pradesh):
Put our Government is better than
the Government of 1943 in Eengal.

Sert K. SANTHANAM: I am
coming to that. My hon, friend wall
please wait. In the year 1943 the
shortage in the country was not greater
than the shortage that occurred this
vear, During that year T visited Ben-
cal and found the streets of Calcutia
littered with the dead. Thousands and
thousands of peovle were starving and
their skeleton-like bodies you could
see. Then I saw thousands of bodies
floating in the great rivers Padma ang
Meghna., Fortunately, n: such disaster
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has occurred now and to some extent
at least, the Government doeg deserve
credit for saving the country and all
the people from actual starvation

Food situation

Having conceded that, Maram,
Deputy Chairman, I must also say that
the hon. Minister’s account ot the
Government's achievements was not
quite convincing. He said that the
food production of 1961-62 was equal
to that of 1960-51 and tha* in 1962-63
there wasg a deficit of over 2 million
tons.

Sur1 A. M. THOMAS: No. 1t ig 3
plus 1, altogether 4 million tons.

Surr K. SANTHANAM: Let it be
a shortage of 4 million tons from that
of in 1960-61. If the Goverrment had
spent no money at all, then I could
understand it. But actually on agti-
cultural production during 1961-82,
Rs. 175'9 crores had been spent. And
in 1962-63 Rs. 212°1 crores had been
spent, That comes to 3097, of the
total allotment of Rs. 1,218 crores of
the Third Plan and this had been
spent on agricultural production. And
it was estimated that on account of this
expenditure, there would be an 1n-
crease of 4 million tons every year.
Therefore, when the hon. Minister
claims that in 1961-62 we had the
same production as in 1960-61, it
means that we had failed to realise the
increase of 4 million tons. Similarly,
when he says that in 1962-63 we have
fallen short by 3 million tons, it really
is 3 million tons plus 8 million tons.
That is fo say the shortfall was not 3
million tons but 11 million tons, unless
it be that he says that all that expen-
diture on agricultural production has
not yielded any result.

This is the point that I want to em-
phasise. What happens to the invest-
ment in agricultural production? Why
have the sum of over rupees three
hundreq crores not producing any
result? I can understand a shortage of
three or four million tons due to the
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seasons but if the investment on agri-
culture has produced the estimated
result, it would not only have neu-
tralised all the shortages due to
seasons but would also have yielded
an increase. Therefore, we have to
find out the reason why all the
investment on agriculture has not
yielded any fruit and that is what I
want to concentrate on to lay. There
are two different problems, there are
short-termm problems and there are
long-term problems. Now, one of
my contentiong is that much of the
investment in agricultural production
is going to waste, Take the question
o improved seeds, I have no doubt
we have invested crores and crores
of rupeeg in setting up seed farms ail
over the country and according to
statistics the coverage of improved
seeds has been steadily  increasing
but my own feeling and my own in-
formation ig that this coverage is
only a paper coverage and, as a matter
of fact, the improvement of seeds is
deteriorating and that pure seed is
having the same meaning ag pure
ghee in this country. I think a high
level technical commission, if it goes
through all the seed farms and more
than that, all the other purchases
that are made from individual gro-
wers, they will find that while here
ang there, now ang then, there has
been some improvement in production
owing to the so-called improved
seeds, after a year or two, even these
Government seed farms fail to main-
tain the quality of improved seeds.
The procurement of improved seeds
ends largely in corruption, the so-
called improved seeds are bought at a
premium; only, this premium is shar-
ed between the agriculturists who
supply and many of the agricultural
officers who buy these improved seeds
and the actual farmer does not get
any improved seed, Therefore, I am
not sure that all the investment In
improved seeds has brought any mate-
rial improvement in the quality of
the seed throughout the country and
this is g matter which requires pro-
per investigation.
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My bhon. friend, Mr. Ruthnagwamy,
remarked that minor irrigation has
been given a generous deal, that there
hes been a fifty per cent. increaseg in
mingr irrigation. So far as financial
resourceg are concerned, what he said
wag quite correct, Government has
poured hundreds of crores into minor
irrigation works. While the allotment
for minor irrigation has increased old
sources of minor irrigation are deteri-
orating. I do not think the net acre-
age under minor irrigation is increas-
ing. It is only a paper increase and
there is no machinery, there is no
proper arrangement to see that all the
minor irrigation sources which are
built up are properly maintained, In
many cases, if I may say so, minor
irrigation schemes costing more than
two thousand rupees per acre have
been sanctionedq merely because
money was gvailable, I think the
cost of minor irrigation in many areas
i3 many times the value of the land
t0 be irrigated ang this ig all because
we want to have a paper achievement
in minor irrigation without real achi-
evement in terms of food production

{ would like the Food Minister to
say, for all these twelve years what
hag been the total amount of money
spent on reclamation of the so-called
wasteland. I think except where irri-
gation schemes have been built up,
the so-called reclamation of waste-
land has been largely a waste of
money and the people who have been
gettled have not been able to produce
any effective quantity of foodstuffy or
any other agricultural produce.

Of course, there has been an incre-
age in the use of fertilisers and I
think the increase in the use of ferti-
lisers is one of the assured methods
of increasing food production but the
actual distribution of festilisers is in
a chaotic condition. In one year the
farmer is supplied Ammonium Sul-
phate and in the next vear he ig told
that they have not got Ammonium
‘Sulphate but have got only Ammon-
iwm Phosphate. Ammonium Phog-
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phatg may be a better manure. I am
not decrying Ammonium Phosphate;
it is much superior to Ammonium
Sulphate but the farmer is puzzled.
Hg is confused. He says he wants
the manure which he used last year.
Therefore, proper and regular sup-
ply of fertilisers according to the
areas and according to the wisheg of
the farmers should be assured. They
should not be treated as guinea pigs
and anything that the  Agriculture
Ministry wants or some other people
wants ought not to be forced on the
farmers ang they shoulg not be forc-
ed to change their ways without much
education or notice. To ensure that
actual investment in agricultural pro-
duction results in agricultural pro-
duction is the headache, I say, the
greatest problem before the Agricul-
ture Ministry and I think there is a
regular attempt by all the State Gov-
ernments and the Central Government
Food Ministry to hide the failure in
agricultural production so that people
may not feel that hundreds of crores
are being wasted on the so-called
agricultural production. 1 think @&
proper evaluation of every one of
these steps should be supplied to the
Parliament and to the people every
year.

Now, I wish to come to one or two
long-term issues, I am sorry my
friend, Mr. Bhupesh Gupta, is not
here but my reading of the position
regarding economic holdings ig quite
the reverse of what he says. Now,
this is the picture of the position ot
the distribution of holdings, Of the
total holdings, 7123 per cent, of the
number of holdings and 1560 per
cent. op the total area cornsist of five
acres or less. We have to remember
that we have got only one-sixth of
irrigated land in this country. There-
fore, the flve acres of dry land is an
uneconomic holding which cannot
maintain any peasant family whatso-
ever and therefore, in this category
coming under the 15'60 per cent,, area
the peasant ig absolutely  listless.
Anyway, he has to make hig living
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by a lot of manual labour. Whether
there is a good crop or a bad crop, he
has to put in a few more or less days
of manual labour and no measure
which the Government tékes can be
of help to him. He cannot be a mem-
ber of any co-operative society; he
has no credit and he cannot get any
benefit from any co-opergtive society
or from any other agency. Therefore
thig 1560 per cent. of land iz more or
less something which cannot come
under any plan of improvement, Then
between nve to ten acres the total
holdings are 14:19 per cent. and the
total land is 1856, Here the pea
sants are a little better tut by and
large it there is a slight chenge in
crops or seasons, then their ability to
have fert.lisers, improveq seeds and
all that will collapse, They are get-
ting on from year to year. Simply
because he has produceg better crop
this year, you cannot trust him to
produce the same crop next  year.
It depends upon the prices and the
erop. If he has got a margin he is
willing to invest. If he has no mar-
gin he doeg not invest, He simply
sows the seed and takes whatever
crop he gets.

Between ten acres to thirty acres

the percentage of holdings is 11-51
and the area is 35:01 per cent. This
is the cre.m of our peas~niry. It is

these 1151 per cent of boldingg which
are econcmic holdings in which wyou
can expect the peasant to take inter-
est and I think a gpecial attempt
should be made to eroncenirate on
these people and give tnem whatever
they want and see that they bring
about maximum productiecn In the
eategory of thirty to fifty acres, the
holdings, are only 197 por cert. and
they have an acreage of 13.75 per
cent. To the extent that these people
reside in their villages and cultivate,
they do ;roduce very guod surpluses
and thev are among the best farmers
in the country but to the extent that
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any percentage of them are absentee
landlords, steps shou'd te takepn to
take over their land by the Govern.
ment and distribute it among others.
In the category of 50 acres and above
there is 'only 1.1 per cent of holdings
and 17°11 per cent. of the total acre-
age. Here again the same considera-
tions which I mentioned in regarq to
the 30 to 50 acreg category should
apply.

So 1 think steps must be taken to
see that all people with uneconomic
holdings are able to earn a living by
other subsidiary occupations gatisfac-
torily. Until we can convert our
agricultural complex into an  agro-
industrial complex by which if a man
gets only Rs. 100 per capita income
out of agriculture he must also Dbe
able to get another Rs. 100 or Rs. 150
per capitq out of other industries, we
cannot improve matters, And these
industries must be real modern indus-
tries. I do not believe you can give
them this through hand-pounding
of rice or amber charka; you will
have to start industries with small
power machines, with electricity and
other things and employ them. Either
you liquidate them and bring them to
the towng and make them  fachbory
workers or keep them in the villages,
give them some industrial occupation
so that at least half their earnings
may come from such industrial occu-
pations. Otherwise these people who
have nearly 85 per cent of the hold-
ings with them will be 3 drag on
the progress of the country and you
cannot do anything with them. There-
fore the first thing to be done is liqui-
dation of these uneconomic holdings
or converting the areas where these
people live into agro-industrial units.
Either of these two steps should be
adopted; in some cases one can be
attempted and in other areas the
other but by and large, everywhere
there should be a plan to see that
these people with uneconomic hold-
ings become really respectable citi-
zens of the country with a  decent
minimum livelihood.
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Shri GOPIKRISHNA VIJAIVAR-
GIYA (Madhya Pradesh): They are
spread over everywhere, They are
not in one area.

Sert K. SANTHANAM: Some
villages consist only of uneconomic
holdings and in some there are only
economic holdings and in some others
there ig a mixture of the two, So we
cannot have one standardised plan
for the whole country. It will have
to be adjusted according to the cir-
cumstances and according to the types
of holdings available in each area.

Then I think it is not right to dis-
courage the village folk. Now, what
happens? The ceiling from one point
of view ig logically sustainable; in a
poor country with so many people
there should be land ceilings. Sup-
pose thirty acres becomes the stand-
ard ceiling on land, the maximum in-
come even of a prosperous agricul-
turist cannot be more than Rs. 5,000;
that is to say, the richest agriculturist
in the country will be a person who
gets an income of Rs. 5,000 ang he
will be poorer than any Section Offi-
cer of the Government of India. We
do not want anybody throughout our
rural areags who can stand up to a
Section Officer or any officer whatso-
ever; in such circumstances what
kind of psycholegy, what kind of rural
population ghall we have? I think the
whole thing must be reconsidered.
The range of income in rural
areas must be the same as the range
of income in the urban areas. If you
are prepared to limit the income in
urban areas to Rs. 5,000 T have no
objection, Here in the urban areas
you have a range of income which is
from zero to twelve lakhs and there
you say it will be from zero to five
thousang rupees, I think the whole
thing is wrong. Because the Plan is
being made by the urban people who
have no real contact, who have no
real sympathy with the rural popula-
tion, they are doing all this. They
are doing it on a theoretical Thasis.
They take the number of hoardings
and they take the area and divide it
by the number and they say that this
shall be the ceiling and this shall not
be the ceiling.

Food situation
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Another thing which is important
is that the agriculturist must have
conditions of certainty. Today what
is happening? Even people within
the ceiling, if they are prosperous are
transferring all their savings to urban
areas. They are willing to take
loans from the co-operative societies
but they want to have a small plot of
land or a small house in the towns.
They do not want to invest their sav-
ings in the villages because they are
afraid; they have no security. It is
time we say that this is the end of
our land reforms, Anyhody who
makes money in a village should in-
vest the money there and he should
not suffer at all, Absolute security
of land tenure is an essential condi-
tion to any agriculturist; otherwise
the whole thing will drift to the
urban areas, and that is what is hap-
pening.

Take, for instance, this Mid-term
Appraisal and there is a table there
which gives the total expenditure on
housing. They gave six per cent of
the total housing allotment to the
rural areas in the whole country and
out of that six per cent the allotment
there has been only two per cent of
the actual expenditure. There is no
house which has been built in villages
except for Community Projects or for
Government purposes. No peasant
is building houses now. In this city
of Delhi I think not 1less than ten
crores ‘'of rupees are being invested
annually in house construction. There-
fore we concentrate all the wealth in
the cities and then say that our agri-
culture is declining. What else can
it do? Agriculture has been drained
of all resources and whatever resour-
ces are made available, they are
being wasted. Therefore I say that
both the short-term and the long-term
needs of our agriculture should be
more carefully, more deeply, consi-
Jered and proper steps taken.

Thank you.

2 P.M.

SurimaTI C. AMMANNA RAJA
(Andhra Pradesh): Madam  Deputy
Chairman, Mr. Santhanam, who spoke
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{Shrimati C. Ammanna Raja.]
_just now, has covered many impor-
tant points, more than anybody else
.en either side. He knows something
about agriculture and he knows also
the difficulties of a farmer. That is
why he has been able to put before
the House all aspects of agriculture
and how food production could be
improved. Now, we are dealing main-
ly with rice and sugar.

{TrE  VICE-CHAIRMAN (Surt M.
GovinpA Reppy) in the Chair]

We are still importing rice from
abroad to the tune of Rs. 20 crores
worth every vear. This is rice alone.
This is a huge figure, What can we
do to avoid import of this nature
and waste the all-important foreign
exchange on a thing like this? We
should make ourselves self-sufficient.
How can we make ourselves self-
sgufficient? We must, as Mr. San-
thanam has said, give some kind of
encouragement and not  discourage
the farmer from carrying on his
work, I have known of people, who
have been all their lives farmers,
coming to towns to take up other
work because agriculture is not suffi-
ciently paying. We go on putting
too many taxes on them without
giving them any kind of comforts in

their villages. Just now, Mr, San-
thanam said: We spend so much
money on so many amenities and

tacilities for city dwellers and town
dwellers, What are we doing for the
villages? 1 think that the farmer
and the village are the most neglected
ones, Even though we have been
paying some attention to them and
their lot has improved since some
time now, a lot more has to be done
if you want the farmer to continue
his work as a fesmer. There is very
little for them to feel encouraged to
earry on their work. They have to
live in villages where there are no
facilities. There is no drainage sys-
tem. There is no proper protected
water supply. I have seen officers
who go on ingpection tour to villages
carrying their own bottle of water,
decauge there is no good water avail-
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able in villages. People going from
cities can do that, but they have
to drink that water, whether there is
cholera in the area or smallpox
in the area. It may be any other
thing which is detrimental to one's
life. They carry on their work in
the face of so many difficulties. They
have to get up at 3 o'clock in the
morning and go to the fields in the
dark, in a place where there are no
roads. They have no time for tak-
ing their bath, no time for prayers,
no time for newspapers. We cannot
do without these things even for a
single day. But do we realise their
difficulties? We go on putting taxes,
cesses, sales tax, water cess, all sorts
of things. Some time back in respect
of professional colleges we used to
give some sort of encouragement and
satisfaction to farmers. We used to
give seats to children coming from
agricultural families. Even that has
been given up now. What sort of
encouragement are we giving these
farmers, so that they can do this
hard work, so that we may all live?
It has been referred to already. There
are no roads. For everything he has
to go to the town to buy anything
that is required either for his agri-
cultural work or to carry on his liv-
ing.

in the Country

Mr, Avinashilingam  Chettiar has
already referred to the procurement
price in Madras and Andhra, It is
only Rs. 16 or Rs. 164 per maund,
whereas according to the calculation
of our Government, the production
price is about Rs. 21/-, Is it paying?
Is it any kind of encouragement? If
you just take up any sort of indus-
trial work, it is subsidised by the Go-
vernment. All industries are encou-
raged because we need industries.
So, this man gives up his work ip the
flelds and comes to the town. He
takes up a small work, some petrol
pump or some little thing to start
with. And then, they go on increa-
sing their business. Just as we have
to look after our cows, we have to
look after our farmers. They have
no luxuries. They live in small huts.
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Even if it is a big building with a
top floor, it is littered with paddy
bags and all sorts of things which
they require for their agricultural
work. So, taxes and other things
must, to some extent, be decreased.
We have to give some sort of encou-
ragement to a good farmer, somebody
‘who has produced so much and things

like that. Some prize should be
awarded. It is being done by the
Governrment these days. I must pay

my compliments to the Government
because they have been giving atten-
tion to all sides. Still some more
things have to be done,

We have been looking after minor
irrigation, construction of dams and
all that. We have also been, through
co-operative societies, trying to sup-
ply manures, fertilisers, agricultural
implements, seed, etc. but they do not
reach the farmer in time and it is a
matter of great disgust and annoy-
ance to them. Not only that. They
cannot carry on their work. Many
times they have to go round these
people to procure things that they
have to get. It is not enough if the
Government takes some steps and for-
mulates some  policies. All  these
people, officers at all levels, have to
work with a missionary zeal if food
production is really to go up. We
have to quicken the pace. Even now
there is a Jot of corruption, a lot of
blackmarketing in manures is there.
Blackmarketing in fertilisers is there
and in seeds also it is there. What
we aim at can really be of advantage
if these things are distributed to
people to whom they should go. But
they do not reach them and these
people try to sell it at blackmarket
rates, which is a cause of great an-
noyance to everybody. So, to give
some encouragement to these people 1
feel that they must get some sort of
scholarship or free education in res-
pect of their children. There must be
some enhcouragement, some induce-
ment. Like this we have to look after
these people. They are men supply-
ing food not only to us, to the coun-

try, but also for export to other coun-
tries.
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Another thing I want to say is this.
I have just mentioned that we are
spending to the tune of Rs. 20 crores
on imports of rice from abroad. If
this money or a part of it could be
given as a loan for projects like
Nagarjunasagar dam, it would be
better. I have mentioned it once
before and I am not tired of mentjon-
ing it again. If only we were able
to give sufficient money to this dam,
according to its capacity, the dam
would have been ready by now. Now,
it will not be completed for another
two years because much less amount
than what is required is being given
by the Centre. If only another Rs.
5 croregs every year, that is Rs. 28
crores or so during the Plan period,
had been given, it would have been
completed much sooner And if it is
completed, so much more land could
be irrigated immediately. We will
become self-sufficient and we will not
have to import rice from abroad and
waste our precious foreign exchange.
Also, we pay so much attention to fer-
tiliser factories and all that, but we
are wasting natural manures. 1 am
sure Mr. Sri Rama Reddy will refer
to it in his speech. Why not we think
of some policy, of taking some action
against people who make these cow-
dung cakes for the sake of firewood?
Give them more money so that they
may be encouraged to sell it to the
Government. In every village now

we have got decentralisation and
there are village level workers and
other officers. They can go and buy
this manure. They can buy this

natural manure and distribute it again
to the agriculturists. It would be a
very good thing and it will be much
cheaper, and there will not be so
much pressure on the factories. All
these people do not have to run up to
towns so much. This also really
could be thought of.

It is a very difficult thing really te
be a Food Minister. It is a thankless
job whatever you may do and how-
ever much you may improve things.

AN, Hon. MEMBER: Quite right.
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Surimatt C. AMMANNA RAJA: |
People do not say “thank you” for
what you have done, but they go on
criticising. Of course we are here to
give constructive suggestions go that
things may improve. But we must
also take into account how much we
have improved things. Mr. Bhupesh
Gupta yesterday was waxing eloquent
over the shortages here and there, in
his owp State of West Bengal, as Mr.
Santhanam has just now referred.
Does he remember how many deaths,
how many calamities there were in
1943 when there was sufficient food
to go round which was not properly
distributed? Now we are not doing
that. We are trying to take care of
the people. There are really no star-
vations. Only the prices may be go-
ing up. Even that has been control-
led. There is no scarcity actually.
Only people are not able<«to pay that
much amount because even though
you have tried to control prices,
things are still costly. How to bring
the price down? That is only possible
by trying to improve production.

There is also another factor—of
eourse the Food Minister is not in
charge of it. The population also
must be controlled. That is a diffe-
rent matter.

AN, Hon. MEMBER: How?

SurimaT C. AMMANNA RAJA:
In so many ways. It just depends
upon the determination of the man.

SHrRt A. D. MANI (Madhya Pra-
desh): Ang also the woman.

SerivMaT C. AMMANNA RAJA:
When I say man, I mean the huma-
nity. I do not want such interrup-
tions in such a light-hearted manner.

THEe VICE-CHAIRMAN (SHrRr M.
Govinpba Reppy): Your time is up.
Please conclude.

SarmaTt C. AMMANNA RAJA:
So that is also an effort which has to

[ RAJTYA SABHA ]

be put in by the people at large, by

the publie. .
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About sugar, I do not want to say
much. I just want to say that I do
not know why we should really kick
up such a row about sugar. There is
really not se much scarcity as it is
made out to be. Of course I know
there is scarcity to some extent be-
cause of controls and other things.
But actually I would advise people
not to prepare any sweets during the
emergency. We can do very well
without it. Of course coflee, tea and
things like that do not require much
sugar, and we have got sufficient
sugar to go round. So why do we
want to kick up such a row? Only
if you want to prepare many sweet
things you require so much sugar.
During the time of emergency we must
put a voluntary cut over our sugar
consumption. In other countries.
they think of their country’s welfare
more than their own welfare. Not
that we are not thinking of it but we
have to think more of it and not
create such a scare or anything like

that. Thank you.
Surt A. D. MANI: Mr. Vice-
Chairman, the gravity of the food

situation which we are debating to-
day and which has been debated in
the other House shows clearly that
whatever might be the good intentions.
of Government, they do not have an
adequate machinery which will en-
sure greater food production and
equal distribution of foodgrains in
the country.

Sir, I have listened with great res-
pect to the speech of the Minister of
State. I realise that there are many
difficulties and that perhaps the Cent-
ral Government alone cannot be
held responsible for what one may
call the continuing food muddle in
the counfry. Sir, in a debate of this
kind it is necessary for us to refer to
the mid-term appraisal of the Plan
in respect of agricultural production.
It is an unfortunate fact that in spite
of our having pushed through two
Plans and in spite of our being in the
'middle of the Third Plan we have not
been able to utilise the unemployed
and under-employed labour in the
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country-side. It has been estimated
that there are 65 million rural familieg
of whom 50 million depend entirely on
agriculture. Out of the 50 million 20
million have little or no land so that
they primarily depend on wage ear-
nings which they may get as casual
agricultural labourers. This huge
manpower has not been utilised
either by the Central Government or
the State Governments,

My friend, Mr. Santhanam referred
fo the increasing use of fertilisers in
regard to agricultural production. I
may mention here that while nitro-
genous fertilisers have been  used,
there has not been that substantial
uge of nitrogenous fertilisers which
ohe expected in the Third Plan. The
<consumption of nitrogenous fertilisers
was to increase from 230,000 tons in
1960-61 to 1,000,000 tons in 1965-66.
It is now gtated that the total internal
production at the end of the Plan
may be of the order of 500,000 tons
only compared to 800,000 tons initi-
ally assumed. Though there has
been, compared to the figures of the
Second Plan, greater use of nitro-
genous fertilisers, the consumption of
fertilisers has not been up to the ex-
pectation of the planners, Further in
a large number of States there 1is
scope for the extension of dry farming
practices, and this hag not been done,
and four States have not even enac-
ted legislation or promulgated
administrative regulations for fra-
ming s0il conservation schemes. Now
whose responsibility is it that the
States have not implemented the
principles behind the agricultural
targets in the Third Plan? 1 think,
Sir, the blame not only has got to be
borne largely by the States but also
by the Central Government.

Sir, the Ford Foundation which
examined the question of continuing
food shortage in our country states:
“Mere paper organisation will not do
the job™ The Government of India
believes largely in paper work. “Advi-
sory Committees consulting with co-
ordinated bodies or discussion groups
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, are not enough. Far-reaching cent-
ralised authority with a clear line
of command alone can meet the chal-
lenge of growing more food.” Sir, I
know that there are constitutional
difficulties in the way of the Centre
exercising overall and complete cont-
rol over the food policies of the
States. It is just too late in the day
to think of making Agriculture a
Central subject which shall not be
subject to State control. But it is
possible for Government, in view of
the recommendation made by the
Ford Foundation and in view of the
fact that every year 1} lakhs of new
babies are being born—this is what
the Health Survey Committee says in
its report—in view of this tremen-
dous population increase, to try to
attempt greater co-ordination between
the Central Government’s policies
and the State Government’s policies.
Sir, I think that the food shortages
and sugar shortages are going to stay
with us for a long time to come.
There is not going to be any period
which we can foresee when we wilf
be self-sufficient either in foodgrains
or in sugar. The population of the
country is growing and this calls for
a new approach on the part of the
Central Government towards its rela-
tions with the States. I should like
to ask the Food Minister to say, when
he replies to the debate, what poli-
cies have been implemented in res-
pect of co-ordination bhetween the
Union Government and the State
Governments. I think the time has
come—and I made this suggestion
also before—when we have to ap-
point an Adviser of the Central Go-
vernment in all the State capitals to
advise the States in respect of food
policy and in respect of distribution
of foodgrains and sugar. This does
not mean control of the activities of
the State Governments. Unfortu-
nately, even in respect of statistics,
we cannot believe implicitly the
statistics which have been furnished
by the State Governments. Sir, let
us take an example. Recently, the
Government of India estimated that
the shortfall in the production of rice
in 1962-63 was going to be 15 million
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[Shri A. D. Mani.]
tons. Later, they revised their esti-
mate and said that it was 28 million
tons. How was the original figure
given and why was that figure
changed? The Central Government
depends for its statistics on the mate-
rialg furnished by the State Govern-
ment. It showg that even in respect
of statistics of agricultural production,
we cannot believe implicitly, on their
face-value, the statistics supplied by
the State Governments. How are
you going to remedy the present
situation? It may be that there may
be a temporary movement of rice from
one part ot the country to another,
In spite of the movement of rice from
Orissa to Calcutta, the prices about
four or five days ago were stated to
be still Rs. 35 per maund. Sir, in
spite of all the efforts of the Govern-
ment to see that food supplies are
rushed from one part of the country
to another we feel this acute shortage.
The spot price index for all agricul-
tural commodities was as high as
116.34 on December 4 of this year,
that is this month. When the spot
price figure should show a decline
normally—because this is a period
when agricultural prices fall—it was
116-34. The year’s highest, taking
the figures from January to Decem-
ber, was as much as 118, We are in

this month just two points short of :

the year’s all-time high. This shows
that whatever might be the amelio-
rative steps that the Government
might take, unless a broad decision is
taken on the question of policy of
better co-ordination between the
Central and the State Governments,
there is no hope of the food situation
becoming easy. It does not mean that
such co-ordination will ensure imme-
diately a solution to the problem. But
what it will ensure is an increased
production of foodgrains. That is the
only solution to our problem, and
equitable distribution comes later.

Sir, T think the time has also come
for the Government to have u second
look at this Community Development
Programme. 1 am afraid the Com-
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munity Development Programme has
failed in its broad objectives. What-
ever the concerned Ministry might say,
the Community Development Prog-
ramme has not nrade that impact or
the rural countryside which one ex-
pected, would ensure increased food
production. 1 understand that one of
the difficulties of the Communitly
Development Block Officers is that
they are saddled with far too many
tunctions which include family plan-
ning, sanitation and distilleq “Water
supply, When go many functions are
saddled on one officer, it is not possi-
ble for the Block Development Officer
to give his continued attention to ihe
one problem, namely, that of increas-
ed fooq production. The time has
come for Us to see whether in all these
5000 Blocks all over the couniry we
should not have agricultural specia-
lists, especially devoted to the jo®
of finding out ways and means of in-
creasing food production, 1 would like
therefore this matter to be examined
with the co-operation of the Com-
munity Development authorities 1o
find out whether we can improve the
Community Development machinery
which is at work and which has not
satisfied either the expectations of
the planners or our expectation that
it will increase agricultural produc-
tion.

The Minister of Food referred to the
gur situation. I think the only way
in which the gur situation can be con-
trolled is to do away with the dis-
crimimation between sugar and gur in
respect of control. In the course of
his remarks yesterday, Shri Thomas
said—

“So, it is not possible to conirol
only one sector of a particular in-
dustry leaving two-thirds of tihe
sector out of it. So, some control
of supply for the manufacture of
khandsari and gur is inescapble,
and 1 hope the House will ceriainly
appreciate the situation.”

We cannot have a  discrimination
between sugar and gur on the one
hand and expect that there will be an
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eguitable distribution of sugar in the
country. The gur 'manufacturerg are
ablg to offer higher prices,—and with-
out much scrutiny,~for sugar-cane
than the sugar factories. If there is
control, there has got to be an element
of equality in respect of control of
sugar and control of gur. I hope that
the Food Minister when he replies to
the debate will throw some explana-
tory light on the suggestion made by
Shri Thomas that some kind of con-
trol is inevitable. Does the Govern-
ment have any specific idea on the
question of control?

8ir, I am not sure whether the pana-
cea which is always recommended in
respect of distribution of articles,
namely, that the cooperative socie-
tieg are the best means of distributing
articles, is @ sound one. I may men-
tion here that in the other House,
reference was made to the case of a
co-operative society in Delhi, namely,
the Central Co-operative Stores, which
sold gur, purchased at Rs, 62 per quin-
tal, at Rs. 85 in Delhi. The Chair-
man of the Co-operative Society, Shri
Brahm Parkash, has come out with
an explanation. But, Sir, one of the
curious explanations offered was toat
in respect of the price chargeable to
the consumer, Rs. 7 to Rs. 8 per quin-
tal were spent which was the money
given for getting wagons. Sir, I
want the House to give its attention
to the import of these words, How
were wagons secured by the payment
of Rs, 7 or Rs. 87 It means that there
Iras been some underhand transaction
between the Co-operative Society and
the railway staff for the securing of
the wagons. This is a serious matter,
anq I would not blame light-heartedly
the Co-operative Society for indulging
in thig practice because this seems
to be the general practice in the coun-
iry and the Co-operative Society has
fitted itself into the picture of the
general practice, Sir, I understand
that Government are likely to with-
draw the licence from the co-operative
societies which have offended the
genera]l purpose of sugar control by
selling gur at @ higher price. But it

[ 16 DRC. 1863 ]
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[ there has been evasion in the form of
bribes to the railway staff, this is g
matter which has got o be looked
into by Government.

I would like to make one final gug-
gestion before I close and that is that
there is no escape from the fact that
some measure of rigid price control
will have to be enforced in respect of
foodgrains. We have had the experi-
ence of price control by legislation
during the years of the war. It was
saig that it led to corruption but we
have got to fight our way through
corruption. We cannolt avoid drastic
measures of control of prices if there
has to be an equitable distribution
of food graing and sugar in the toun~
try, and I do hope that the Defence
ot India Rules will be utilised with
good effect and some purpose o en-
sure that priceg are stabilised in the
various parts of the country,
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Surt AKBAR ALI KHAN (Andhra
Pradesh): Sir, on a point of order.
When there is the Food Minister here,
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THe VICE-CHAIRMAN (SHRr M.
Govinpa Repby): Mr. Kureel, proceed
further. It is all right; you have
touched on the point; you proceed
further; you have got very little time.
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Tue VICE-CHAIRMAN (SHrr M.
Govinpa Reopy): This is all right;
you have drawn the attention of the
House to it; you proceed.
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“The Team believes that India
can make greater and more imme-
diate gains in food production by
intensifying expenditure of time and
effort on water management than
by constructing large-scale irriga-
tion projects which take years to
develop.”

- -2 d s

“The Team also recommends that
more emphasis be placed on irriga-
tion projects which will yield rap:d

" K X &
returns. . N ooy
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“Millions of acres could be re-
claimed and made morg productive
by drainage improvement. The
Team recommendg that drainage im-
provement be given a high priority
and believes that a unified agency
is necessary in each State for co-
ordination and  improvement of
drainage.”

u’fs, 8)'»{,0 uv}r‘ ‘-Lanlw J«-,

- A

“Security of Land Tenure and
Land Consolidation.—Assurance of
stability of tenure can contribute
subs.arnt 21ly to food production, The
Team’s recommendation is that land
ceilings and other land reforms

[ RAJYA SABHA]
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should be settled as quickly as pos-
sible, and stay settled for the Third
Plan.”

“Immediate Large-Scale Credit
Through Cooperatives—The present
marketing, supply and credit services
are major deterrentg to increasing
food production. Eighty-five per
cent, of credit is now supplied by
money lenders and other individuals.
Most marketed grains are sold to
local traders at harvest time at
depressed prices., Strong coopera-
tives can break these bonds.”
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“Unlegs the cultivator is assured
of a floor price for his foodgrains,
he will be unwilling to invest in
fertilizer, better implements, im-
proved seed and other expenses
necessary to increase production.

TR TLE IV IN

Recommended incentives for in-
creased production are:

(a) A guaranteed minimum
price announced in advarce of
the planting season.

(b). A market within bullock-
cart distance that will pay the
guaranteed price when the culti-
vator has to sell.

(c) Suitable loca} storage. Im-
mediate consideration should be
given to using funds available
from grain imports under PL
480 and other special programmes
to construct needed godowns in
village areas.”
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THE VICE-CHAIRMAN (SHRI M.
GovinpA REeDDY): There is no
time. Forty-five minutes are allotted

to all of you. You have no time. Take
one 'minute,

Surt P. L. KUREEL URF TALIB:
I will take five minutes.

T VICE-CHAIRMAN (S#rr M.
Govinpa Rrppy): No, Mr, Kureel.

Surr P. L. KUREEL URF TALIB:

Only two or three minutes and 1
will finish,

THE VICE-CHAIRMAN (SErt M.,
GovINDA REDDY): Please finish in two

minutes. You will be unfair to other
Members.

Surr P. L. KUREEL URF TALIB:
I will just finish.
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Tue VICE-CHAIRMAN

will do.
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(SEHRI M.
Govinpa REppY): Mr. Kureel, that
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Tue VICE-CHAIRMAN (SHrr M.
Govinpa REDDY): It has already been
referred to.
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gt X foidw ¥ weefeqw
¥ ol oF ferrdde & amai@d &
FT g feuedz &1 79 G AR
aFar g 1 AteT a8t 9 g3 [ fqe
F AamEr AT wrg g fataea a3
FAT I FATIAAT A qgT & A
AWAT & FAIF Z7 [T F WGA ATHA
q¢ FZIFT G & | AFHA gwQ a7 T
I AT 9T ATQ@IE FT G & AR
AT TRA T T A0 A JTH AT
T X AR F g o qgarfaq A
graar g 1 & wd faTw wsy
New F@r g 5 o § fag 347
g A FA AMGA | T R
I F FaM & 7@
a5 Fqegtag & ! ¥ T & A
F ol a7 gaAT; T F g
gq fafreedd &1 agr 9 AT =iz
Sefags Fama R w@IF W
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Sarr AKBAR ALI KHAN (Andhra
Pradesh): Sir, on a point of order.
When there is the Food Minister here,
who iy recording and who is respon-
sible for the debate, is there any con-
stitutional propriety in the demand
that all the Ministers should be there?

ot crRam wlw ‘aifea’
g § SmAar 31 ag 29 faeger g
# #g faar a1 v wg aww femeden
w g ar el s sk
it fafaeedl &1 9@t 9T W
ASHT &

Tre VICE-CHAIRMAN (Sarr M.
‘GovinpA Reppy): Mr. Kureel, proceed
further. It is all right; you have
touched on the point; you proceed fur-
ther; you have got very little
time, }‘

st eniam w0 varfaa”
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[ 10 DEC. 1963 ]

in the Country 2854

Wq A1 WEH e HEr g dl OF
& fafteex agi e g@T & W
wrgar § fF oree gar A

T VICE-CHAIRMAN (Sart M.
Govinpa Reopy): That js ali right;
you have drawn the attention of the
House to it; you proceed.

Y e wOA aifw’
S 49 faqd = § umoEr Agear
™ aes fTars § S oew W gy
d 7 o

A TERAE F T § 5 gAYy
FLER FT 3T AW NI@H & 6
faamr R Fe wifgd ST a® AR
T Y AT WA A
mrar R ar g s #
Jer-aRifaae g FET | T8 g
I HAT S FFT AT WX Y qAN
oY %3 fafrex 9 s o o7 O
w4 qeuR o H gw Tow
gaifyare g s Wl AR &
TeH W W AT R & el
T @it AfE QR So A
WA e g7 ¥ aa W gy W
WEaw  d4r a6 ¢ A4 fedY e
F1 3oy fady 7@ g )

9835 $o ¥ qI AT UFEA
FHITA TG &0 § 1 gy foerdt
FT TMIR F3 0% § #X gfar &
fo™ Foa@ gu § wew wfaw gy
g fF anil B g g faem ) gf
& @wr @ faet qv fooq w.oww
gL W g AW QT § ) oW
7T ARY & fF T 3w & meT sy
AT THFAE G P W WY 9 G
AMEY § A CFAW FAWT oA TF
I TG AT ! T AW qF A
aar & o agr € g @ e
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foem X @ T & a3%  Faeen
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e g d fow & Iy g amAE
9w & | Ag R aweEnd e
fegm @1g ¥ soafady zaeude &
fafrer ok sfim fafeex a0
g1 frerma & ot § wditE ag
RAGAESI S SAT S A
i%ﬁ-mga

qI8 g AW @HEeET &
gy ¥ oAz & fF g T F Wy
aral OFE  FHIT G § a8 qE 9%
AR AT 9 g v O F
g Jew a5 usr gE & faawr gaa
UK aF FIE AT WA ALl {Far
g1 UirFeaRer FeT @9 ifafwae
g § AR § s ¢ fFoer
gl & g faas a8 § 9 ey
I DT qg ITAT TET F gAY
1§ AW ¥ wgm oW
qAT & FET FT AW JTA -
qFE ST HIT THI 1Y AT Ao}
VP &1 AT H AT F fer @ |
‘™ oad Wt oemw Ay arfw
g EATO A% T N & Iq T FRT &Y
g A IWd  BI IIMAT A7
% 1 Ug AFEl OFT THA FE OF
gd ¥ F W oF o A7 q q@rar
g 1§ AT 5 7 @A AAOE | FoEg
AR FqgaE F a9 wag foem g
agi g @t AEt 9w 9§ g § A
ST A S FTRr T4 95 g€ @
faast Fvw § T s aFaT § | Wt
g TEG F A gwd R ¥ ook
T& foear ) gafer A guaak & agm
fF 38 FoNITH 4T AT F I F
= AT A |

[ RAJYA SABHA ]
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THF AAT ) FeAAAT FEE AT
£ At & & T ¥ gy v &
afeg, ag I At &7 Har g o
F A TR & AA AR | AW ST
et & gy & o § o afaee
awgz & A faF wE w1 qHT Tg)
&\ 9 gl F A@Eew oW g, w78
FEr #1 wEr dar & f 39 i A
T & HIT A Arsdg FavA § 98 SATT-
AT & Ages Free F F W AT
ofa & A E AR A s AN & A8 9T
7@t =re & O Sw gt € g 1 9g
7z TEd & i ag oftweae d |49
Favg & 79§ 1 gatag faw A F
arE TR & T g & gl
Fr AT T A AR § ) F 9% FFW
fr =9 q°g oA feor 9 AR 39
fez dve w1 WET OIS gAT (el
AT ag o7 mafval # & qm A
#ee d9 TiweaTT ag € | gIagas
frad sms & daw 1 s 4y ST
Tfgd P a8 T T0 FEEEET WY
FIT FEHTE FA §A NFFwd ]/ |

Vaady i o #7 qog v 2 &Y
wotg Yagug AfF oy aw awad
arfram 70 g€ & | =ver &
et wsitoT TET w7 URS AEY &t
e forw a8 & IFaEt gy d A
TEIAA S § ' qaoy w@ &, 5
e ¥ ASGT -HBT T IF I FeA-
FI M Wt € ARfywaw &
qg S A1 3UX § AT AT I A
Ty  FW g Iy Fvwwe  feers
§ 1 9 98 gFa<r g faaml & qEE
¥ 2 waar dgaa xfeq davEr
awe ¢ v feaml & T 3ot @
TgFr gAEa gt W & o e
gz ey M Im yIa s eae &
W WERUA ST aFIN F79 § 98
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T TOF T A F F oA g IOF
¥ aFgell FH Ay Iv@ ¥ AR
mawT gEAY  fTET FA Tifed o
AL T F 7L qFaar faeqa
e q0F & gf €, W fF A g
Tl AR IF 9F AW FERT AR
AR qa IF &3 fram fam qams
FTv 78 FOT ) il qF FparAay &
g WA & g & fF a d@ Jfe
I feenit | it dez de FB AN
ot A d g 99 F qafeds qFew 79
R § | 3OF FATET ATAT Frafwdi ¥
Fga v QY AT 9T Feor FT feray
¥ | zafag fewm #9995 a8 wEAw
A fF Fwa AN § a9
AF g FIA HT O TE GG wmar
¥ ot ag ag Ffaw ad swar & fr
gY T A § Fred FLA GI@T F
w[/E |

g g & fF e B
¥ AW w9 § AR IR AEeRET
FAF Y Fed FAT AL FET W
IT #r guag & sy angfeefew
0% & w19 ¥ wwfer 1 o faew
Ra9 aFT FET AW § 78 fae Agreree
Al ofw & fwa ga A §am
A Y g TR B A A e &
at & AT 39 A Y ) gwam #Y
wifafema TE gy | gafad &% & w1
oy 93 fod oY &1 ggf W
afgd & TAtFeaT & Aifnfwaa o
2t eI & dEfag  qETe aEw ¥
afefipad T@ar & AT S IT X A«
faq #T SAFT gE A GERAT GE

TEH FATET FEIATEAL ITH! T5H
o7 A& fraar § ol wAEr gER
ford wg AT TEar & 1 ot fF wre
TF GEE N TGN IAF! BAATGAL G
A & feer wifgd ) g9% 99 O
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o9 {3t Jad T, WA TF AR
qaE giFeata femddz & wraga
W qZT H 9§ ITHT TT IC AT FT
SHwe @0 & ug "w e oy fw
fee a7g & <ifemgaR &1 3RwE
gt gwar & faw & 3y dIra] 9w
qFAt & 1 Al TAE W AW X
THATT FT AL § |

qF IO &1 A AfTF | gRT
FT AT FAATH qBT AT AT F4T
T A @ 1 gafed gdmwT &
FTIIT T FifSTq | 4g & AT
Y afmrdr a2 faaar fa% s
T AT ¥ Loy uw ferE d

“India Food Crisis and Steps to
meet it”

WHFafradt wfas 2 0w
TFeaid Jreama &r &% Jgt &
¥ o 47 #T T9 ¥ 7 & AR Al
#1 a6 T qIT 0T o&F frar d
o wafeers &7 wely s qrHy F7y
AR B B G A e Y
ATHA TEAT -~

“The Team believes that India can
make greater and more immediate
gains in food production by intensi-
fying expenditure of time and effort
on water management than by cons-
tructing large-scale irrigation pro-
jects which take years to develop.”

THF AW 4% & —

“The Team also recommends that
more emphasis be placed on irriga-
tion projects which wil] yield rapid
returns”.....

W I% AT I WAL & J0F WT
o 2 £ A8 97 waTe ¥ oga
FeH 92 B2 0T frmdr o aFy §

fag & ifadz 92 Yeawd a3 mix
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“Millions of acres could be re-
claimed and made more productive
by drainage improvement. The Team
recommends that drainage improve-
ment be given a high priority, and
believes that a unified agency is neces-
sary in each State for coordination
.and improvement of drainage.”
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T frafayr § gUdy 9+5i7 g
FI 3 —

“Security of Land Tenure and
Land Consolidation.—Assurance of
stability of tenure can contribute
substantially to food production, The
Team’s recommendation is that land
ceilings anq other lanq reforms
should be settled as quickly as pos-
sible, and stay settled for the Third
Plan.”

“Immediate Large-Scale Credit
‘Through Cooperatives—The present
marketing, supply and credit service
are major deterrents to increasing
food production. Eighty-five per
cent of credit is now supplied by
money lenders and other indivi-
duals. Most marketed grains are
sold to local traders at harvest time
at depressed prices. Strong co-
operativeg can break these bonds.”

Ty gy SE2fyarrter e
SEhT & qfees o IFIR AT FIT R
g A fraasz g 1

“Unless the cultivator is assured
of g floor price for his foodgrains,
he wil] be unwilling to invest in
fertilizer, better implements, impro-
ved seeq and other expenses neces-
sary to increase production.”

fasnqa & —

“Recommended incentives for in-
creased production gre: .

(a) A guaranteed minimum price
announced in advance of the planting
season.

[ RAJYA SABHA ]
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(b) A market within bullock-
cart distance that wil] pay the
guaranteeq price Wwhen the
cultivator has to sell.

in the Country

(c) Suitable local storage. Im-
mediate consideration should
pe given to using funds avail-
able from grain imports un-
der PL 480 and other special
programmes to construct
needed godowns in village
areas”,

4 IHET FEAT R | BU AT AT FEA
& fr ooz fenrdt NF § B gwe
FT FETATH T IART 1€ S1F TFH 9T
o Amfra et g fear g
o) 37 F fad wffazad gk 7@
qIA FT gy o @1 g
¥ ¢ IF TATT WT AR & FRONH
T #ifwd afer At & weeT S §
IIHT T TAWT FTT ITH! qARA |
ITR! STFL FHARD A FTIE o
#:F gaTd § AT Taw F A% A A
# 3a8T WA FTAET | IT F AR-
Ay FART IT A aeT g ]
QAT ¥ FH 48 [T TIFE F q7
T & ) 4% ufEen fenddT §
fram oY g oy & A EvE @
fr Qo gimr sfd | aef 9T @7 Qe
AT & faTar g T UIEE R agar
S gEAT 3 | AW SAE g 19T,
Y atar 7% 7H § A% % R
are @ A § o 9AK 9dAfRE W%
AT | @ T FC A4 Y GIY SURF
ge § |

Fay g3 =7 qar 5 B FaEr
qg oA A7 T 9% e gy
75t § Prag o § yaie w1 o9
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g% | T I FW G FW AT AL ¥
fagar  =nfed w1 wrgd3z  wdFreA
¥ qATAT § ITR TN F} TS § |
% AT A ¥ A0 ¥ 2@ 3ud A Afe
®94 & 41 ¥ 39 e § zufad w9 @
£ EN A FW E | 7@ w3 F
TR TTF AT X A IET £ |

(a3 wY 54)

Fr @ wdr qE & frar §; TR
qiT fR3Z Fa & Fq4 A AT )

Tue VICE-CHAIRMAN  (Smrr M.
Govinoa Reppy): There is no time.
Forty-five minutes are allotted to all
of you. You have no time. Take one
minute. ]

SHrt P. L. KUREEL URF TALIB:
I will take five minutes. |

Tue VICE-CHAIRMAN  (Surt M.
Govinpa Reppy): No, Mr. Kureel

Sarr P. L, KUREEL URF TALIB:
Only two or three minutes and I will
finish_

T VICE-CHAIRMAN (SHrRr M.
Govinpa Reppy): Please finish in two
minutes. You will be unfair to other
Members,

Surr P. L. KUREEL URF TALIB:
I will just finish.

oAy ol ww & feor g AR
I A @I & W qred et
g 1 afFT & o AR @@ AT A 3
o wara fae wedr § AT g
7g & fFag ot AR few §d
YT a7 S rar DAt § SHRT
FH FL F TOT & | AT AT
g o & 5 agi foedt & o= ww
amxogsrrtw?ra?rmr#’fft
# ot 7gi & drad € FAQ E AT -
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dz gasl T=g) TG ¥ IOEr § A
AT & WEETT G2 39 qT A
FBA § | WT S & fw A gw fae
7 T @) § AR feady anfiedy # 2
RWEMagrraxy & f& fro
fra &1 &gt alv o2 ag 14 & g
oM AR owf3g AR wEE Aifeg
f& awmar ST F oA ZH 1 ITHT
TF3 FT § IRQ AR qfeqw wqamd
F AT IT UL W qFIAT AA1FY
AT TR I #7 3t qA. Afwg
3ITF geT ¥ geT AR 2T § FIT gov
3T FT T § | 9% I T JTAAT
2 AR g3 qefae 3t § 5 Qar g
g | @fw 9g 7o Fw a4 & maE
FETRTT @8 M FX I F oW
g f5 7 Ifpw Y o9 G 9%
9T FT & | a8 fqeg govpd &1 &9
REAT IR FIBT q@ ¥ TS § |
g¥ fod # 7g vy T3 w4y § fF -
far femédde & madt {@wTw g1
IFT I A &

Tue VICE-CHAIRMAN (Smrt M.

Govinpa Repby): Mr. Kureel, that
will do.

st e W W wifae &
- FIATE | T T@ & FEF ge-
T ammafer & F gfeas aga
T T A AT g |

Tue VICE-CHAIRMAN (Surr M.
Govinpa Reppy): It has already been
referred to.

sft erre et [ wfe’ o gEH
Tadie T A § AL TAR TATHE
&rF F< gF At § | WL gF F0 @ §
fr ag w1 1 d arfag ) 31 A T ager
ag 95 ¥, WE W5(E QWA 97
T wa Az ¥ wa § Ay
T A WG FRE T AT GO



2868
[5 ar @ F§309 ‘qrfaa’]

T | A A Fifwm 5 a4t 9fE-

faafar & 1 73 §, A &, H1aw 7

g uF 4y § Sfweafor & 1 afsw

TAANE TR @R TG FT AT |

Food situation

& saay TRW T 9Y gQ g awi
A TH @A AT 9T qavey feeme
AT 7170 FF 1ET AR afeeaw ®
faets @™ @1T 9w FrigEr a6
il .

U"A) é)Uo - rx!! -2l J,.&

wherbr ooy SUa - (r2aas S
S S G e - ale
S e @ 3l K edla Sl
5 e e S el (] e
Skl Gl -2 e
o2 G K alles 5SS
R e IR R
e xS sl Ky Gl gl e
padid g alhas € ShS oS (g
o Uy 5y 2la & Uy Gl o
boge Iy ey e e i b

d'”& - 4B ”’) éb) K dlo-&
Lolle o8 &yl 2 jan olh
-a W 9 d.e:a..a

PGS S TENR™ [ ¢ Y YN
Uy PlamlayS of waepka Gipo &
ot J e e o 2
IR S| PN PR TR
2oyl 2 S o P e
N ¢ IRV I Ceanyd

ﬂ—", H

[ RAJYA SABHA ]

i

in the Country 2864

0 K5 v ey b o Sl
LS slagd 4 weegda
& o gl g gyl
e (o] 8y 85 K 408 ey

o -2

TN EPSICRY =S SURVE N B N
wtt U T el g e S
YN 1 SN | W CS I I
ot dW LS Calide  gae
cler Ui wl e S 80
ot M e e gl e
g st By Sl g 5
ool K e R 2 5

'q
B T PR IR RS QCPRN S
- Aoy Wekps o5 piae  olsls
L L AP T v s SO
o] S 2 LS Sy el
WK e _gud e Lo gl
iy ¥ e Iy
Jberkal el g b 2 gy
e Sy o - AUl WS e
S 3y5 ghe ) ,__5“‘
8 Sep g o b S - o
oyl palle aer 7 e dla
€ e 2 gie J& gaey G
Urlee nl Ugp e Uy heys (oS
a W 8wl Y o R
ool Mo by a8y
b oS (gl g3 - gan den I8 WK
TP R RS- I

Jusia] K b 2 o K2 e



2865  Food situation
Jlartad § ul gyl 2 LK g8 s
A L)
o pr Y gt oyl A e
Ko 3§ phads  yan Lyl C’b
ol Shyd e gam o] SU e
& skl gl &S gn e gpeyd
Ufle dyr S e 2 ph
op by A S ey d ey e
S b Bepan &2 e - i o
@y ggps Syl (] oS cemka
a3 owlyy e g - daly o
- o dlaj Sl pae (g0 U
yy e JUd cpie = ae rhedS
P L onesS Kp 0d als
reedS sl Kl e L b gl
o S e Sita ee K J
)i S gm @ Pty g0
oo iy Al de bl s
ot & Wl )l € ol
dla ol o & le Ula b e
w2 Usn @y b salilen sy Sl o
ro ae & Jyn ged yeesS
P A by bl & I
@5 - & U dilide Sy
i S &S g B el

@ dlS
bty ey e &S o a8

Hmgode L3 fola & gl a5 JleS
o o ol g 15 Lla yee
N T Y Y

erpfe pl 26 le o sl

UM d“*:!’ ‘G?‘S

[ 10 DEC. 1963 ]

in the Country 2866
Pl ks W ey lompohe
o5 Ly LS e O
RTINS —édﬂ? P u&.-.
Jole g Fetyy 1) gegode
Sagy Vg5 paeS gl 2 Jous
P R YV SR S TIPS
fan ¥yl A et P oSt 0
e &0t S pailraly o cloa gn
Jita (el Gl o e Kol 2
e gt paadS —a e shlons S
ol ol Lt R a8 ol S
st CT 8 R e Sl
K e s DAl g -2 oy
Bt S e e e e
wl (] o eemsle - A
St - o'y S el $
A ly) Wy ag goe Uyl S cempka
B e la e oS (8 S
dma oS Syl Loy g3 8 Ulys
3 yoaman 8 =S oS ey
Jsle = abisy Vo5 2 2 Sl
S el Sy mdd 2 Lxle
ot eS8 e g T onS low
atle Nla Gag capt phe AT P
o SF U 0gld Camglan 0yd gy
Sy S e ol P - A Fens
yeadS oglan - Jala Uao Jawo
Dbty St et e S S
5y piy UMRy S99 e AM
ol e S Uty e Lo

W% yaeb ¥y yap Lo ¥y 3



2867 Food situation
[t = o - o] ]

90 b &zgy 2yl aedS pp &S b
o O daee ki e Sy
& & wdla ) @ UyS 88
b - alile o Sla lay &S
Lt & U e ool K pd (]
Ayly @ad J 5l gl &S
o0 e Ul S yfe) g <)
Slyd § =ie ol &S e A4S
FePan 8y o pl 2 o SN
L I S I T
oS Jous eeS o 2" gy e
SH e M sy
d=r S dp Gla e ke
S ol yod Sl =y S g
Ut & o e ged I el
€ cgta o5 -2 Upp WlUe g
oK 0 S A PP e Ry
Uke la S Jogg Nl I Uykaes
UL 2 bk o LS fogy psi 2
solgy S, Fy$ o o 15K ta LyS Jogy
Uit e gl M5 LS el
F o o oyl poS & Jlasd
Ot g2 oS ol L S 38 fasy
P U PR S SR S PR
"ot o

S A a8 S ae
S &) Lae e aylan yiT
Saikl . - a LS &V o b
sonder pae L0 yel 9o 2 rs @-’U
ot a9 A LS e -0

[ RAJYA SABHA]

in the Country 2868
e ey Ml S b e
sotilen e S Oy gl S 2
LAt 933 e ¥y oS
S 8 Iy Shyd woly T e
e = 8 Tt oS pile gl B8
e oSO Lo e 0w
Ut e o hae - AU gt
10 Lyt a3 g Sol pp a5 2
S S
2 W snd e gwd b
2 S Sl Fyl 58 loag Shys
oo Jy dey o8 of Sl
Unly &g gpe = f Shaped p3 (pf
e e (p] gk i ea
- exS loey digple € pud gl iS
ol £ @iy e P s
SSodl a 5 edS K e
Ot IRy Fhe gl LS P
ity e gl & Gl e
ot Pt 5 g e e g S
S A b (g € pud Wl
ayS 1o ¥l pKE s B =gy
i*sisr*‘d&'ué‘c)‘-!é
- ayd

o B Gl o dly e

Hoajer & 2 AE e
uy e & lagsia S s,
Ut I8 (el JSe S
S o ol - o O G
e ghedl ol & el
otp dla ded s @l e | geiliao



2869  Food situation

¥ Sl Jap e gy ey &
K Ly cmpr 2 Ugh polee Ly
o e Swx @l Pyt et
Shyd v - 92 Ly 35 v el
& gap S oS [oay s0lg s
TS LPE SRV VRS VS VN A JORE R O 3
zapmie by oo g Jam Sl ale £
g (S Bl S S ek o
U Aad il w tgme 8y &5
s ae &gme e A
skt o5 Lala UyS Joas | pukpleaS
oy S o el ¥y &S 2 ol

-8 ,__,S u*v'

uy,JQS o e Hle S !

Eods w2 &l e S K
o deams & aekao oS o (el 15 8
19EY e)99) o5 o oS yae Sl @ls
& Y o pre E19Ir
S ar giyangS U kel
LSS A o e Lay
)
S pblyy B wls 5wl oyl
Yoo A0 o M5y Yl
SSoa oud S u e
&y K gl - gan Jeb Cilgel
o B s g S A g e
B e Sy Ay o e
YOCTS S (¥ R IS PRRS Qg < FRS VPWRY |
& Pl pen & phed b
3 W dp oo M e
? g e WS ‘_}“";‘é_c}’d’;

.-.i-.!?,)) A D =gk ”'

[ 10 DEC. 1963 ]

in the Countny 2870

&S o W el G YL
oY kel &yl o day
“ & P ey ey Mo g
Jw gl dips S N
oS KL ey S ool e
U USS 58 S oS H5t o aay
wpl ary S ool ol W e
doupdl S D sy S K S
N e T e o
oy ) @ Sy it gl - e
Gl - ol - ) YR & i oS
& ayy &8 o yie £]91e 4
Jaedl S ord s ) e
& Cemyfo g5 gan B 28) Pe
58Y 0« yaw £199e g & K0
1990 LS 3 0 Gyl pRae Wil
Faadd a2 WS K S e
B - Ay Ly a8 re
SIS il il Bl e pe
UPle e P e S ey
S A L ]
4P s = oS kgl 1Sl Lyl
Dbl @ planl K el 02
S pbea] W e Bgmen
ale yiy o &y S d9r el
Y oar Fend 05 gl Eb e S
e Jo 1 plmly e plmds
alay £ Sl &5 2 Gy d.-o?
€ nde S s s = Lyam
el gode JiS 8 & il ylye
O CRNE 1 VO [ T
Pt e S Oy =y



2871 Food situation

[ 5 - o - ol )
dla e 8 S oy K
e
L Y S
W by Ja o flo s Uy JyS

Sy e e eren

e e gl S e il
pute g M S B 6 SR
S pr Sl K- Ser ey
US pilugd (gae Sle ol or yaa
0 i Shaldge - Her el
Ak Syl LK - g il LS
G ale Ll g-S- 0
O A S
S ke S ae Syle g
= Ud (saph s € Jan ge S0
X fag b Sl S Ky o3
S Sl sl Sl daly
A Ugn eaS & yal a8 Zeals
dvé“ wly w’ AP & uyé‘
o'h s S L OFE ayae B Nylal
Lihy pl‘ Sys _,-;L!)f" 2 2
b - A e of S §
C Cllygd gee 0 WS Ute &
ot Jb ee e ey g
Wiy Ul Slyd iyo yam gh
E gl gt yem @b Ll ) o
FU ] ame 2 gyl T 2
S e o yae S Ll e
foag Gad %y sl cyem gyl semem
o B e e gae o
S M - aly oy S alla
S B 2 U e € ¥ gl

[ RAJYA SABHA)

wn the Country 2872
S E A e - dpd J g
Pl S S 2 pe e
9 I caamile e pKKp0
ERWISS 1P JOLE SN TR % B
P da pre Jy duy S el
Uy a3 w32 oy K5 el
S Ll dly K0 WL
e ot 48 S i S
S M S gy S
P oo 5y B Uy Gl S5
cyled - pan 3y B sy S
A b el S D
W %y A Sha L8
R gl L T T |
Sy able Jkul oy €
- g JIB 8 S5 e an
vl e~ ¢ (Time bell rings)
b ke 8 a6 D ol e
L &2 &l & 155 g Y
gy 35 o oy S gluale
> 2l Gl oy o
@ T Ut S ¥ oo o~
oY S o 2 Uy G el
b ¢S Ll b 28 et LS
AUERPORT FATE S I ¥ SO Y
W e by o k- e S
e P Jyeae il 5> LS,
S e oo S ksl oG
g0 Nl yhe 88 20 ey
ol 98 ey &5 em Ly oS ys

- Sl et &gl Ohylo JS



2873 Food situation
b 2 I e P05
o] S By &S jp Wgman &2
Wily  yame - 2 3 N & M
SontlyS B £ g0 8 e
5K ae) o ger K ¥ e
-2 W s e VaByS yan
- AW e €T

Ot e e S

Satyy A

w Ve-ie
ot gl o g
Sl gee S gl e eyl
42 g e dlelae 5 3 gk
o K i Sl Sl 2 e
PO m e Lale W &y
ol 34 3 voals yae
Sityy 1V oS ber ] =gl
aeld Jo y A Kspe e
sa%aplsS
Ob Ay A0 - & lpa e
RS ke e Ky 0
ol &gl (Ko o K g 9.
B Ko wyy Iee ¢ Pl
a Y u&‘éﬁ” oo 4 Jdly dugd
Sl ke - el K S
Usly RS payd i goS J,lo d
ahon &5 85 3y g8 &; yan = yh
el &ad rméJ S ol AK prldye
PLERICIZE I SN I VR R
o e ] - Uy gy oyl
plae & &S Jaly  giye  fakami
2 S M o o pE e

ol Soplh SY L byl p
849 RSD.—$.

Hagyr A0 3¢ i (o 4

[ 10 DEC. 1963 ]

in the Country 2874
Sy 2fala oS oyl Sd3p g Ll
Lol Whees 1ts £ g 30 3, o
o 882 B e e ¥ K - pen
o oy Ahae yiR o oS iy
P2 P el - e
Sy Ll co)f anyo oS
& Ve o Wad o gl K say
ol ale & g li uy M8 4Ky
e 95 eyS Seigd oS pl ept iy
Y Rl SRR R SO ST 3 L Yen
3 S o5 oLy JS pridgm 0y
S A yad (B e -2 s
2 55 aal Hae pplie S 5l
TR S P RN
prldpe K Wi o5 & DU S iy
2 Uy i Kl 4y gal e
Bl 8 e o Gl &
UV IR RIS PO T
§ 2GS Lag Sagd oS ol 3l
- Baly Uy pSIS Icly oS ]
ke ol 5 B shy
Sk S 8 S Byt o zempla
P 4638 9> 52 b gy e
s ] 555 Sliias g Lo
A S plys o8 W e (alyo oS
- s S g M S oy
= go gwo mifow (w7 #ie
FOAIT) : A I AT e,
SIgF aF T qeF &1 Frandt grew @
AT ¢ A ©NT § IT JIW F Frw-

A § 4 3 99 A § | 9@ Aw qew
F AT F AGS F ACTF § g7 99

+{ ] Hindi transliteration,



2875 Food situation

5 To uRo qifcF]

TaFr g7 qifad) dEy § 91 godl-
T F IR FA § wWF gUw
¥T HEAT gL WEH ¥ JeqF w@ar § |
AZ A SO g AT I G, T F
TG AT G AT QIR FT TGN AT EY |
wow g S § oA @y fed
qeF & qEiad o a7 § |

gt TF W AT FT qEAF § F
fag gawe &1 fefersy o0 § Say
¥ aga sfaws =& 9=ar § 1 59 WeF
N frefft oo &gax ¥eT g 3
A7 4% 7 3T & fF ¥ g7 ow wd)
gt & @ g a% g gy § Ut fow
3% 9% g% gEOT ¥ Guen (R d ) @
T # F gEuT & ¥ ILEART FEA
f 98 T W6 FY TUF HeTA T Gaoa
T AV FEH BrAdIT # | BT i qv
g4 qET WAl § T W Q@ §, qealww
Fafeur e & foid v § Ak
feqre ordt ot st & wafeur S s
FE & T gaT GOy o ¥ FTAt
? AfFT 3@ wEd A, T dRaAQ aw
LT T FH T § | 3THT FT 24
TR § mad gy e F _/gaT
anfed | AT 56 ot A OF werT v
WA ReAT ¥ Fg7 g % Frwr oy
W gew § g g fowr @ @y /%
A w3 A1 s anfea wgt & av Py
FEY SEIAH AL A ST & | g oy
wq FA I § GETFTE, Lo Do &Y
TE & I 3T FaFa W § ar gH
X AT T AT TRl G freay
fagsr £% @A arar  FE T
/T Al 9 FE T AT FAT (qar
? S®i 9% % &9 qi a1 e e
9 FQ T § ) T I TWE TEFR
AT ISt L F i ag O i

[ RAJYA SABHA ]

in the Country 2876

FFIC T § T T Y &Y a9l
¢ w7 303 gwTe & forg g frem Y
Tl # SRR § AR 3@ 9 #
g frw ag & T H qEE F¢
T & iR T IH & gUF AT g
S5t ot 6 s qent ¥ gw ¥ aga g
G el § ARN A Gar Y & ag g o
WifmgammgfFgmaa @
Tk T qasar A arfge 1 & o=
feama & omar § Sod oF oW
¥ i § AR e § Fo(T angd
gz = TR & g0 A | I 4
TR £ IR FAR W TC FA
ST 71 FET 1 JTC F 9 7 F A
IEd fadar 91, €% ' A ¥ Wead
foew &1 S fremr o foad ar &
FgT wrar of fF A g7 A= w1 @
qg WRIAAT AT T@TE gaT § | AR
FEAT gar gt s § 3y feew &
A FIT A T T I76 FEAAB AH
F1ZF A F o 5 foeger Tl @ &
i fidf T s dman F
T 98 FE quH fergeam ¥ smar
ar | AT A gF FE FEHR GHAS
fege M wafedt ¥ w@Ew @@r
o7 gawa fegmam fager =@ ow=g
ool H S¥ FUST WU A qFfEr 3
T & | g7 gr-Cfegeam wre
T AF FEad G § /T FRAT
FY TTT AT AT AT § | FH TG &,
qraTET Y 9ga 791 A1 § Weags e
St gaTeraT aifeeqriert & gea O
IEFT T FW ICGF FW AEA &
AT T § | FRER F FET T F41&T
Fied 2§ HIX ST o & gy Y
St 6 o o "iE & 1A mfEs i
FEl W TEr T W wEe @ e
TAGH W gTAT B @ | A
qEdrE FC ANGY | g, WK §EAT
& muar faze ag == faar & fF &
B R I 5 fqamr § A qwr



2877  Food situation

AW FHY AT G FGT | AT THET
fF o% & Tt 6 WU 7 wraw faear
3, § ReTa FF T 1 91T L | W
W i § @ oo ¥ sga afgar
e fAeraT } Y g7 gHET AR Ay
e T g & | @) I S w7 a<E
TN 34T ATMEY | AR FIHIX & T
[T a5 T FFEAT qgT I A3 § )
T gl 9 AT W@ IF & AR @l
¥ a3 foarlt AT g 9% § | ag g
T § {5 g2 F1A0 8¢ wyw ¥ ar 3t
T H F: TEN I AT [ BT 9T
¥Fw ww grem ag i agh 9w
gl fraar € 1 & 39 5 7 e
78 g i 77 5 gohwa 399 g feirere
& 1 fere Sy R Y T @ &
% fF S ww F g faars s &
@Y qE GAAT § [F 99 T §HAA-T-
fergea 3 @ & 1 g9 T Jar FR AR
™ AWl § HOdT agF a9 gAe §
JEA I FT AW AT F IET AT
& =W ¥ awed wg § faay s
T GATHT T 1 Y gRAT AT A
W & 2 o a8 9 f ooy gdiaT &
A 437 fFar s awar &, =w q=y
faar o7 wwar & av = 9ar fear o
FFAT § ITH! AT STRT TATH FATY
F far A N9 § T T 3 AR
g AN &7 97 F & fAC ITFT 9
qgfaad & S qFd § 95 F9 HMT 0
&S | ZEH W % Ag § fE e
TR WeF § T & qil § A
%4 &, arfefes o 30 & 9 fF o
glar # qreT & 1 g e W3-
fag 9% & S9F 9T TaA YT AEY &
f& ooy a3t #1  9g1d | IHT AR
g =S ST T & AT SATeT g
g1 A & AT A qoF FT qEEEy
F) AR A e
€ FC@ & | AT 77 waww 7@ § fF
I UF T TR A A g qwh

[10 DEC. 1863 ]

in the Country 28','8

e ¥ Faear g@d NS G TFaAr
¢ ag guF 97 FX AR qEr A9 A
IF TR ©Y A § ag W W
fede 3 | & og T § fF go ==
Tor § W1 3 few &1 adea daT EX
Y 1 g fagra 3@ 9§ FTR
T T &, WL gAR FIH
AT e @y § s Far ¥,
wfATETE & At ¥ qfET o e
¥ 39 fFem 77 Siw 931 F9 A AwQ@
T Iy T WIRT 937 F ¥ AR H
noAT few F a7 F |

# @ g § e FWE AT
oH @l § f gk AT AR g
fergeam & s @t & fa fase
FOT Fga & faomr #3 & 1 390w
T AG (% IR AU 99 gl §
F99C 3 o § fF JeEr Y Fgrd
ST Y QET A EIAT & S gd A0
AR A GE qIfIW § qAET HX
@A | BN GUF qHT AR GAT &
THa & fF o guIR WHEAA WK Y-
farg feamel & @i Sg AT ST A
a1 yesa & faarg @ifs 7 fFa
Tzt & {5 ag q@ & oF Aw wmr &
formre 7 § TRfenfed Feoeiad qar
FIAT AT & aF awwT a9 § & a8
TR T G AE FOT |

T@F mEEr SR qESo 0F
T HET & F1q = fgAqST | 98 I
@ W19 %1 29 fF fager 9 9= @
¥ oy F7 228057 HIX 853 o
# fom ot 7 Tesfeas wEA FI9-
[ § ATE QAT R FA F
ferdy T g ¥ 7 T fu & AR gwS
TEET £ NEAT 1 G F6 § fog
Y 2 & aY s 9g @ 59 g2 9%



2879 Food situation

[sfr To THo qAIfTF]
FTHATT gT & | GEAT FT 4G WY GA B
fF o3 3g fr @ & U9 fraw o §,
W Efeq3q & 9B 4T AT & HEE< av
gRrafadl & FRT a7 9979T F G
Y q qg 9 T FFAT F 9§, I9F
T FT G(ET g7 AT G OF TG
a1, foraat aoig & IR Foefeae we-
I FTUIAT & 98 q8-95 99 fg |
R fau § a1 frgy Iy a ¥
T IE §, ITH FA F TG F JAL
1 SFTEwT F AT wIaRT gAY 1 FAT W
T F G Arg W ag g6 s
S FAw § forat SRy T a1 & 7
[ WL g1 AT |17 59 QR &7 98
& 7o To gHo aifw 7 a7 1850 $o
H garg o w0 fodr & W) e g
AT QERA 1 e T § aF g
uz 89 f (250 o ¥ vaT Ay forar
9T fgo qI® AT FT 2850 So FF1E
Fwm fFm g I wdwmw @
e ¢ i AT § 1w faw o
afE T I #X 98 AR
q g ard wWgm BFogmwy wd
THW TG AT TCH TTHEALT TITIHLN
AT G T T AT ACLEE §
TRAGAANE fF 577 & qgaw qF
Y gAREAS AR IRT T
g g gafeemdt §ag At g,
9 1T g fraRR ARt far @
fearelt & swA H——fearir £ ¢F
worgd FreAreT g g W wif gy,
AEAAH-EAE ¥ A w0s i g,
€9 Faq i /A ag fadwy o
QF O T IACA ST AT @A A
qr {I T WY | IR TEi Bier-AET
W F I WA & ww o
g1 a7 5 = for v iR o fasrd
FEr oY, 37 & fag AN gEeac
g% | OF ITh g9 FgY & fvogq g
& § grafasy e TRy € ) qi-

[ RAJYA SABHA]

in the Country 288,

fasq q2d WEAMFETIET &1 T
aws a3 fF Yo &o o fasgraed
fad NAT Fx3 A G IFF AKX
g acw # fF qasioF e
F AT T AT ) JAHR Y
IR T FAS FAT AT VgAY
armEa gFmEd g wifsT famfac
ag it giar g, #AFF qF §I 9T H
qEr A T T, AL 3 A WT qA
et & 1 39 f17 W@ FE
TTT FAIT F[ 6 AT A FIIC |
Wag A g fF A gUEFAZTIIY
urfge §, & foegr aff g1 7 fak
qUF QI A § AR FWAW
¥ o gE@ FagT IPAT &
fsqx srwdaq A avmrfed 3w
| FqAF A W AIL G AR
¢ g fqaq & v @ 6 3T waa B
afva v g ) I qTH0
WA W@ g ) WAATALET A
a1 WX fag a3 oF WA AT
g | A FA TAEIT F A AT
qua g wfr g ) AfET fggEeam
F  #A9dFq WA &1 WA AAT GI
¥ AF WTH I 60 T AT I
arar ar foFr gomr =9 Tvar ar
faa sl ga Jif, AR FEF THIA §,
g Famas udr ¥ fag  feedr
FN TP WEFGE § | dg FIAT
Fr (AT TIIFT g 189R fag
T3 AT Egimad Ay ¥ 1 zEv faqs
F QUF & I AT AT v
g | g9 9 I@H( g7 T A@r
g Fsy A J1 ® oy AT
S/ AT} (Time bell rings.) @ 7
™ Ay X @A ag fr& oag
g7 UT AR A FAr § afew ag
wadr fggeam 1 a4 ¥ ARTF
W@ g, ITAM ¥ AEF QT B,
AT AR FIHCAAT § I FTAM S
qreqF @I g faadr argedr w3,



2881 Fool situation

AR Figd, AT GIA 4T FEEAT FgT
TEET TIAFTABATEAIBA 5 | T8
T AR A AEqE TIAT §, AHTAT
agA FWE ¥ pFA W B gW
# o daT 39§ ) ° wofa agws
W W g 5 gEna &1 @ar @
A 3T At

et o faedt W @, qug
FrAar g B @i A wig g #
fog ey & 1daarg fr feeh ¥
#39 w-mafes ¥ agd w1 ¥y §
WIA=W W fFg &, FE FTAGAT
g faar &, $2F &1 waom g« fean
ﬁlﬂ?f%‘ﬁ?ﬁﬁ T fo—wo RIX
to 597 ¥ 7Y fAaAdt & 1 SN Yo~vy
a ¥ fawr afFEUr FweEES
¥GFAT §, JAFI TG F TFR H
ey feemar wwar o gt
faeelt § 97 weE Ay @A ¥ favd-
FT ITAT FT S0 ¥TF WAITAT @
feeelt @ Fraudfer F 3 i
FI oY §IU HJAT | SYEITH €
T AMEIW  F HET Lo F MY
T AT F OF G AT Qo0 ®IY
AT AR GATA T Y o4 §W
# famr ¥ owgw wreew &
# gl el fedt o Ay e
TR E VA F E 5 g wwen
amfasy &1 § W EE g gw
forgrr & fow gafag 5 gt
Ao MW FFAT 9 9%av § | g
EA B TEH® gAr afed anfw ag
Tw & & o gEs w6 ¥ W0
g2 Q1w F AW ar o
AWM W Yew A FE AHAZT H
ddF FTF 9T U g W F
TAT WEAT ATET § | FER F 4
Wt w78 fF T @ #r 3T TR
BEA ATAT F TG | WL FEY AT

{ 10 DEC. 1963 |

in the Country 2882

g5 & ar SuAl ¢vE I | ey
FT F GO CF TUA BT JEAT WAV
AT ¢, afew W ag A WA
AW A FLRT A IFHT fohm F Ay
§ wmman g f5 @R gwAe #
gz amfaew 1 affar #1 og@
FTCE § | TR FT ORI AGY
g f& oifw e Srafase & faee
FWAT §, AT QT gFT FLAT & AV
gafasw & fgas & @ a0 W,
grafasy  # fydtg s ami 1A
w7 g & F afw & g@ e w2 0
T @A g3 & Al {¥E FLAW
TR AfF AW T3 TG F@T &
A e afsoper  HIW FIAT &
aifed |

¥ 9 WORN A # FEAT
¥ gg e Fedr v fier & Ager o
HY JR G 7 P EF T TR
FE FH T9AGA F T FATHT qGAT 9T
FT wa w0 ogEId ¥ fad e
FEATE! FAC ) ]

3 pM.

SarrMATI TARA RAMACHAN-
DRA SATHE (MAHARASHTRA) ¢
Mr. Vice-Chairman, it is well known
that W AT GI™T and therefore
everybody anxiously taking part in this
debate on food. Our land in olden
days was called T

TAFAH | Then came the

British period and then wa learned
in our schools that our country was
importing sugar and rice. Sugar was
called “Morus” since it was wholly
and solely imported from Mauritius,
After attaining independence, our
leaders and our Government planned
for the development of the country
and we had the First Plan, the Second
Plan and the Third Plan. In the First
Plan they were eager to achieve for
our country self-sufficiency as far ss
food production was cancerned. I can
here give some figures of the acreage
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under cultivation. In 1959-60, gene-
rally speaking, the acreage of agri-
cultural land was 325-9 million acres.
By 1961 it had risen to 372:2 million
acres. So generally there has been
&an increase in the area of land under
cultivation. The land whicl, Jay idle
then has now been taken up for culli-
vation. As far as rice is concerned
between the years 1950-51 to 1960-61,
there is an increase of 1 crore acres
under paddy. Also in the case of sugar-
cane and the manufacture of sugar, we
have gtarted so mvany mills, some on
the cooperative basis and some have
been started by private entrepreneurs.
Here is a report of the Indian Central
Bugarcane Committee for the year
1961-62 and from that we come to
know that the Government had taken
many steps in order to improve the
quality of sugarcane,

Even so, how is it that still the
country is a deficit one? We have 1o
import so many things, egpecially
rice. When I saw the census renort I
found that from 1951 to 1961 there
trag been an alarming increase in the
population of as much a3z & crores, I
remember Malthus, one of the greatest
economists that the world has pro-
duced, said that agricultural produc-
tion increases in arithmetic progres-
sion, while the population increase
in geometrical progression,

AN HonN. MEMBER: That is in the
school textbooks,

SarrvaTt TARA  RAMACHAN-
DRA SATHE: That ig a pcint for
debate. But as far as our country is
concerned, we have to face thig pro-
blem of population increase of 8
crores and it is possible t{hat it
may increage still more. So when
we started our planning, at that
very time we ought to have thought
of controlling the growth of popula-
tion. Unfortunately, we did not do
that and only recently the Govern-
ment have started taking some steps
in this direction and it wii. take some
time for the results to be seen. I
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think the next census figures will
show whether these steps have been
successtu]l or not, But we can see
very well, though my hon. friend
here may not agree with ms, that to
these 8 crore people we have ty sup-
ply food and all sorts of things, The
Government has to take this problem
into consideration.

In each matter the Government has
to see to so many things, As far as
sugar iz concerned, they have to cotl-
sider the sugarcane grower, the mid~
dlemen, the retailers and the whole-
salers, also those engpged in cottage
industries like the making of gur,
khandsari and also mill sugar,
whether the mills be those run on a
cooperative basis or those run by pri-
vate- entrepreneurs, and also the
consumers. Everybody among ug, ex-
cept perhaps a few whp are diabetic
patients, are consumers of sugar.
There ig also our export comimnitment,
When on thig subject of sugar, I would
like to congratulate the Guvernment
because they have taken a decision
to determine the price of sugarcane
on the recovery basis. Thnat is the
basis accepted in most of the coun-
tries of the world., Otherwise there
would be the tendency on the part of
the farmerg to make the sugarcane
most thick, weighty and pulpy with
much less sucrose content.

Here I would like to refer to the
amendment of Shri Vajpayee, I was
really surprised to see that such an
amendment should have been propos-
ed by him. He has in his amend-
ment sajd that the price of Rs, 2 per
maund ghould be fixed for sugarcane
for Uttar Pradesh and Bi.ar. Now,
as far as the unity of? the nation goes,
is it a proper thing? In the south,
Sir, the harvest is collected once in
18 months. but in north India it takes
only 9 months. Another point is that
the cost of production of sugorcane in
the south is six times that in the north.
Also in the south sugarcane cultiva-
tion is on a scientific basis, There-
fore, it is my earnest request to the
Government that nothing should be
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done to hamper or impede thiz dewe-
lopment in the south. It is a proud
achievement for our country as a
whole. And so I oppose that amend-
ment proposed by the hon. Member.

Coming next io the production of
gur and khandsari, this is a kind of
cottage industty and I do not want to
stop it or oppose its development, But
I want to bring it to the notice of
the Government that I have beeu told
that this gur is used for illicit digtil-
lation. I may add also that this does
not take place only in these places
where there is prohibition. It tgkes
place in other Stateg also where there
ig no prokibition, because this sort of
gur is used to make illicit distijlation
in order to avoid the excise duty. So
I would request the Government to
have a proper check., That is re-
guired and the Government should
be very alert and the Departments
concerned should be very zlert and
they should see that such things do
not occur and that gur is used pro-

perly for consumption in the kitchen.

Next I come to the subject of ex-
port. The hon, Minister said yester-
day that they have got some commit-
ments for making certain exports. One
hon, Member referred to this and said
that we should not lose this golden
opportunity to export sugar, 1 agree
with him and I should like to add that
any patriot in this country will back
this proposal of the Government +to
export sugar. After all, we need some
jmports and when we nead imports,
we are bound to export something.
We need imports of food. We import
manufactured goods. We  import
machinery. Begides these, we want
o0 import some defence materials, If
we are not prepared to export some-
thing, no npation will be prepared to
have this business with us. So we
must be prepared to export gome
things, even at some sacrifice. Sugar
we were importing in former days and
now we are exporting. My only re-
quest to the Government in this con-
nection is that they shoulq take the
people into their confidence, In plden
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days we were not taking gugar. Very
few took it, becauge it was wholly
and solely coming from abroad, being
foreign goods. We were not using
foreign cloth and we were not drink-
ing tea. Even now so many people
will be prepared to come forward to
have a voluntary cut in their consump-
tion of sugar. I would request the
Government to see that they have cer-
tain conditions. To these I shall come
later. I should like to put these condi-
tions before the Government, on be-
half of all housewives,

in the Country

Tee VICE-CHAIRMAN (SHrr M.
Govinpa Reppy): VYeu have fo  be
brief.

SERIMATI TARA RAMACHANDRA
SATHE: In foreign countries we see
that the best articles like cars,
toys, etc. are exported and there the
people do not grumble. We slso will
not grumble if sugar and other things
are exported.

Now I come to the conditions I
referred to and which I want to place
before the hon. Minister, First of all,
the prices should be the minimum asg
far as possible. And then nobody
should be allowed to exploit the situa-
tion that may be created. Angd then
vested interests should not be created.
They should be gwarded against, We
all know that nobody can clap with
only one hand. It requires two hands,
So also when we talk of black-market-
ing, there we have both the buyer
and the seller. So both the buyer and
the seller should be taken into account
and both should be punished. And
then, the anti-corruption department
smust be alert and prompt in doing its
duty. No hoarding should be allow-
ed. No sweets should be allowed t0
be distributed at any public function.
Sir, I am sure if the Government
gtarts propaganda well in advance—I
always find that the Government starts
the propaganda afterwards—we can
succeed. So the Government should
start its propaganda. If proper propa-
ganda {g done and if public opiricn is
created for that, if the people are
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properly educated, then all of them
will back the Government’s policy
even at some sacrifice. They would
like to do it. Proper propaganda must
be carried on ang honest efforts must
be made. Only then will people be
with the Government, as they did
last year when the whole nation rose
a3 one man to support the Govern-
mpnt.

P

SHrr J. S. PILLAI (Madras): Mr.
Vice-Chairman, it ig ngt my intention
to impose a lengthy speech especially
at this time when a large number of
Members are sitting even  without
having taken their Iunch. I will be
brief and I will give one or two sug-
gestions. Even though Government
have not been able to give sufficient
food for the sfomach, my suggestiong
will be food for the brain, The hon.
Members who preceded me have told
us that the rice price has been rising
every day. I have experience of thig
matter because I go every month to
Kharj Baoli to buy rice and it 1s my
experience that price riges every
month. This time, when I went there,
the shopkeéper '‘8ave me rice costing
Rs. 33 per maung and he told me that
the same variety of rice he had given
me three years ago for Rs. 22 per
maund. In three years, 1t means, that
the price Hag risen by eleven rupees
per maund. I Rave noticed in Khari
Baoli, which is at the other end of
Delhi, a large number of rice mer-
chantg and there are alsp big rice
mandies. Thesa shopkeepery also de-
celve the people. For instance, some
of these shops do not have a list show-
ing the prices; if at all they have
such a list, it ig hung inside where
people cannot easily see. I have glso
noticed another thing, They quote
only the highest and the lowest price.
They do not mention the intermediary
varieties. Take, for instance, Basmati
rice. They quote only in respect of
the highest anq the lowest varietieg,
Rs. 44 per maund and Rs. 33 per
maund but in between these  two,
there are a number of varieties. It
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might happen that these people might
quote the rate for the highest quality
and supply us the lowest quality. My
suggestion is that these varieties
should be exhibited in bottles along
with a label showing the piice of
each variety. This wuy, we will know
what 1s what and the cheating 1n-
dulged in by the shopkeepeis would
be stopped

Another thing that I wish Lo inform
the House is that while the prica of
rice has been increasing the produe-
tion of rice has not increased corres-
pondingly. The hon. Minisier gave
us various reasons, one of wiuch was
that the cultivators resort to the pro-
duction of cash crops as against food
crops. We cannot prevent them from
doing so because cash crops also bring
us dollars. I do not believe and I
don’t think the hon. Minister also be-
ieves in family planning. I just con-
sulted the Lok Sabha “Who iz Who”
and I see that the hon, Mr. Thomas
is blessed with nine children, four
sons and five daughters. I wish him
all success in th€ production in this
fleld. I am not speaking in a light
vein. I am older than the hon. Min-
ister and so with blessings I am gay-
ing all this. Now, what we should
do is to find out a substitute for rice.
The hon, Members who have preceded
me have said that the cuitivator
should be given the incentive, By
cultivator, I do not mean the middle-
man but the actual iiller of the aoil.
My suggestion is that you must en-
courage the tiller of the soil and you
must give incentives to that man. How
s that to be done? In my opinion,
you must make the Tiller of the soil
as the owner of the Yand. After all,
we aim at 3 socialistic pattern of
society and there i3 no harm in doing
that. Only that would solve the prob-
lem. Even then, I have my own
doubts whether rice will come as
quickly ag possible. It may pot be
able to keep pace with the rise in
population. For this my suggestion
to the hon. Minister is that he should
try his hand at synthetic rice. Why
should not the Minister try his hand
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at gynthetfic rice? It is marnufactured
from arrow root and I am told that
it js very tasty and it contairs 21l the
vitamins. Why should not ihe hon.
Minister try synthetic rice? It is very
good and is made from arrow root

(Interruptions)
Tae VICE-CHAIRMAN (SHRr M.
GoviNpA ReEDDY): You proceed,

Mr, Pillai.

Surr J. S. PILLAIL: I wish to rJnake
certain suggestions now in regard to
sugar, the price of which has also
been rising. The real cause, or one
of the causes, is that people who
used to make jaggery from palmyral
juice and coconut juice have stopped
doing so on account of the enforce-
ment of prohibition. They are resort-
ing to sugarcane jaggery and to
sugarcane, There too we have got
substitutes. We have got more than
a crore of palmyrah trees in Tinne-
velley Distriet. Why should not Gov-
ernment tap the trees and then make
sugar from them? I do not know
whether the hon. Minister has seen
the sugar made from palmyrah jag-
gery,

(Interruptions)

THE VICE-CHAIRMAN  (SHrRr M.
Govinpa REeppy): Order, order.

SHrr J. S. PILLAI: On account of
prohibition, people will use it as toddy
instead of making jaggery. That is
why I am saying that Government
should undertake all these things. In
Europe, they make sugar out of
beetroot. We have got enough of
aweet potatog here which we can use.
There i3 no use depending upon sugar-
cane alone,

Thege are my suggestions, I have
already said that I do not want to
impose a lengthy speech bhectause
most of the Members are without

food, sitting here without food. Thank
you. ’

Surr SITARAM  JAIPURIA: Mr.
Vice-Chairman, sugar does not taste
sweet in U.P, It tastes bitter to the
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consumer, to the grower, to the manu-
flacturers and even to the trader. This
is what appeared in this morning’s
newspaper. “The Indian Express” from
its news service from Lucknow. It
is, therefore, but natural that when a
Member from Uttar Pradesh speaks, it
might taste a bit bitter but sugar’s
intrinsic characteristic is sweetness
and I am sure the hon. Minister will
take it in a sweet way and ensure
that sugar in Uttar Pradesh also
tastes likewise, a little sweeter.

Tee VICE-CHAIRMAN (SHERr M.
Govinpa REDDY): If you make it
a ten minutes’ speech, it will be
sweeter.

SHrT A. M. THOMAS: The
Member should also be sweet.

SHrr SITARAM JAIPURIA: Thank
you.

hon..

It is a well-known fact that sugar
is grown in the fields; it is only taken
out in the factories. It is, therefore,
very essential that the maximum
amount of assistance and help should
be given to see that the production of
sugarcane js increased at all costs.
Unfortunately, we have been planning
for the last twelve years but that
planning has been turned into an un-
planned affair as we visualise the
situation today. Controversies whe-
ther sugarcane should go to the sugar
factories or to the production of gur
and khandsari are raging and this
question ig also being debated more
on ideological and political consi-
derations. Sir, the rate of two rupees
per ton of cane which was not given
in the case of Uttar Pradesh and
Bihar has certainly and very adver-
sely affected the sugarcane growers
and ultimately the sugar industry
because this is one of those indus-
tries where the cane-growers and the
industry cannot be separated. My
hon. friend, Mr. Chandra Shekhar,
was speaking a little while ago in a
very excited and political tone. He
will excuse my saying so but may I
say, Sir, that it was the PSP, the
Party to which Mr. Chandra Shekhar

(Interruptions)
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belongs, which started the agitation
in Uttar Pradesh and Bihar that
sugarcane should not be supplied to
the factories unless and until the
price was enhanced? Not only that,
Sir, but when the PSP started this
agitation, it was foilowed by other
political parties also, and I am afraid
the Congress was no exception to it,
and every party thought that it could
take credit for increasing the rate.
Sir, the economics of this problem has

got to be considered. East U. P.
which was at one time producing
nearly 30 per cent of the country’s

sugar production has now been re-
duced to only 14 per cent. And the
annual results in East UUP. have
shown that cane growers have been
able to produce 80 tons of sugarcane
per acre and persons have got prizes
in Uttar Pradesh for the production
of sugarcane. It therefore amply
reflects that given proper considera-
tion and material help the cane gro-
wer in East U.P. can help in the pro-
duction of sugar, and that is where
we look to the hon., Minister, The
hon. Minister is fully aware of the
problems of the sugar industry and
he also knows very well that in the
northern region while the production
in 1960-61 was nearly 20 lakh tons
it was reduced to nearly 10:9 lakh
tons this year. That means there was
nearly a fall of 50 per cent or a little
less than that while in the southern
region the fall had been only from
nearly 10 lakh tons to 9 lakh tons.
This is the place where the fall has
been maximum and unless and until
the necessary conditions are created
and that place is given the necessary
fillip it may not be possible to have
increased production of sugar. The
sugar consumption per capita in the
country today is only six kilos, We
know that the main consumption in
the villagesis of gur and how surpris-
ing itisthatthe price of guris more
than the price of sugar which is some-
thing unknown and unheard of. When
we think of the price of gur we do not
1ike to cut it because we feel it is a
question of the growers. Can it De
possible on any economic considera-
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tion that the price of which should be
cheaper should be costly and the price
of the other should be dearer? There
is no other country in the world where
hand-made things are cheaper com-
pared to the mills as has happened
in India in this case. Therefore the
very basic thing is the policy of our
Government which they have got to
visualise and which they have got to
correct in the proper perspective of
things,

I am sorry to say that the forecasts
of the Sugar Directorate and the Food
Ministry have not been very correct in
the matter of sugar in the last couple
of years. What is necessary is .

Surt A. M. THOMAS: Was the in-
dustry’s forecast correct?

SHrRr SITARAM JAIPURIA: The
industry’s forecast was comparatively
much more correct than the Govern-
ment forecast. It is a matter of fact
which can be verified. I am not here
{0 blame the Government or criticise
the hon. Minister or to tell something
otherwise but the fact remains that
we have got to have figures and sta-
tistics which are more realistic and
practical and then only any ice can
be cut. In fact, in the case of East
U.P. it has often so happened that the
price fixation has been done in a very
unfair manner., Unless and until
the consumers, the growers, the manu-
facturers all put their shoulders to-
gether no results can be achieved and
antagonism to wards the industry is
not going to cure the problem. What
is necessary is that they should be
taken into confidence. The profit
motive has always been highlighted
but the service motive should also be
recognised. That is my humble sub-
mission,

Sometime ago the question of
cooperatives was discussed here, and
yesterday and today also it was dis-
cussed. I am not against the cooper-
atives so far as the principle is con-
cerned but it always happens in a
country where education is not so
high as it ought to be, even the co-
operativeg will have to have political
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leaders and such persons to manage
them. The only difference is that
in the business houses it may be the
businessman while in the cooperatives
it may be the politician, but so far as
the poor consumer is concerned I have
yet to come across co-operatives or
other institutions which have been
able to deliver the goods purely on
social considerations, purely on service
agpects. Therefore, I do not intend
to deride the co-operatives but I do
feel that some one will have to head
them and the difference will be only
in the profession that he holds. But
we have to look to the larger aspect
of the country’s interest. While fixing
the price, the capacity of East Uttar
Pradesh—had been taken as 90p for
the calculation of the Commission
while it was only +864. In fact 1:117
was the calculation for cost which
has resulted in the East Uttar Pra-
desh’s price being fixed atleast to
the extent of Rs. 1-48 per maund, The
factories have made representations
to the Government but due to one
reason or other they have not been
considered. A study of the East
Uttar Pradesh was made and it was
observed that seventyfive factories
have made a loss on an average of
Rs. 2.25 lakhs of rupees every year
and only four factories were able to
make any profit on the investment.
1t is not as if I am pleading only for
the cause of East TUttar Pradesh
because 1 belong to that place but
it is because I feel that that is the
area where there has been maximum
production and so the production can
now be maximised with much less
difficulties. The price of gur has been
very high and may I say that the
common man is more hit by that high
price than the price of sugar? That
elso should of course be regulated.
Population control is the only way
by which the Food Minister under a
long term policy can regulate the
supply of food and the second way is
to increase our production. Unfortu-
nately, the yield per acre in our
country has not been going up in
spite of a number of experiments. It
4is generally felt that more experi-
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ments are being carried out than
are being implemented. Let there

be one particular policy and let that
policy be impiemented and let us
see what the result of that is. In fact,
in the matter of food, I said earlier
also that the policy has {o be more
practical. The foodgrains are natural-
ly being kept by the farmers for
their use. Unless he is assured that
he will be able to get all his require-
ments of foodgrains, he is not pre-
pared to part with it. So we should
see that the procurement agencies—
and we have different agencies—are
so created that they have an effective
approach to the farmers and see that
the consumption is well regulated.
Otherwise this problem is not going
to be solved.

In the matter of rice I would sug-
gest to the Government that they
should ban the gervice of rice in
public places. That was done earlier
also.

As far as sugar is concerned, it is
high time that the Government takes
a decision. The question of export
has already been engaging the atten-
tion of the Government and only
yesterday the hon. Minister said that
it was becoming a little profitable
item, and therefore they were think-
ing of taking over the exports I
hope the Government is not going to
profit because they are for social ser-
vice, I do hope that while fixing the
price for different regions on different
considerations they will see that
plenty and abundance is our problem
and not shortage and scarcity thereby

bringing disrepute to Government
and unnecessary worry to everyone
concerned.

Thank you. i

Pror. A, R. WADIA (Nominated):
Mr. Vice-Chairman, Sir, we all re-
cognise that the Minister of Food is
not gitting on a bed of roses. He has
got enormous difficulties to face and
while we are inclined to be critical
it i3 also our duty to appreciate the
difficulties of the hon. Minister. Un-
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fortunately, planning in
is not easy because as everyone re-
cognises—we have known it for a
very long time, in fact for centuries—
agriculture depends on the vagaries
of the monsoon and practically it
becomes a gamble on the monsoons.
The year 1962-63 was a particularly
unhappy year. It has shown short-
fall in practically all the main food~
graing and I suppose that is the main
reason why we feel so acutely about
food shortage and the food problem
in our country. The main difficulty,
it seems to me, is not about planning.
Planning is comparatively easy.
People can sit down at their office
tables, go over all sorts of statistics and
draw up some sort of a plan but even
when the planning is satisfactory—
which it often is not—the main diffi~
culty comes about administering it
ind I regret to say that our country
has been peculiarly unfortunate that
we have not had very good adminis-
trators. I do not mean merely ad-
ministrators at the top but even
administrators at the Jower level
They lack in efficiency and unfortu-
nately they lack in honesty and as a
result of it whatever may be the good
intentions of the Government in
Delhi, the results are far from satis-
factory. We have to be conscious of
a few main difficulties, We all re-
cognise the importance of fertilisers
and even the conservative agricul-
turists have begun to have a liking
for fertilisers, but fertilisers are not
easily available and especially through
the co-operatives. That has been
recognised in the Third Plan mid-
term appraisal. Now, when fertilisers
are not forthcoming in due quantities
naturally it gives a setback to our
agriculture. Production of improved
implements is also not very gatisfac-
tory and we have to recognise that
without improved implements agricul-
ture cannot progress. We have begun
to recognise the importance of agri-
cultural education. So many colleges
have sprung up. Fortunately or un-
fortunately, even the so-called agri-
culture universities have been brought
into existence. The main point to

agriculture
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note is, who takes advantage of this
agricultural education? People who.
should take advantage of agricultural
education are the agriculfurists them-
selves and I am not sure that they
take advantage of this eduecation.
They depend too much on their own
traditional methods. People who
flock to the agricultural institutions
are middle-class people who have got
no capital of their own, who have
got no land of their own and who
want Government service in one form

or another. Now, that does not help
very much in the improvement of
agriculture. I think very strenuous

efforts should be made to interest the
agriculturists themselves to send
their children to these institutions.
Even if scholarships have to be paid,
it is worth while doing it, because
if they own land and if they get the
requisite education, they will be able
to improve agriculture and the
country will benefit.

Marketing and storage are also
not very satisfactory. I am glad to
find that an all-India  Agricultural
Service is likely to be brought into
existence. That probably will be at
the top. What is even more necessary
is that proper impetus should be given
to officers at the bottom level and

how far they will figure remains to
be seen,

There are two pointg to be noted in
connection with the problems of agri-
culture and the difficulties in dealing
with the vagaries of the monsoon.
One way is to store food. Of course,
it is easier said than done. When we
have not got food enough for our
consumption, it is very difficult to
store. It looks almost like a mockery,
but we do have some fat years and
we should take advantage of those
fat years, not to consume everything
but to keep something in store. Es-
pecially when we are now importing
food on such a vast scale from other
countries, it should be possible to
have organised and efficient storing.
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The second means of grappling with
the problem of the monsoon is to be
found in improved irrigation. Of
course, we are proud of Punjab. In
undivided India Punjab used to be
spoken of as the sword arm of India,
but it was also something more. It
was also the granary of India and
this in spite of the fact that Punjab
has very little rainfall. Even a more
conspicuous success of successful irri-
gation is to be found in Sind, which
was a part of our country and which
is now outside our frontiers. Sind
was absolutely a desert country, de-
pendent for its food on other parts
of India. Then, the great idea of the
‘Sukker barrage was developed, as a
result of which Sind has now become
a surplus area. It has been blosso-
ming into green fields. Now, that is a
reform which can be brought about
in other parts of India where rain-
fall may be less. For example, in
Rajasthan, if a proper amount of irri-
gation is introduced, it would be help-
ful. I am conscious of the fact that our
agriculturists are very often too con-
servative and they do not take full
advantage of these irrigation facili-
ties, but they have to be educated.
That is the elementary difficulty in
dealing with ignorance and ignorant
people, but it is not an insuperable
difficulty. We could overcome it

I should like briefly to emphasise
certain points which I would describe
as common-sense points in planning
“There is a very popular impression
that our Planning Commission has
been focusing its attention too much
on industries and not enough on agri-
culture. Now, we have to remember
that food crops have to be empha-
sised primarily, Cash crops like
tobacco and cotton deserve to be
encouraged certainly because they
are producers of wealth. But they
should not be encouraged at the ex-
pense of food crops. Now, sugar was
.exported some time ago and tcday we
-are grumbling about shortage of
sugar. Jt is most unfortunate. We
need sugar. Now, it may be that we
are in a very advantageous position
40 export sugar because we sare a
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sugar-producing country. There are
50 many other countries which re-
quire sugar and it may be a good
means of earning foreign exchange,
but not at the expense of our people
and our needs. Any successful plah-
ning must take into consideration
the amount of sugar that is necessary
and required for consumption with-
in the country. If there is any sur-
plus, by all means encourage it and
export it. The same thing applies to
a recent rule about the export of
bananas. Now, bananas are a very
cheap fruit ang so many people thrive
on it. I wonder what will happen
when bananas are exported in large
quantities. One thing i certain. The
price will go up and the poor people
will suffer. T

Then, there is the great question of
land reforms. It is a very big prob-
lem and I can only touch on it. There
i3 a tussle going on between small
holdings and big Tholdings. Small
holdings have certainly one disadvan-
tage and that is they cannot be very
productive. There resources are limi-
ted. On the other hand, it has got the
great advantage that it encourages
individual initiative in the owner, the
peasant proprietor, and it is interes-
ting to note that even both Russia and
China have failed when they tried to
introduce compulsorily large co-ope-
rative farms. On the other hand, un-
doubtedly big holdings have the
advantage of more economical pro-
duction. Imyself have seen some of
these co-operative farms in the district
of Dhulia in Maharashtra and I was
very much impressed by them. It is
worth while encouraging them, but
not under compulsion It must be
left to the goodwill and the willing-
ness of the peasant proprietors them-
selves, whether they would join a
co-operative federation. Otherwise,
it is no good. India is an agricultural
country and the needs of agriculture
must have priority over industrial
development. I recognise the impor-
tance of steel and cement, but unfor-
tunately they are no substitutes for
food and when people do not have
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[Prof. A, R, Wadia.)
food, they will not appreciate all this
tall talk about the increase in pro-
duction of steel and cement. I re-
cognise that the two are interchange-
able, industrial development and
agricultural development, but an
overemphasis on industries may lead
to a decline in food production and
this will lead to great disappointment,
frustration and even ill-will on the
part of the people which is inconsis-
tent with the objects of a welfare
State or a socialistic patiern of society.

I thank you.

Dr. M. M. S. SIDDHU (Uttar
Pradesh): Mr. Vice-Chairman, bitter
must come before sweet because it
makes sweet sweeter. Long debates
have been held on food. Food is a
controversial subject which has led
to many changes in the Ministry of
Food and Agriculture. Many re-
ports have been written, many Com-
missions have been appointed since
1928 when Lord Linlithgow was the
Chairman of the first Commission,
Many Working Groups of the Plan-
ning Commission had worked on the
problem, and one thinks that after
reading all the reports, especially the
last report, one finds that very little
progress has been made. One has
to search as to whether we at all
gain from the experience of these re-
ports or we do not. If we had taken
the reports seriously and had imple-
mented them, it is possible that this
debate would not even been held. As
George Bernard Shaw said once: “If
experience could teach the English-
man, the streets of London would
be wiser than the wisest man”, here
for Englishman substitute ourselves
and for London substituie Delhi and
the problem is solved; I mean we have
failed to learn anything from the
experience of the past, from these
reports or from any debate or all the
debates. The same points have been
emphasised over and over again. The
samea thing has been said in one form
or another by the Minister concerned
or the Ministries concerned in the
Press Notes. Well, what is the reme-
dy? Do we take these Commissions
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or their reports seriously or are we
one with Mr. A. P. Herbert, a poet,
who was at one time member of the
British Parliament where he said in
a peom called “Sad Fate of a Royal
Commission”:

“I am the Royal Commission on.
Kissing Appointed by Glad-

gstone in 74;

The rest of my colleagues are
buried or Iissing; Our
Minutes were lost in the last
Great War.

But still I'm a Royal Commission
My task I intend to see
through,

Though I know, as an old politi-
cian, Not a thing will be done
i 1 do”

Note the last line: “Not a thing wilt
be done if I do”.

There were the reports of the
Ashoka Mehta Enquiry Committee,
the Forq Foundation Team and many
others. But what is the result that
we see today? The same problems
are being discussed, the same food
control policy, the same stabilisation
of prices and the same answers, That
is the trouble that we have gone
through. I would most respectfully
commend to our Ministers to go into
the previoug reports and after having
digested them and assimilated them
to tell us what they will do and not
what they propose to do. We had
had enough of proposals to do but
little has been done, An unfortunate
part is that during an Enquiry Com-
mission or any Commission any
question that js put or any problem
that arises ig safely turned away with
the remark: “Let the Enquiry Com-
mission’s report come and we will
consider it.” This is the tame reply,
Why? 1 think even in this debate I
cannot add anything more than what
has been said earlier by the earlier
speakers or the earlier Commissions.
All that I can do is to lay emphasis on-
certain points,
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Sir, the Ford Foundation Team “The almost deliberate refusal of
were tqld that our food policy would the Union Ministry of Food and
be carried on on a war footing. They Agriculture to formulate and
oon.curred with it, and on page 14 of announce a definite price~policy,
their report on “India’g Foog Crisis even after months of cogitation,

and Steps to Meet it,” it ig something
like this which is written: f

“But an effectiva crusade invol-
ves more than plans. It regquires
allocation of the necessary resour-
ces, hard work, zeal enthusjasm
and sacrifice on the part of all
those who are engaged in it. od
planning is meaningless  without
adequate execution of the plans
that are made. “Businesg ag usual”
will not achieve the food praduc-
tion targets. The steps necessary to
mobilize the nation for action must
be clearly outlined.”

Thig is what the Ford Foundation
Team said in 1959. In 1963 am I to
understand that we have clearly out-
lined our policy? Not at all. I two
members of the Planning Commission
think in termg of State trading in
food, the former Food Minister did
not think so. He thought in terms
of buffer stock, The Planning Com-
mission memberg had thought that
gradually the imports showd be re-
duced ang restricted. The other Min-
isters thought in terms of creation of
a buffer stock under PL. 480.

[Tue DepuTy CHAIRMAN in the Chair.]

In other words we never thought of
going without the crutches of PL.
480, It will be better for us to starve
or to get near 'starvation condition
rether than carry on with the crut-
c¢hes of PL, 480. This has ruined us.
This has made us into a complacent
nmation. Let us stand on our own legs.
I we cannot afford to do it, it is
better to die today rather than be
weak ang succumb to that weakness.
Prof. Gadgil in his book “Planning
and Economic Policy in India”
tn say this om page 167:

has |

has great significance in this con-
nection. The situation relating to
the prices of agricultural products
and food-graing not only exempli-
fies the inability of the Govern-
ment of India to make up its mind
regarding basic issues in plan-
policy, but also raises serious
doubts regarding the real social
objectives pursued by those in
authority.”

So this is what one of the advisers
to the Planning Commission’ Prof.
Gadgil, has to say. When shall we say
that today is the day from which
action starts? Or are we still think-
ing in terms of proposals, sugges-
tions, vetting those suggestions and
press notes?

Before I touch upon the problem of
food, I would like o say something
about the distribution of sugar. As I
belong to Uttar Pradesh, I do not feel
shy to place our viewpoints as a
consumer regarding the sugar quota.
I was told in answer to my question
that the monthly quota of the States
has been fixed having regard to the
quantities of sugar actually lifted by
them during the last six months of
the previous control period, I have
caleulated and I find that the Min-
istry has been  more generous
because our average comes to 15,000
tong per month and they have given
us 20,000 tons, But I have to ask one
question. Is the quota of sugar given
on the basis of the off-take of those
periods when more sugar was avail-
able in the free market as the black
market was itself gradually dwind-
ling or subsiding? .

Surr A. M. THOMAS: The ertire
quantity of sugar produced hag been
under the control of the Government
and it has only gone out as per the
| instructions of the Government.
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Dr. M. M. S. SIDDHU: May I
say that you control sugar, but still
in the black market it is available
in any quantity? From where does it
come?

Surr A, M., THOMAS: Even at
that time, only 20,000 tons were
given to U.P., the other produc-
tion

Dr. M. M, S. SIDDHU: Excuse
me, Sir, for my saying that from
July, 1959 to October, 1960, we re-

ceived 25,000 tons ag the quota, From
November 1960 onwards our quota
was 20,000 tons. This is the position
If we are to take our urban popu-
lation alone, we need, at the rate of
one kilogram per head, about 10,000
tons. If our institutions, for instance,
the confectionaries, the frujt preser-
vation industries, etc., are to run, we

require at least 4,000 tons. We are
left, for a rural population of
6,42,00,000, six thousand tong to be

distributed. Of course, the hon. Min-
ister was pleased to refer that it
wag a gur-anrl-khandsari-consuming
rural area, and that therefore it
could do with that quantity. But I
have to submit one thing. When the
prices of gur and khandsari were
rising in our internal market—and
they rose and came nearer the sugar
price—what had the Government
done to protect the interests of
6,42,00,000 people? When we have not
done it then have we the right to
deny it to them today when the far-
mer does not have any gur or khand-
sari with him and when all the gur
and khandsari are with the beopart
who has bought them at the rate of
Rs. 14 3 maund? Today he might be
selling, after the restriction on the
movement, at Rs. 22 per maund, But
he has sold it at Rs, 40 or more per
maund, Did we have any idea to
safeguard the interests of the farmer
as well as of the consumer? And if
we ‘had not done so, shall we deny
him now saying that you have been
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consuming gur and so, you go with-
out sugar? He cannot get gur. There- !
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fore, I would submit that if controls
have to be there, then there should
be a fair and equitable distribution
according to the need of the man
rather than according to the capa-
city that was lifted. May I also ask
humbly and respectfully: Has there
not been a complaint that certain
stocks with the mills were not de-
clared and still sugar was there?
Has not even a single instance come
to the notice of the Government? If
not .

Surr A. M. THOMAS: Can the
hon. Member point out the names

because 1o our knowledge, that  has
not bheen so?

Dr. M. M. S. SIDDHU: 1 never
wanteq to say; it was the Minister

for Food. He has brought it to yow
notice. All that T can say is, it you
like, T will get the information and
pass it on to youw

SarpAR  SWARAN SINGH: You
may kindly pass it on privately, if
not.

Dr. M. M. S. SIDDHU: As yom
like. I did not want to name the
source, but I have been forced to. So,
I would like to know the policy.

Then again, quota should be re
leased regularly not haphazardly, If
one week’s quota is not released in
time, others make a lol of money
out of it and that is why the quota
shoulq be released regularly.

Then I come to the problem of
the sugar-cane producer, I mean the
farmer, in our State. Shri Jaipuria
has referred to the news item in to-
day’s ‘Indian Express’, but he re-
ferred only to the first part. The
latter part says that 13 out of 32
factories in East U.P. have not been
able to come up to their rated daily
capacity. Four of these situated in
Gorakhpur and Deoria Districts, have
even postponed the start of their
crushing season. Another revealing
feature i1s—if you were to see—that
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it wag the eastern part of U.P.
which used to give a higher quan-
tum of sugarcane per acre to the
mills, It wag the Western U.P. which
did not give that much of cane. For
instance, in the year 1962-63, the
eastern districis supplieq 131 maunds
of cane for evaiy acre of cultivated
area as against 165 maunds supplied
by the cultivet-r »f Western U.P.
In the year 1052-59. Eagtern, U.P.
supplieq 197 maunds of cane for
every acre as dganst 125 maunds
supplied by We_....n U.P. This is
the position a8 sweweu by ‘The Indian
Express’ of today. If that is so, may
I ask humply whether the cultivators
who have been giving the best part
of their produce alwayg to the sugar
mills are to suffer? Are those who
go with our policy and do not pro-
duce khandsari—because I was told
by the hon. Minister that two-
thirds of sugar-cane in U.P. went to
gur a.g khandseri—and who give a
higher quantum of their sugarcane
to the miils, be denied the high rate
of Rs, 2 per maund which has bheen
declared? Why ig it so? Shall we
punish them? Shall we tell them,
“You go and have kolhoo, produce
khandsari” which the mili-owners do
not want bhecause it is supposeq to
be umeronomijcal? Or shall we en-
courage them? The farmer knows
that the price of sugar-cane today is
not only Rs. 2 but it i3 more than
that. If gur sells at Rs. 40 per
maund, he knows that the price of
sugar-cane should be ncar about Bs.
34. That is, he knows the price. But
he knows who bhas been protected—
either the mill-owner’s interest is
being protected or the traders’ in-
teresgt is being protected. Is that our
interest? Shali we not give a fair
deal to a person who has co-operat-
ed with us? In the Eastern Distriets
when they produced more, then the
standing crop hagq to be burnt because
the milly would not take it and the
crushing season wag over. It was
here that 11 per cent cut in sugar
cane cultivation in U.P. wag made,
and the result was a fall in produc-
tion. That is why T am pleading the

849 RSD—T.
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case of U. P. I do n»t ask for any
charity for our State, I do not ask for
any relaxation but T ask for a fair
deal and I expect a fair deal to be
given to ua.

it wn ez (faere) @ T=m
fedt I, @ F THE UF wgw
AT & | ¥9 WEH THEAT F1 gA FA
¥ fol gw o oo AR @R N
afw wT @ & A @ Nfew &
qTAAT T TRET AT FY i G & afew
AR AFCET ST A T ag &
TEET TS [T § 7 A A 0%
& & fr Surer a1 #Q, @@ A wE
T A & | AT FT AWCAT TG AF
& AT TOHT AHSAL § | WL SUTET qaT
qY M7, AT W AT IR Sy dar
g A ¥ awear § R oW & AR
feam s g afmr At @fEr s
quT AL F, I W 3T v § fF
M 9 F TG AT A G W7 | gqiFy
gt S wareT §aT g @ AR A A
arFe ¥ W WT ¥ WY AT AT A
g Al e w9 ST #7 ag S9N
T WY & @ T aTaT A wd ww F
FTHT FT AT TEIAaq T & 1 geifery
A HATH & FITET FaT FI FT HR T
g9 vaT 93T T S 9% & |
FEAT T ZA g€ & AT A g

T, SHTET G2 A FY 7 9T g
T AT AT TG T A F AT A7
Q8US ¥ gW T 99 FT A fF wuN
T 97 i £, o anfaEgs” &7
T SN e AT a1 @ F
qud ¥, AfFT JFAE F Gy FgAv
e & fF QeuE FT M 2883 W
T E9 AT § A I8 qEAT [T Y
WHEHT I G R | qS @ & A
2| oA USE-HAT 9 TW WRE AT
N 9T @ § 9 IR W a| 99
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[»ft wrwar fag] S g7 ATfEd SHRT F FL | TE JWE
it FaE N e e g g g | QT F A @ A A & gt
T FY W qF § A qg N wwy | FOT 0 &t @ f e 41 959 39
foF T 5 9% AT TR § (e | & feeren sy & | oF faee
TN RN | I wEEN Ak qm | B 9 ST g | 9 A &4 e far ar

ST TR a1, 7 FE @ T wa
FY T TE , I TR T TG 6 qqA
2 | W GIHRX FT A 30 aIE T
W ar e @ qwE §1 e aE
ENIT | IR 98 a9 § agr 5 Aea
fgeta deadiy AismT § gw @wn A
TRe & wfes o1 s g
eEyTa AT T T G § T g7 qga
¥ fire @, erle F1 O FET a1 <
FY T W A YFE FET UL A A
faF 9O W T AR wR fafamm e
Ay fre T | S iR ST area A
2T, W feaa Fmar s @ erle
¥ mrare AR S 3 fafeww 29 #7 dan
T &% § I WA 5 e dw
FT GaT g1 AT § W TR Ay g
FIFTT A AT T9AT @4 fFar @ 1 an
T Al ¥ TF Ay a1 e 1 A
} fr g@ TEMAE §d, e AN
ATHTHATE g3 A 38 A9 99 § & g
oqnt F Ay == @ qF9 & fF A
FT AT FT N I THSF fF gH
IHFT FAT R, TR JUTHT TAIA & FLH
Zq a1d F1 Grie T A7 FIfwR B 0w
T W & I g7 WR g g
AR GO ®T AT § | ATRAGTET
1T oG WIAAT 92T I fF AT TR
§ oK gEF WM TOA AT AL Th?
3\ T, TR T AT g, DY ST
=7 foFaT ST, Tl O< WY §— WA
I § | a1 Ug I & 9 3y e
T 9g Qfafees g1, s @), waa-
W& gt § 8 A% St fF A O ey
¥ g {6 qan 7Y g1 % = geifaan

Yoo 9FET 9T HIT T et HA qa7 famar
g Yoo TERT WH |

Pror. M. B. LAL: But he said
that this year the production would

be higher.

SR KAMTA SINGH: I am speak-
ing of my case, my individual case.

& wreT gavERw wafad 2 @rg W
qR qEH § | AV FEHT FTO AT B,
g g #l 7 awr &1 §aE g
fergeam & @ A HEH AT 9 IR E
@A &1, qFT FT | W W9 T
2 g, Poraar sarar gforam 7 o
F GEA a1 IqAT FI 8, (ST F7ATRT
qrY &7 AT ) THAT § IIAT T qF
qr gar & wfaw dgy E F1 A% A%
g AT | S fF AR wiel ¥
e & faaet e @ gw g
FQ@ § AT fraet g Am-gfom
F e g, Jea W fge v g fF ¢ a2
y feaar = afcie #@ § AR amr
feemr a-gfGIee @ ST g | av
AT AT W fF o &
AT FET E, 2% Far § AR qR
TIY RE FT 77T § % T O ]
feam ST &Y T FT AR G FTATHAT
St fagre &1 3-—fagre & araew § W&
O AFEHT F——ag AT I T 2O
g B o aFar § | S 99 ¥ *few
g § 98 ug ¢ % 9 frw aw|@ &
70 ¥, faurg &1 gm &9 a9 0
ol Tt w7 Fre Afw?, wgfeaw aF
A 1Eifoan =i G e f sm-
eew FY T, FAfFEST T, G
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T A ¥ REAESNE AE, A AT
TR e X @ Ofwd, @ a
aifedy fF saer & sar g
#¥ gfcie w% 77 sy ¥ ey Oy
I FT LANTH F4 FL | HIIF TH qEA
T AT ML WA AL AW GE
REUE A

TF, A 19 g8 ¢ F AT &7
garg g o fasll &= &7 99 ge
fifad 7l St 39 @R F T I g
a0 ) 5 a ¥ fram 9 e
1 wgfax, faos dfasr v god @
FEFA! 2 3% Tf7 T FH T,
ST Agaq 7 1 uF &Y T FATE
q Tgg AT TG F SEA F e
e T & 399 0% fae @ FT &
N I AT §, T®ME & M7 H;
g o FW A & P ot ¥ 9
W F O T AL AGAT AT AT g
T AT § AR I F W A F fAu
FIET @13 g1 Frat &, 7 fa=l &7 a7
T gear & W) T fee gud faam #
GT T=qT g A 399 98 L =G0
FEATEAT g AT A% X 7 9 § |
g AT EEATEAS 29§ IqRT A9
gfefed qk o Tww™ FH &7
Tare g & fraan ot =anfgd ot e
AT I AGT &Y Ay ¥ @4 g1 AW,
TF g1 & fo7 & 78 afew gur e &
fag st 78 99 @us 2 1 @ fag
TR % fergeam & 7w § o fo=e =g
frge gu & SO AT HIF FIX FH
18 H1T fam swar da " (6 g
o9 Faw fam F1 A &1 a€9 @
&t TR FT9 IF AT | T, Far By
SaTaT #F Ffears g awy g 91 9w
fad 7@ S F T9 §, W WO F
e ¥, Far wfwy, A Aiad o
¥R U Al W FT
afsd | & o W aR ¥ gaw fad
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1T FT 7T TIOR3 W qTI-Aq1Y
AT FT A GRS R AT TR aEA
& T gAY gt ST fof wrae g
g TS XA TANW | T T G-
I H FF @ T TR FA
™ TE 9 FAY ¥ E "egad @)
AT 8, T AR FF G L |

fody a@ St & FgAr A §
ag ug & o gafea 35 &1 ara st g &Y
¥ § a=71 A feq ag 2 The land is
mine. g wqy 437 7429 §, T T=T
R #1$ gafea a8 g | v fx 77
qrT F FET HIT 9g TGy T 6 WO
fa & fzAmr & sewEaet der & dr
&, 39 @RN FY farad wEw Y A fw
faorerg #Y g ¥, IAT FETART
F fear &, 779 F7 9% & B 7 o
FqT AN FT @1 g, UF A UF FA
TATAT HIT IGY FTH ALY gAT Y AT
FTIA TATI, T FTIIA SATA, qG HAA
FAMA AR FA & FH 7, T9 fafe-
A & 419 7 M FFfaegT & g
FaFT AT @1 g T A IAEY N
g fF FEY T3, TW IS H, IA
AT | TAHT fGAM AT @ &1 A
73 ok ¥ fomg w0 a1 g A7 fray
=gt g M § W7 foady agtad
AN § 3T AT @ AHEAT FT A
Za A1 2 ga% e 7 fafeaaar
FHT g0, a3aEr & UM IR
=7 Dfwg fy—-land is yours and
will remain yours Produce more.

R gg A1 I AR dT AT TE
arafeae oy AfasH FRg F AR A
w18 Ferar < Wed Ffaw 7@ 0T F¥
ey g | Femafza wfwm 76
A< fme Foifaed @i £3, 7 97
q W Foft framT &, R 5 S A
o ATy &, 41 99YY ¥ SR &
TR { A AT L | AT F
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TANTR 37 TEY § qTa%F g0 & | g TaT
aiw ¥ 3m oov et ey ure-
feafasn & ara aat & &3y faay
e ¥ o7 F gF |
It is not wise to talk tall.

afaq 913 77 ¢F a5 T3 L FF 3%
T T g4t & 3% q gW A A
ga=al & T% 37 9< fydy Y & 7w
ot it & F4ifF I9% g § ag @
HTAAT AAT & gag ¥ § O @ Afww
SATIIIT I3 AAAT == F7 § 1 gAfaq
¥ crfan FdrwA B A7 A TEA E
fe gaq= # gfwaa frfaes & @
AT 7% orar ey A 2 I 0w
I FR, UF A 45 FI, I A000 &
g a3 $7Ar Afgy & fFa fea @
F AT ¥ arega # gET IRSIARE N
T A QoA A Arew A g, A,
TR G F I A oorrfan fpaw
FTFAMEE aEATHF U EE A
AT OF AT FAATE | F qF oF |
gz ™1 37 & fak o W qer fr
T qaadia AT F [T A9 g
FIATEY, gH Arat e faez fogrey fx
TN T FAC FATH , W g
% § fraw o awamd, fradr g
AT MT FAAET A7 fFw g A
(wwg #Y gat) I am coming to

the last point fgm A7= {4 wameT A
sarm foand &% 800 1 7l & I
7ot fF o ferd £ 32 F ) o
Fg1 fF g o oY I g w2
gAET | qw A § 6 gAar dav g,
AT 3B ®F foan, ML A wE 4 GF
fear, art & &5 foar, gad wFgse
F1 TITE qa7 3997 fgana frara a8y
@Y 5 @A A 8, T BET &
HIT 347 R ag Ava AR 2 fr T v
& | This is what is actuslly
happening. gy froer @@ FW
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AR z_ frra maat ar ad o A A
T T AR T @ oo o wAr
Tifgy, dar s ¥ g wfor agE A
w31 6 Frsiedwa e fgd A=
T &z F7 577 T foar § nw g
A anfg&--from top to toe. wafigdy
3w DAY Tifg?, adt w7 FFAT FA
AT TG |

78 sfqw a & ag w2 TR
Fffmgamag o frqgrur e o
Land is mine__gz am@ 3 | @&
T g it fa ug ot afSeaesq &7
Fiftade ¢ caar $3 g2 Fear ar
Far § wits & gF 8 FqArar ¢ %
mEd at afrga s fo f ww
v 19 FIE waE g, Y AF T@ar @
A ggErd @ ag g

Tae DEPUTY CHAIRMAN: Please
wind up.

Surt KAMTA SINGH:
ing, Madam.

Tur DEPUTY CHAIRMAN: You
have l«en concluding for the last
five min 'tes.

Conclud-

Saar KAMATA SINGH I have
spoken for ten minutes, I think.

Tae DEPUTY CHAIRMAN: You
have taken 15 minutes.

it wrwar fHg - O 3 FE w1 A
az o S A% FTAL A1 AT TR dEer
¥ fd wrw wisaar 98 W & a5
B ATET VMR Y 7R §, WT TAH
merzTAfes Qe oo T8 2 @
IART T g §, IaT B
s @t wf g, Y g gt :F
T I & FET « A FAEIT A
AT g ¢ AT 39 faew 8w A
AW T3 A7 AT S HY qem w7
} FE1 39 9T faare 734, A aray #
a2 B o &, A 9T " gHer
qgT FS A & FFA
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st NThTER A (I NRW) ¢
Irgwfa weEyr, I 9 9@ wud
AR # T Argar § | A T vt
T ot TF e F At A g
o o B fr 3o difaw qui o7
= TWE F1 OF §F 7 A g g
ATGAT FY S{Y AT FHEAT § T w@q @
F AR X AZ & o gy A faAr
Fifawrdr afad i3 gu =9 w9 1
€ g g e \war g )

T #JT A F9g F 94 9 90T
8 ofcfe & B 30 #T ST T AT
q Tz Wre | & 98X § gAT Tmear
3¢ AT G N A GUIQ e
vy e { wfus g @ E 1 ag f
aa faa s afgy v e
FhwA F q3@ frg a0 g1 F oF
AL WA FHA Jofeqd FIAT §
ol saat 9 Tt & fear 94 )

98¥e-¥e ¥ Ffy F=r I ¥,3Y 0
FAT A #T g2 79 fF 28%0-§2 F
§,5%0 FUS To gE & | 3T SN
SV Y 1 AT 3G, I AT qAAg-
SR W &Y 3, 9 {oo ¥ Ly Afqad
FF AT ¥ Soare § geafam
Tl 9 W9 SF &7 § faae %
qUSTEr I 1 faaril § goo & 4RY
sfaea vy g wf &, gt Fw H
IaHT T AEY FE F 1 Y ag AT
g f5 @ wfasrdr Fs1 S *Y
TvaeaEar § | § a3 3 wwea § 6
T HATIE K ST OO Hifa
@ ¥ ST @ gU aE WA AT §
fr a0 auear #1 g TE e |
7 aF v g & wfesd 729 =@
qR A 3319 & fory S+ S oo Ow
T W & Ao 9% WEAsl qGr ay
Fad & ) wro fyz A @S ThE &
IFC AT % & g wfaeray &

|
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uF et fagr foar s dm @Y 8
A g €Y 9 W ag faea &
gul IEAY T HEHHAT T8 §ER
qgT AT R B FESEEAT 4G, afew
Tga fax ¥ erw @ g F awn
F T F T F TF THT 9 I8
N SEE & 99 T a9 71 g
frae @3 |

s

Tg AUTOE & § A T f18
AT T X GFA1 ¢ 5 I g9
a1 gy A7 fow fagr wrafe
Y GT WAt § 33 T ¥ AR
QT Y 395 # et gfg 71 mrazagar
2, STUET AT FIT § gH FEAT @ &
W T et F1 g farw § gw
fom Afal o= 59 @ & sad g ufe-
A I K FAEEEA & | F e
AT 3 AT F | W R G
ug & & | 79 qgey 59 w faur
FL A www @ F agd gAar § o
gt Y AR argw o, wx § e A
FAT E, a1 TEE A ¥ ;U FerA WAy
F 7 FEd gu T § fF g fergem
&7 fFaTT 997 Feoareq g, g adr ¥
T g ¥ AR g ThF &
G FON 2 AT T qF 3N qf @i
g} g0, 9 9% G F1 99§, Ffw
Fgaea #, g awn ) F
Y 5 " g 1 Afew AU oae 9E |
fF #91 T A T gvaEg ® #S
Faq 5T W g ! ¥ Er @y I
W g fF o wraew o Fw § 4w
T A 2 fF 9z fFaml a9 T8
TgAAT &, 48 FfmT F wW v @,
gerR § 1 g aar § ) foew ag £
gz feami a7 @ wgFaar g #
g § fF gy 3w ¥, waw far #
ol G F AR gay A v
fatr a7 ¥t gy onfag s
wifed forad feael &1 &7 Fg )
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AT faar g& M g Godr A
T F & fAw ag A AT #1 5
T a8 o {5 wroesa ad9qr o
g1

g0 g & ag FEw A g
fr Tilardy woT oA & W O§ )
fFamat #1 T F7 g% fad o Ak
fagra & @1 ax &Y &1 @l
forr @Y 7€ & Sfe aeqa & S AW
A T §——F 3T I ¥ A FE
e FEAT AeAT §, 39+ g amw
AT FE—IEI SHHET & Hifaw
form ) far | o o afus fw
ot ITFY pf FT FEAT 57 g fopar
T R SAFT aGqT ST T A qF
S A 7% 92 Freaer § foaaw am
T 7 yfw & o g qfe )
Hifewr werd & foam 9 A1 AEAFAT
2

ZaT fagre & wrE § ot 81 1 F
gac A ganr fer g 3T fF
gt & MR, o, gE AR fF=s &
A TF g W R w7 Iy
f&y ST @ @t A7 I g aFdr
§ 7T Jow TFTE AT qFAT E

g arq & g Fer AEan § F
T a7 &, 3 A § 7 AR
Tfarare @NT 9T AW F Fa g 7
ST qEEMT AT R WigE &7 #
fraaw Fx &, SOFT AW FQ
g1 F T oA & feEm
fes fog 9o @@ @y & foea fa
! | W F fag
I TGT R G | I AW & forg
Y JoqrEe agTy & fog sfea 7Y frar
Sy GaT &, 7 I¥ T &Y faer g &
AR 7 a8 33 q%Fc7 & & I9ET W
FRAT E | g AY § I R &, AT
2, o @ T A H Awgl W
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FH F@T T | A AT H1E TAT ITT
FET 9T Faq oo a7 § W P
FFET 92T & I FF a7 o ITE FAT
2 T SEHT W F TR M FE A
T FX gIT AR ST A qEY
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F IR § FawET A7 § {5 7 qvary
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AT ST AR T TE TG AT A
g P i qut w R fagra
FI FTAEAT TG} F T § W FAT
7 wifer | fegeama § wmmafes
HTRTAA T WIF 999 § § WX ST
fredY Tafaal & Few ITH! @ TG
P o wkaT &« AfE @@ WA
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F1 e TE! A @@y | 98 qEIar
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QA aw A 9y wwW AR §
f& I IO 93T § ‘T getan’ ¥
Fror qfry ofcag wWr § 1 ¥
TaHT &1 Fa7 It A7 I Ao §
Fg a1 g § AR framl #1399
am™ IBAT Afey | dfed fFEET B
IR IEEH AR AR fEEE &
IUF ATH ALY &V a7 T g F wwe
WA St & g F AnEar § R A I
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gfew &% | @ ssm go¥ o §
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TTH el &1 oo SAT A4 gar



2917 Food situation

Ffew sqrIrdy AT oo IAH AR F
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AT F ATHAT FT TFEAT FT GRAT 8,
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AT @Y FC g%l § ! & gt ox G
FT AW AZ A 3 Afe § w7 qbar £
f& wr@ s @t S Afy § B
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T BT Y gwd § 1 39 Ay Y aw
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S gal Y wME T AfaT W § I3 IF
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FET F, AIT qI0L F, IT IF X
AT @H AE FW AR T frgmm &
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ZfeT & aX & A ag syfara g
¥ 5 2z 2fer A oY Ao & sEy
AT 3G W HAT | AT | T TR
§ aff A @wy § Y ot Sfaam,
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7 91 HI Sed IR ) & oS
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WW%mﬁ'ﬂTﬁ'mﬁﬁ fion of scarcity for political pur-

. poses. I do not krow what he was
FHIET R = T BT eer A 91 | talking, whether he was talking for
giving more price for sugarcane on

Ser N. SRI RAMA REDDY | ‘e one hand or whether he was

(Mysore): Madam Deputy Chairman,
the discussion with regarq to the
food situation, vis-a-vis sugar and
rice in particular, has been a very
fruitful one in this House ang very
valuable suggestions have been given
by hon. Members, But when bearing
some of the spee:heg from the Oppo-
sition, I was wondering whether
those hon. Members were out to
trade in ideology, in political ideo-
logy, or whether thuy were here to
criticise the Government and also to
help the Government to assess the
reasons for failures and to suggest
what steps should be taken to im-
prove the situation that is obtaining
at the present moment, But s¢ far as
Shri Bhupesh Gupta was concerned,
he wags always harping on State trad-
ing, the elimination of the middle-
man and things like that, His own
communist ideology he was talking
of ang giving prominence to alt the
time. So there was some salesman-
ship of ideology in his speech. And
then my hon. friend Shri Vajpayee
wag stating that all the cooperative
sectors are bad, that the coopsrative
sectors have got to be scrapped, that
those taking part in them have not
been using their office properly and
so all these people’s institutions
should be scrapped. That was his
idea. So these conflicting salesman-
ship of ideologies emanated from
these two learned friends on  the
opposite side. Then coming to my
hon. friend over here, T de net know
i 1 can say it was salesmanship of
ideology or it was trading in politics.
So far ag the leader of the P.S.P.
Members is concerned, he was
speaking for nearly one hour and
he was trading in polities, I should
think so. But the situation has fo be
critically assessed and todsy earnest
efforts should be made to solve the
rroblem. Iustead of doing that, the
hon. Member was trading in  poli-
tics, capitalising a particular situa-

saying that gur prices should be in-
creased, or free trade should be
allowed in gur. A csocialist hon.
Member was asking for free trade in
gur. So al' these things pu. to-
gether, it looks to me, Madam, that
the Opposition was not sympathetic
towards the situation. A national
situation hag been created in the
country and it has to be met. In-
stead of doing that, they were either
trading in ideology or in  politics.
This is a very regrettable situation.

SERI RAJENDRA PRATAP
SINHA (Bihar): Do not create such
a situatioan.

SErt N. SRI RAMA REDDY: I
woulg like to take a few instances to
fllustrate the point. Shri Chandra
Shekhar was saying that the per
capita consumption of sugar in this
country was 14 lbs. He forgot that
there was such a thing as gur in this
country. Then he gave the figure—I
did not know, he gave it—that 22
lbs. of gur was the per capita con-
sumption. So together the per capita
works out to 36 lbs., Perhaps con-
sidering the situation in which we
are placed, considering all the advan-
ces that we bave made, politically,
economically and socially, this figure
should have been better than 36 lbs.
So these conflicting and contradicting
statements vrere made by Shri Chan-
dra Shekhar and he condemneq the
entire approach of the Food Minls-
fry. Not only that, but he was iell-
ing some falsehood also, if I may
say so. e saig that merely because
the Minister of State for Food, Mr.
Thomas was coming from Kerala, a
rate of Rs. 2 per maund of sugarcane
was being allowed to Kerala. This
is bl~tantly uatrue because the Min-
ister himself repudiated it. Tt is not
so, be saill on  verification. Such
charges are made and this is not
very honourable either to the party
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to which the hon. Member belongs
or to the individual Member. Again
he was accusing Dr. Ram Subhag
Singh—another Minister—of giving
the rate of Rs. 2 per maund, not to
his own constituency—I could have
understood it if he had sai@¢ that
it wag the Minister’'s own consti-
tuency—but to a neighbouring con-
stituency How can any water be
held in such a leaky vessel? Such
arguments have absolutely no mean-
ing. Similarly, he was saying that
because in Uttar Pradesh the Chief
Minister was not in the good looks
of the High Command, a particular
critical situation was sought to be
created in U.P. A greater falsehood
could not be uttered and no respon-
-sible gentleman would say it or try
to set up our own Government
against ourselves. Thig is g little un-
fair, according to me, Madam.

SHRI RAJENDRA PRATAP
SINHA: Madam Deputy Chairman,
what is all this about the looks of
the Chief Minister of Uttar Pradesh?
He never referred to good looks

Surr N. SRI RAMA REDDY: He
did, he did. If he has not, I shall be

only too happy.

Pror, M. B. LAL: 1 hope the
hon. Member makes a difference bet-
ween “books” and ‘looks”.

Surt N. SRI RAMA REDDY: She
is not in good looks, means ‘hat she
is not being favourably locked upon

by the High Command.

SHRI RAJENDRA
SINHA: Books or looks?

PRATAP

Tee DEPUTY CHAIRMAN: The
correct phrase would be: she is not
in their good books.

Surt N. SRI RAMA REDDY:
Anyway, there was another charge
and it wag a false charge, because
-ubsequently I got it verified. The
charge was that 4,000 tons had been
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allotted to the Central Cooperative
Stores here and that they were able
to lift only 2,000 tons ang that the
rest 2,000 tons were still lying in the
Central godowns. That was the
charge. The charge preferred by my
hon. friend was that the Central
Stores was engaged in blackmarket-
ing. I it were so, then the Stores
would have lifted all the four thous-
and tons soon after the Ministry
made it available to them ang would
have made more profit but that is

not so. Even according to the hon.
Member, only two thousand tons
were lifted and two thousand tons

are still lying in the Central gudowns.
This knocks out the entire bottom of
his argument. A close analysis speaks
for itself. Ultimately he came to this
point that this Government con-
demned as it is, should be thrown
out. Yes there came out the real
point, the cat wag out of the bag.
Madam, this is enough and I now
proceed.

An objective approach hag got to
be made in regard to these things.
An objective assessment has got to
be made. What has been our con-
sumption? Normally, we take pro-
duction first and then the problem
of distribution but in this particular
case, it is necessary to talk of dis-
tribution first and then production.
This is because we are not essenti-
ally discussing here the problems of
planning, the problems of production
and the ultimate solution with re-
garg to agricultural production. That
is not the purpose, so far as I can
understand, of this Motion. It is only
to highlight certain pointg and give
a lead to the Ministry in order to
conduct itself much better than what
it did before, if it had done anything
wrong. Madam, on that point 1 would
like to take distribution of sugar
first and consumption of sugar. How
is it that the consumption of sugar
has gone up? Thig iy the crucial point
which T would like to bring {o the
notice of the hon. Members of this
House and also before the hon. Min
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ister. In 1956-57 we consumeq only
20.18 lakh tons of sugar; in 1957-58
it was 20.75 lakh tons; in 1953-59 it
was 21.13 lakh tons; in 1959-60 it
was 20.53 lakh tons and in 1960-61,
the peak year of production of sugar,
we consumed only 21.27 lakh tons
but the situation in the year 1962-63
changed. It was a phenomenal year
so far as consumption was con-
cerned. We consumeqd 25.87 lakh tons
—26 lakh tons to round it off—in this
year, an increase of 21.6 per cent. over
the previous year’s consumption. How
did this come about? People started
consuming earlier; the figures were
21. Something, 2.8, 1.8, 3.6-—this was
the highest level consumed in the
previous year in percentages but un-
fortunately in the year 1962-63 not
only did production go down to 21.5
lakh tons but consumption also rose
by 21.6 per cent. because free trade
existed in sugar till April. It is very
fortunate, Madam, that the Food
Ministry awoke early enough to avoid
the dangerous situation but I am sure
the Food Minister has missed one
satient factor. The Ministry ought
to have kept a watch on the price of
gur in the country. It was rising
terribly under the scarcity conditions
but unfortunately this aspect was not
touched by the Food Ministry. They
allowed free trade to continue in re-
gard to gur, free transport and gener-
ally allowed the policy of laissez faire
to exist there with the result that gur
prices went on increasing at a terrific
rate. What is the relationship of this
factor to the price of sugar? 1If the
ruling price of gur was the same as
sugar everybody will go in for sugar,
not for gur. Such a situation was
created in this country. More often,
the gur prices were higher than sugar
prices. If the Food Ministry had
controlled this thing earlier, in the
month of April, this critical situation
would not have arisen at all, Now,
gur prices have fallen down consider-
ably, by fitty per cent. ang more
after controls were imposed. if what
they did in September, they had done
in April, there would have not been
anv crisig at all in the country. Sugar
naturally has sweetness and jaggery
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has eightyfive per cent. of the gweet~
ness of sugar. If prices are equal to
that of jaggery— we call gur as jag-
gery in the South, Madam, and this
may be objected to here—or if gur
prices are more, who will purchase
gur? Everybody will ask for sugar
only. Thig situation was created and
if they had only imposed this move-
ment control on gur at the time they
introduced control on sugar, this situ
ation would have been avoided. Pro-
duction in 1962-63 was of the ordet
of 21-5 lakh tons and the carry over
stock wag of the ordcr of 10.5 lakh
tons, making a total of 32 lakh tons
out of which export commitments
amounted to 5.4 lakh tong and we
were left with 26 lakh tons whereas
our consumption was 26 lakh tons,
hardly enough. During the last dis-
cussion on the sugar situation in this
House, Madam, I gave a warning to
the Ministry. I said, your stock is
only four lakh tons and your releases
for September and October would
cover up this quantity of four lakh
tons. What would you do for Novem-
ber? The hon. Minister for Food was
pleased to say that I need not bother.
I gave this warning. Madam, and I
would like to read from my own
speech, if T may. 1 said this:

“Thjs means that sugar will be
available only towards the end of
November. In the meanwhile, all
our sugar stock will have been ex-
hausted by October and there is a
gap of one month. This is a very
serious matter, according to me,
with regard to the sugar position in
the country. I do not know whether
the hon. Minister for Food and Agri-
culture has any plans for making
up thig shortage.”

This was the speech made by me on
the 26th August, 1963, ang the assur-
ance given to me was that there
would be absolutely no trouble. but
trouble there was. Production has
also fallen. Moreover, a few more
things also came up, one after another.
A series of misbakes have also been
committed by the Food Minister. I
do not want to spare him because 1
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belong to that Party. It is my duty
to pay compliments where due and it
is also my duty to point out the mis-
takes where they have been committed.
But for the fact that ey introduced
controls in April, the matter would
have been very serious. I congratu-
late the Ministry on that ground but
their expectations that early in Noverm-
ber crushings will take place were
wrong The imposition of moverment
control on gur was an extremely wise
step; it was a very farsighted measure
but for which we would have been in
greater trouble today. Prices fell
down mijraculcously. I do not want to
bother this House or the hon. Minister
with the figures. He knows them also.
Prices fell down by fifty per cent., sixty
per cent, seveniy per cent all over
India. It is good. Somebiody said
that it has not been allowed to Gujarat,
you must have allowed some to Rajas-
than and other places. This sort of
criticism is ievelled against this Minis-
try. Now, Madam, that 1s the position
with regard to sugar. The Ministry,
the Directorate of Sugar, were not able
to have a grip, a masterly grip over
the situation. Ag I see it the future
is bright because this year the arvea
is nearly 59 lakh acres. I have seen
from the figures, when it was 5% lakh
acres a year before, in 1960-61, that
the production was 81 lakh tons. T
am sure no bad reports are coming
from the sugarcane growing areas, in
the sense that reports of failureg of
crop are not coming.

Tee DEPUTY CHAIRMAN: Your
fifteen minutes are over.

Sert N. SRI RAMA REDDY: My
goodness. 1 would say that the crop
prospects ore good. I want to tell the
hon, Minister, Sardar Swaran Swngh,
now that ho is here, that I have sgeen
UP and TP is the crux of the pro-
blem so far as sugar is concerned.
Failure to anpreciate certain facts has
been responsible for lack of success.
I* UP. is . success with regard to
sugar, evervthing ic a gurcese Every
thing is there but the will to produce.
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1 Lhave seen 1t and T have gone to
Deoria, Gorakhpur, Benares and other
places. I have found that the tube-
well system is an extraordinarily good
system. I felt when I was going round
that an ocean 1s buried unde: the
earth. There is plenty nf water. They
say the commang area is 800 acres,
whatever may be the command area.
At least T have found it frem the au-
thorit es of the Agriculture Depart-
ment and the PWD, ihat one cingle
tube-well can definitely irrigate 50
acreg of sugarcane, which is not the
case jn South India, where not more
than 3 or 4 acres can be irrigated by
a single tube-well with regard to
sugarcane. Here they are absolutely
certain that one tube-well irrigates
50 acres of sugarcane. If that be so,
why should it not be used? What is
happening there is the Tradition.
They never irrigate. 1 nsked them.
How many times do you irrigate your
sugarcane? The reply was, once 1n
two months or three months. In the
South whenever there ig no ramfall,
every ter days it is irrigated. The
real crux of the problem ig irrigation.
There is what is known ac development
experiment. 1 have compared it. If
you provide irrigation, 1t has been
found that from 11 tons of sugarcane
production, 1t has gone up to 18 tons
of sugarcane production in UP. It
i3 quite possible. It can be brought
about today, tomorrow, within a
month, because it takes on!y one month
to dig a tube-weil Provide tube-
wells to all these people. Make them
compulsorily hft the weter and then
the problem of sugar production will
be solved. It can be solved provided
there is a will to do it. And the will
to it will be there. People just did not
know that by not irrigating they
were losing the crop. 1t is quite possi-
ble A do it. Now, I thing 14 lakh
tons or ..o is produced bv UP It is a
grod p.oposition that UP itself will
be abie to meet all the export require-
ments. This i, the time. It we do
not export sugar now, we will never
be able to do it. Therefcre, the ques-
tion of iirigation angd tvbe-wells is
immertant There was a letter from
Lucknow the other day casting as-
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persions about tube-wells. I say irri-
gation is the crux of the problem.
Irrigation cap be done immediately,
here and now. Next year Sardar
Swaran Singh can come to this House
with a feathev in his cap saying that
he has been able to produce 30 or 40
lakh tons. It 1is quite possible to
achieve it.

Having said that, I will take only
two minutes with regard to rice. With
regard to rice I am svre, once again,
the prospects are extremely good

Suri LOKANATH MISRA (Orissa).
You gave something sweet, now give
something sour.

SHrRT N. SRI RAI .2 REDDY: Now,
with regard tc rice, the prospects are
fairly good. Last year unfortunately
there was a shorifall of 2.5 millipn
tons of rice. That is the whole prob-
lem. There iy no way out.
It is true that = way tatk
in the thirties peopla were saying that
we were short of r. . We were i~
porting Burma rice or Rangoon ri¢e,
as it was then called and till today we
have not solved the nroblem of rice. It
is really a difficult thing. So, there is
no way of solving it. As I mentioned,
just as a provision bas been mafe
under PL 480 for the import of wheht,
it ig absolutely necessary that some
safety methods have got to be adopted.
Within the country, more and madre
people, just as they are going in for
sugar, are going in  for rice. All
nortl; Indians are becoming south
Indiang in the sense they are eating
more rice these days because it is very
delicious. ‘Sambar’ will go very wiell
with it. ‘Rasam’ will go well with it.
Therefore, more and more people are
taking to rice. My only suggestion to
the hon. Minister, to the new Fdod
Minister, is that he must search for
rice in the South-East Asian couniries
like Burma, Indonesia, Thailand and
some of these countries. We must
search for barter arrangements hot
buy it up We do not have miich
foreign exchange. We are in guIeat
difficulties with regard to foreign
exchange. On a barter basis we should
trade. A special expert study has got
to0 be made whether we can give them
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any engineering goods or textiles or
whatever goods they want on a barter
bzsis permanently. 1f we can make
an arrangement for one or two years
more, we will be on safer grounds
when all our irrigatjon projects will
have come up, will have come to be
used more effectively than it is being
done at the present momenti. There-
fore, my suggestion with regard +to
rice is that there nced not be any
undue scare in the minds either of the
Opposition ~~ others. Please, for
heaven’s sane dn not create a scare.
Scare itself -z a devil that hanuts
one after ctuer, thousandg and
raillions of pecple, Do not create that.
Statistics are given. I have gone
round the entire South India and I
have seen it. The crops are extra-
ordinarily good. Never before in the
last ten years the crops were as good
as they are todsy. Therefore, the
prospects are very good. We will steer
clear of this storm. Therefore, piease
do not create a storm in the tea cup.
Thank you.

Tae DEPUTY CHAIRMAN: There
are still three or four more to speak.
We shall have to sit till 5.30.

Surr MOHAN LAL SAKSENA
(Nominated): Madam Deputy Chair-
maan, notwithstanding the gsomewhat
complacent and reassuriag speech by
the Minister of State for Food, 1 am
constrajned to observe that the food
situation is far from satisfactory and
it is also disquieting to some extent.
After Sardar Swaran Singh assumed
hig present office, I had sent nim two
notes. Ome was @bout the pangs and
perils of huger and the other was
about mobilising the milljons for in-
creasing food production. I received
an acknowiedgement almost the next
day promising that he would be in-
terested to read them. I do not know
whether he has been able to find time
go through them, but I deem it my
duty to bring seme of the facts to the
notice of this House hecause they are
really revealing. 1 had written the
note after the World Food Conference
at Washington. Th: World Food Con-
ference was held at Washington, I
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think, some time :n  Ap'il or May
Then, what wag the position? As I
worked 1t out, I came to the conclusion
that here in India a* ieast 53 lakns of
persong must be dving of starvation
every year It it not surprising to you
all> Ard how did 1 arrve at that
conclusion? These figures were given,
at any rate, by the World Food Con-
ference The World Foud Conference
wag of the view that ten thousand
persong were dying every day through-
out the world due to <larvation and
half the population, that s, 150 crores
were hving  underfed and under
nourtshed So, I worked 1t out As-
suming that the food availability 1n
this country was average, 1t would
come to about 1,500 persons dying
every day in this country

SHrr RAJENDRA PRATAP SINHA
In India alone?

Surt  MOHAN LAIL SAKSENA:
Yes It 1s the figure given by the
World Food Conference

Surr AKBAR ALI KHAN  Are
so many 1n India dying ot starvation?

Serr MOHAN LAL SAKSENA
Yes

SHrr RAJENDRA PRATAP SINHA
People are dying every day of star-
vation 1 India

Surr MOHAN LAL SAKSENA
The We-ld Food Conference came to
this conclusion That 1s what I am
saying These are not my figures

Surr AKBAR ALI KHAN That is
incorrect

Sarr MOHAN LAL SAKSENA The
then Food Minister was present at the
World Food Conference He was there
Not only that The Director-General
of the Food and Agricultural Organis-
ation, Mr B R Sen, 18 an Indian He
was 1n the Food Mimistry here He
has seen the working of our Plans
He knows the conditions of the coun-
try Not only that T had also m-
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formed the Piime Mir s about this
in the month of June 1 have got that
letter

5 p.M

Surt RAJENDRA PRATAP SINHA-
What did the Prime Miuster say?

Surt MOHAN LAL SAKSENA He
had forwarded it to the Ministry of
Community Development, to Mr Dey.

SarpAR SWARAN SINGH Is tins
simply bad calculation or 15 the hon
Member aware of any persons who
might have died within his knowledge
in hig State or anywhere? Is this
statistical calculation?

Surt MOHAN LAL SAKSENA Iiis
not my circulation They are the
figures given out at the World Food
Conference

Surt AKBAR ALl KHAN They are
figureg about the whole world

Suri RAJENDRA PRATAP SINHA:
He gsaid 15,000 deaths in India He
said that 1s 1in India

Sart MOHAN LAL SAKSENA:
Assuming that the average food pro-
duction was

Surt AKBAR AL KHAN What 1s
this average? When you say that people
die of hunger, you must be positive
and definite about that and give figures
and the places where the people die

Surt MOHAN LAL SAKSENA I
am surprised at the attitude of my
friend, Mr Akbar Al: Khan I say 1t
was the figure given at the World
Food Conference It wag brought out
there that 10,000 persons were dymng
of starvation every day throughout
the whole world

SARDAR SWARAN SINGH: You
claimed that 1t was India’s figure It
1s a strange way of calculation

Srrt MOHAN LAIL SAKSENA Do
you mean to say that the average
supply of food 1n India 1s higher than
that of
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SarpAR SWARAN SINGH: Nobody !
had died of starvation, unless you ‘
name anybody,

Surt MOHAN LAL SAKSENA: I do
not know. People die of starvation,
that is what is said. That is why I say
that.

Surt G. MURAHARI {Uttar
Pradesh): JIf the Minister wants, I
can give names, |

|

Surt MOHAN LAL SAKSENA: I
had forwurded this very note ‘“Pangs
of food and hunger” to them, I am
not making out anything here new. It
was published in the ‘National Herald’
in June. I sent a copy of it in Sep-
tember. Is it not a serious thing? He
should hrave gone into it and he should
have replied to it.

|

Not only that, they also came to the
conclusion that in India during the
next ten years 5 crores of children
are likely to die of malnutrition, This
is also their finding, not my finding.
Did the Food Ministry take note of it?
If it did, it should have come out with
some contradiction that this is not so
and that the average availability of
food in this country is much highrer
than the average for the whole world.

Panpir S. S. N. TANKHA (Uttar
Pradesh): That ig not the Govern-
ment’s claim,

1

Surt MOHAN LAL SAKSENA: Ifit
is not the claim and if people are
dying of starvation .

Panprr S. S. N. TANKHA: Their
claim is that people are not dying of

starvation and I say that people
are not dying of hunger to the
extent mentioned by you here, There

may be one or two such deaths, if
any.

Tae DEPUTY CHAIRMAN: Leave
the World Food Conference. Why not
come to India?

Sarr LOKANATH MISRA: Our
difficulty in India is, whether there is
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else, it has to be certified by the State
Government as such, Naturally no
State Government would certify a case
of starvation as such and forward it
to the Centre for information. Natu-
rally the information gets dropped out
there in the State.

Surt AKBAR ALI KHAN: Madam,
there are Opposition parties, If un-
fortunately anything happens, I am
sure they will bring it to the notice
of the public, and they will have to
accept it or reject it.

Surt G, MURAHARI: I can bring
it to the notice of the Government. A
list of twelve people who died in
Purnea district wag submitted to the
Government. It was submitted in the
Lok Sabha,

Tue DEPUTY CHAIRMAN: You
continue, Mr. Saksena,

Surt MOHAN LAIL. SAKSENA: [
would leave the World Food Con-
ference alone, and I hope the Food
Minister will go into it and find out
what the position is with regard to
India, But I think it cannot be denied
that the food position, notwithstanding
the harping by the Food Ministry on
the swan song of self-sufficiency all
along, is worse today than five or ten
years back. [t cannot be otherwise,
What ig the position? Recently it has
been pointed out that not by the end
of the Third Plan but only by the end
of the Fourth Plan we will be able
to reach that stage. What is worse,
we are importing food from other
countries. It is something against
which Gandhiji had warned us and
said that this was the road to devas-
tating dependence on foreign countries
and bankruptcy. All the quotations
are here and I want 10 quote some
parts of them, but there is not much
time,

Surt RAJENDRA PRATAP SINHA:
Place them on the Table of the House.

Surr MOHAN LAL SAKSENA: Just
before hig death, Mahatma Gandhi
devoted considerable attention to the
food problem, He thought and talked
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about the food protiem and told us
that at this stage there is only one
course before us, that every respon-
sible person in the State, in the district,
in the village, should go round and tell
the people that we should not look to
‘ny doreign country for importing
food; we must try to cultivate our
landa as much as possible and we
must try to eke out an existence out
of that because India is not a small
country that can get a sufficient supply
of food from other countries. Now
we are told that even
China and Russia have 4o import
food. Ig that not a greater reason that
what Gandhii had told us is the right
course? Gzndhiji had told us that a
plan thet was not based on utilisation
of human power, but exploited natu-
ral resourceg etc., and left the human
power alone was a lopsided plan.
Whatever else it could do, it could
never “wring about equelity amongst
the yveople, And that has happened.
We know that the Mahalanobis Raport
is not being published, but we know
that tlre poor have become pcorer ana
the rich have become richer, and the
disparity beteen the two has in-
creased. Sn #fahatma Gandhi had
10ld us thut we stiould not look to all
these things, ic fertilisers and so on,
from outside but we should depend
upon self-reliance and mutual co-ope-
ration, and with that in every vi!lage,
withr intelligent guidance by some
people we should be able to double
the yield of every village within two
or three vears. He was after it. I
am sure that if his life had not been
so {ragically pui an end to, he would
have come out witr. some such prog
ramme, some such plan for mobilising
the millions, because to him the vil-
lages constituted the real India and
re believed that unilil and unless the
face of the villages was changed,
nothing would happen. He said thai
cities had thrived on villages so ong
and villageg had suffered, and leaving
the cities alone we should take care
of the villages. But we have not taken
care of the villages. So we have to
suffer for neglecting the views and
warnings of Mahatma  CGandhi
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Similar are the views and warnings
of the World Food Conference to
which I have referred. I wili be
happy if the situation is quite diffe-
rent. But I know that today we are
importing fcod from other couniries
and we say that there are no strings
attached to it. Do you make any
condition with a dog to which you
give a bit of ‘roti’ that it should come
after you wagging its tail? If you
are going to depend for food upon
foreign countries, as Mahatma Gandhi
said, that is fhe most devastating
dependence and it will lead ultimately
to bankruptcy. Of course we are
liabie to err. We have committed
mistakes and we will comsnit mistakes,
but we have to profit {rom our mis-
takeg ang past experience.

Much Fkag been said about the other
requirements of agriculture, for ins-
tance, water, fertilisers, credit etc.
But cne factor has been neglceted and
it is that the land is not getting the
full quota of iahour. Whether you
have a ceiling or whether you have
co-operatives or whatever other
arrangemen{ you may have, unless
the land gets the full quota ot labour
for the different processes of culiiva-
tion, irrigation, etc., it will not give
you the required yield. Formerly
when thre economy was not cash eco-
nomy but economy in kind, 1f a person
required labour, he could get it from
his neighbours on a reciprocal basis
or he could pay for it afterwards.
Similary if he engaged labourers, he
was to pay them in kind at the time
of harvest, not in cash, But row he
has to pay every pie in cash and there-
fore he utilises only such labour as is
absolutely necessary, Therefore, 1 had
pointed out on the basis of the Plan-
ning Commission’s figures that in al-
most every village, in every season, at
least 10 acres of cultivable land was
left uncultivated for one vreason or
other. Therefore, 1 said that on the
one hand we had cultivable land lying
uncultivated and on the other hand
we had got men who cculd work and
who were idle. Therefore, how fto
bring them together? I have sug-
gested a scheme of labour co-opera-
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tives the members of whichr will con-
sist of persons who are willing to
contribute one day’s labour every
week to the gociety, and the society
in its turn would guarantee them 5
days' labour g week. Then I have
given a detailed scheme for it to the
Minister, and it has been before the
Planning Commission for seven or
eight years now, And what is the
cost? J

Sarr N, SRI RAMA REDDY: Where
is the land? ‘

Sarr MOHAN LAL SAKSENA: 1
say that the land is here. Formerly,
what happened?

Sarr N. SRI RAMA REDDY: This
is . . .

Serr MOHAN LAL SAKSENA: 1
do not yield. I gay, supposing I have
got 50 acres of land. I cannot cultivate
it by myself and therefore I allow it
to remain idle, I cannot give it to
somebody else. Because of the rent
laws, he will acquire some interest
and therefore 1 allow it to remain
idle. Formerly, if I could not culti-
vate myself, T could give it to some
friend. Therefore, I have devised a
way of what I call a Production and
Employment Co-operative. The scheme
is there—which I have already given
to him—according to which, by giving
a grant of Rs, 2 lakhs and Rs. 3 lakhs
of loan to a district federation of these
co-operatives, you can give employ-
ment to ten to fifteen thousand
persons. You can cultivate and in-
crease production by four or five
thousand tons and then also produce
, compost and other things necessary
for agriculture. I do not say that it
is g perfect scheme but 1 have been
suggesting it. You have tried this
Intensive Agriculture District Prog-
ramme—the IADP Programme—and
you wiil remember that the then Food
Minister came and he said that the
problem would be solved in two or
three years. Even then I had pointed
out that India was a vast country.
Even in the same State conditions
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vary from one part to another. So,
you cannot impose one and the same
scheme from above for the whole
country. You have given out certain
ideas. Let them work from below
and then you will find that the schemes
will work better. And that is why I
say mobilise the millions, Unless you
enthuse the people, unless you make
them work, you cannot get
the results. By simply making
speeches and by issuing circulars as
one of the Agriculture Minister was
doing, you cannot achieve anything.
Then he had come out with a book
and said that the Japanese method
of paddy cultivation had succeeded
to such an extent that we were going
to export rice. What hay happened
to all those schemes? Iy you look
to the files, if you look to the litera-
ture produced by the Food Ministry,
you will find that this was all moon-
shine and wishful thinking and
nothing more.

I want to say one thing about State
trading in food. Personally, T am
not in favour of it And why? We
have got the experience of the State
Fertiliser Corporation. Only the other
day, Shri Patil, your predecessor, said
that this Corporation was importing
fertilisers at Rs 150 per ton and was
sel’ing at Rs, 240 per ton or some
thing like that. This is how you want
to make profit and show that State
trading was sucesstul. Then, they
publish monthly magazines on  art
paner about fertilisers and all that
with pictures Is that the way to en-
thuse the agriculturistss Not only
that You might say that Gandhi was
a visionary. But I may tell you

(Time bell rings)

Only two minutes.

Tre DEPUTY CHAIRMAN: 1 am
sorry. There are three other speakers,

Sarr  MOHAN LAY SAKSENA:
Well, T want to tell him . . , .
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Tre DEPUTY CHAIRMAN: You
can finish the point, you can wind up
with those words:

Smrr A. D. MANT: Madam, 1 would
suggest that he may place it on the
Table of the House and if the House
gives permission, let it form a part of
the record too.

Tz DEPUTY CHAIRMAN: Please
finish your point, Mr. Saksena.

Surt MOHAN LAL SAKSENA:
Prof. Rene Dumont who had come
from America as a member of the
Committee to assess the working of
our Community Projects has written
an article “India’s Agricultural
Defeat” and therein he says what is
happening in India. Everybody hates
manual labour. Nobody likes anything
but supervising. After all, what are
the officers of our Community Projects
doing? They go about the villages
and return to the towns and visit the
cinemas. This is what is happening.
Then he said that the external aid is
no substitute for internal effort. India
is not making any internal effort in
the true sense of the term. We depend
upon foreign help* we depend upon
imports. Not only that. Recently, Dr.
Raanen Weitz—he is from Palestine—
said at the Conference in Berlin on
agriculture in deve'oping countries that
all these big developments like dams
and power were only show-piecas
and they did not benefit the 'ittle men.
This is on par with what Gandhiji had
said at the Indian Tnstitute of Sciences
it Bingalore,

Tae DEPUTY CHAIRMAN: I think
that will do, Mr. Saksena, because
there are other speakers.

SampAR SWARAN SINGH: How
long is your land without crops? You
said that you were not letting out
your land to the tenants because of
the agrarian legislation. How long is
it so?

Serr MOHAN LAY SARSENA: I

have no land, T say, the people are
not doing it,
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THE DEPUTY CHAIRMAN: That is
enough.

Surt MOHAN LAL SAKSENA:
Gandhiji said that whatever scheme,
including scientific scheme you took,
unless it benefited the poor people, it
was not a good one. And I think that
is the touchstone on  which every
scheme—whether it is the Community
Development Project or the package
programme or any other—is to be test-
ed. We swear by Gandhiji, we start
schemes on his birthday and we want
to take all the advantage without
meaning to do what he had told us to.

KuMARI SHANTA VASISHT
(Delhi): 1 am very grateful to get a
little time to enable me to clarify a
tew points. I am very sorry that five
important Members of the House
spent their time criticising a very
small Co-operative Store, When the
entire food situation of the country
is being discussed, a situation which
affects millions and millions of people,
a very serious matter is being discuss-
ed, these Members have found it con-
venient to waste their time in criticis-
ing a very small store.

[TEE ViICE-CHAIRMAN (SHRI AKBAR
Arr KuaN) in the Chair].

Even if the Store happens to
have as its President one of the
Congress leaders of Delhi—a mere
Union Territory——ang a Member
of Parliament, I think it was not
so important that five senior Membeis
should have spent their time discuss-
ing it because the country is more
important or the food situation in the
country is more important than a
minor store. I would like just to make
a few points here to show that many
things said by the Members are in-
correct, false and baseless. I wish to
deal with the points one by one.

Our Members, I think, have been
very much worried about the success—
it is not even the success—or at least
about the mere starting of the co-
operative sector or the co-operative
movement. The Government has
taken it as its policy that the third
sector, that i3 the co-operative sector,
should be brought into being and that
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a large number of people should be
helped through the co-operative move-
ment, The movement 18 an ideal; 1t
has 1ts own place in our economy and
I think it is one of the ways of help-
ing the backward people, the weaker
sections of the community, mobilising
rather small resources, etc. so that
thost people can help themselves
through the co-operatives. |

I had pointed out some three months
back even that the business or mer-
cantile community are against the co-
operative movement because they
feel that it presents a sort of compe-
tition to the private sector and they
do not feel happy about some of theiwr
monopolies, ete. being broken by it I
even pointed out some three months
back in this House that the trading
community, the mercantile commu-
nity, had objected to it and made a
representation to the Government. At
the function where 1 also happened to
be present, they wanted various de-
mands to be conceded by the Govern-
ment. They also wanted many things
to be done and one of their main ob-
jections was that the fair price shops
should not be opened and that the co-
operative stores should not be allowed
to function. They fear that the fair
price shops and the co-operative
stores present a competition to them
and do affect the prices to a great ex-
tent. -

Sart LOKANATH MISRA: They
know that the co-operative society
gets a protected monopoly.

Kumarr SHANTA VASISHT: Not
necessarily so. That is also incorrect
because they are very small mostly.
Many of the societies are very small
size. They are even smaller than some
of the shops or stores here. There-
fore, there is no question of any mono-
poly at all. And I will clarify the
points one by one.

One of the Members said that in
camphor, the Central Co-operative
Store is having 400 per cent. profit and
that they are selling it in black mar-
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ket, etc., etc., I can point out that
this is absolutely incorrect, false and
baseless. There is no such profit. Cam-
phor prices are fixed by the Stae
Trading Corporation, and they allow
63 per cent. profits at which the Cen-
tral Co-operative Store, being a whoie-
sale body, sells it to the other co-ope-
rative stores so that, instead of 400 per
cent. profit, as our friend Mr. Vajpayee
pointed out yesterday, it is only 6}
per cent profit and, as I said, these
prices are fixed by the State Trading
Corporation and I hope the Member
would not make such a mistake about
it

Secondly, they said that rice is
being hoarded by the Store and this
is a very unfair and a very bad policy,
that 4,000 tons ot it were allotted to
them but only 2,000 tons have been
used and the rest of it is kept in
{the warehouse, Everybedy, all thosa
people who deal in bsuiness, or have
an idea about it, know that all the
wnolesalers have to store their goods
in the warehouse, That is why there
is a Warehousing Corporation and faci-
lities for storage, etc, are being pro-
vided almost in each vil'age so that
preople may be able to sell them at a
certain price. Now the rice has been
sold by this particular store accord-
ing to the rules of the Civil Supplies
Department, that is, five kilograms per
person, and five bags per day; no more
than five bags per day can be sold by
the Store, as are the rules, nor can
they sell more than five kilograms to
each person coming to buy the thing so
that they have restricted the sale ot
it. Is these people wanted to really
mike a lot of money, they would
have tried to get rid of their stocks
at once; there would not have been
this 2,000 or more bags left. They
would not have this half quantity re-
maining in the warehouse if they
were anxious to make money on it;
it would then have disappeared as it
disappeares from other stores, The fact
is that it is solq according to the rules
of the Civil Supplies Department, it
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(Kumari Shanta Vasisht.]
is very unfair that this critisism
should have come from a responsible
peison like Mr. Vajpayee.

So also they talked about coal, ana
80 on. They were worried about thurt,
about the wagons, and so on, It was
nearly 24 years or 2 years back, in
this very llouse, I had pointed out
with sadness in my heart, that  the
wspuns wers not avaiable and an ar-
tificia] shortage of coal was created 1n
Delhi in winter months—coal is not
available, or that there ig shortage, I
pointed this out in the House here,
and nobody seemed to bother about
what the Mempers said. 17 they point
out some things, the Ministers do not
bother to listes, They never think that
we can give any correct facts, they
do not pay cny heed to it—it is very
unfortunate. I said that people wanted
money for these wagons to be made
available for lifting coal from the col-
lieries. Nothing was done about it.
This was pointed out; nobody seem-
ed to take it seriously; nobody
bothered about it. Mr. Mani is getting
shocked today, but that day he also
never bothered about it.

Serr A, D. MANI;
that day also. -

I wag shocked on

Kumart SHANTA VASISHT: I do
not think you were, and you are not
so much shocked even today.

Sart A. D. MANI: Every Opposi-

tion Member was shocked. (Inter-
ruptions).
THE VICE-CHAIRMAN (SHRI

AgBAR ALr KHAN):
please.

No interruptions

Kumart SHANTA VASISHT: And
this particular thing was pointed out
more than two years back, and this
is even today true. Wagons shou'd be
,available for all the important things.
When we visited the steel plants and
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various other Government pro-
jects in the South as well as 1n

the Kast at every place we heard that
the wagons were not available and all
the manuiactured things could not be
ufied tiom there and sold away, and
so sumeumes stocks get piled up and
they were anxious loavoid this hold-
up. So, 1 think very serious thought
suould be given to the aliocation of
wagons for Liting various things,
wiuich are manutfaciured or which are
tnere, so that there 1s no bottleneck
in the movement of various things,
that things are not delayed. And
tnis 1s a very serious matter deman-
ding very high priority.

Then we come to coal, and here I
may say that the Store has acted as
a buffer, as a shock absorber when-
ever there were certain goods where
the shortages were felt. There has
b.en coal shortage in Delhi every
winter till about two years back. It
has not been so only for the last two
years when this co-operative store be-
gan to participate and take responsibi-
lity for the supply of coal here; they
stock coal i.e. they have a dump in
which they keep a large amount of
coal so that there should be no shor-
tage. Fortunately for the last two
years there has been no shortage
whatsoever of coal and it is always
available without any difficulty,

Coming to gur, whatever Mr.
Vajpayee said and other Members
said, most of what they said is quite
incorrect, I should say. He said that
this particular thing is bought from
a certain dealer at a price which is
not put down in the cash memo,
a price which is not to be
found in the papers. This is ab-
solutely incorrect and false and
baseless. The gur has been bought
from the particular dealer here, who
is on the approved list of the Civil
Supplies Department. The Civil
Supplies Department of Delhi gives
the name of a particular dealer; only
from that person can you buy your
stocks. The permit is made out in
the name of that particular dealer so
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that the Store has to buy it from that
particular dealer approved by the
Civil Supplies Department. So, for
our Mempoers to say that it was
bought from some dealer and 13 given
out to other dealers is absolute.y in-
corra.t and absolutely baseless. It is
bought only from the dealer who 1s
on the approved list of the Civil Sup-
plies Department, and in whose name
the permit 18 1ssued aiso by the de-
partment. And then 1t 1s sold out.
Unfortunately, one particular person,
who was incharge of gur ony for
one single day, for lesg than twenty-
four hours—and the person concer-
ned was a very junior person—that
that person wasin charge of the Store
when the manager was away because
of some fast wundertaken by one
Congress Leader here, and he made
a mistake during the manager's ab-
sence for less than twenty-four hours.
He had made some wrong calcula~
tions, and he crrected them within
twenty-four hours; the young man
found his mistake and he corrected it.
There are hundreds of staff working
in that Store. You cannot hoid bne
particular person responsible. Of
course I admit that morally or other-
wise 1t is the responsibility of the
president of the Store, but the mis-
take was corrected at once. When gur
was being sold in the market at Rs.
110 per quintal, the Store had sold
it at Rs. 80 to Rs. 85 per quintal And
the very next day, on the 30th of
November, by evening, they detected
this mistake and they corrected it,
and they asked the Civil Supplies
Department to approve the three
qualiities of gur, to approve the rates
for them at Rs. 64, Rs. 66 and Rs. 67,
or something like that, and those
were approved by the Civil Supplies
Department. This was done. And
1 think, to blame them for all this
is almost a sort of campaign against
the co-operative sector. 1 think the
co-operative sector is still in a very
infant stage. It will make many mis-~
takes and you should not get nervous
about it. What would you do it very
illiterate people formed a society?
How would they manage their ac-
counts? How would they manage

{ 16 DEC. 1863 )

in the Country 2046

their cash? And how would they
keep all these deals, and so on? We
have to understand that the co-ope-
rative mov.ment needs a lot of he p,
a lot of support, a lot of understan-
ding. That 13 why officials have to
help it quite a lot also. And that is
one of the criticisms of it . . .

Sur1 LOKANATH MISRA: But
such an incident would have created
in the private sector a Mundhra,

Kumart SHANTA VASISHT: The
private sector 1s doing much worse
than this, and you people cover up

whatever the private sector does.
That 1 my grouse, (Interruptrong).
Surt1 LOKANATH MISRA: They
are being caught,
THE VICE-CHAIRMAN (SHRI
AxBar Anl KuoAN): Please do not

interrupt.

Surt N. M. ANWAR (Madras): Do
not expose the private sector,

Kumart SHANTA VASISHT: Now
this movement needs a lot of care.
In a big organisation one or two peo-
pie may make mistakes. Even in Go-
vernment bodies they make mistakes.
Even in the party of Mr. Vajpayee,
their members make a lot of mistakes
and do a lot of wrong things which
they very conveniently hush up among
themselves. I would like them to be
as clear with their own members’ be-
haviour and ways as they would like
every other department and organi-
sation and institution to be. I think
you have to be very objective and
you should not forget ail the services
rendered by this Co-operative Store
over the last seven or eight years, all
the good work done by it in bringing
down the price of bricks from about
Rs. 60 per thousand, or even Rs. 70
and Rs. 80 per thousand to about Rs.
30 per thousand. Even in rice prices
were brought down by them and it
was done according to the rules and
regulations of the Civil Supplies De-
partment. In the matter of coal they
brought down the prices and they re-
gulated the. supplies, and stability
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was maintained in the prices of va-
riqus articles. When a lot of service
is rendered by a certain co-operative
store, Members still go to the extent
of exaggerating things, imagine all
sorts of things and try to attack a
certain store, in respect of a very
small matter. I think it is not worth
the while even to spend so such time
on a minor matter like this. Of course
many people are anxious to condemn
certain leaders of Delhi, which effort
has been there for about ten years
now. This is nothing new, nothing
strange; we know it, that a concerted
attempt is made to condemn certain
leaders of Delhi, even the Delhi State,
became a casuality of this—in the
bargain. I am very sorry that when
good work is done people try to find
motives in that; they try to read a lot
of things in that; they try to blame
the people for that. But I would urge
you to have a balanced view when
some service is rendered by a store or

a co-operative society. There are
thousands of members in each
large society., It is very diffi-
cult even to manage them,
Sometimes many of them are even

illiterate, and it is not an easy job to
manage all the illiterate people, to
have them working, and so on. This
applies not only to the particular
Store, but to 3 large number of co-
operative stores and co-operative
societies, Where you have a large col-
lection of people, half of them some-
times do not even understand how
the society functions, how the ac-
counts are to be kept, how are the
things bought and sold, and it is a
difficult job to explain things to them,
to run the show for them, to manage
the things for them, Therefore, all the
the good work done—the supplies that
are gtabilised, the ©prices that
have been brought down Dby
that Store—all that we should
appreciate, If they make mistakes,
have an enquiry; we have nothing
against it. If they have done some-
thing wrong, do take action against
them. After all, a store which tries
to do something for the town should
be open to criticism. It should be
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exposed to criticism and enquires
and all sorts of inspection, etc. But

on the ground of some small loophole
do not condemn the good work done.
On the basis of some plea you would
be anxious to damage and see people
out of your way because they are
very formidable political leaders. Do
not go out of your way to condemn
those people. I thank you very much.

Surr S. MISRA (Orissa): Mr. Vice-
Chairman, Sir, 1 want to say some-
thing about the food situation.

Tue VICE-CHAIRMAN(SHRI AKBAR
Arr Kuar): You have five minutes
only, Mr. Misra.

Smrr S. MISRA: It is known to all
that food is produced by the cultiva-
tor but it is he who is always neglec-
ted. The funds which are supplied
by the Government for agricultural
purposes are not going into his hands;
it is spent on the way. The agricul-
tural staff is not helping the cultiva-
tors by going to the field. They have
to remain occupied more in office,

Sir, it is to be known that 80 per
cent. of the cultivators are poor. They
do not have their own seed. Many of
them have no plough, no bullocks.
For loan purposes, though there are
co-operative societies, most of the
cultivators are not getting loans in
time for purchase of bullocks, seeds
and fertiliser from the societies. The
societies are attached with the District
Central Co-operative Banks. The Dis-
trict Central Co-operative Bank gives
loans it all the shareholders of a
society have paid their instalment of
debts fully. There is no such large-
scale society where all shareholders
can pay their dues in time. Suppose
a majority of the shareholders of a
society have paid their dues and a
small portion of them could not pay
owing to certain difficulties, in that
case the shareholders who have al-
ready paid their dues are also mot en-
titled to get loans,
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There is another thing. A major
portion of our agriculturists for their
agriculture depend upon rainfall, If
there is drought, which has been hap-
pening over a number of years, the
cultivators are ruined. Then some-
times flood damages cultivation,

Sir, the agriculturists havinL no
other source of getting fuel are habi-
tually cooking their food with the
help of cow-dung because of which
cow-dung is not utilised as fertiliser.
Lands are not getting sufficient organic
fertiliser. The fertility of land is
going down. Moreover, Sir, a major
portion of our agriculturists are so
poor that they are forced to take ad-
vanceg from the fraderg on agree-
ment that their foodgrains will be
given to them at cheaper rates in the
harvest season. Thus the high profits
are all going to the capitalists. The
capitalistg are assisted by the Reserve
Bank which supplies them money to
collect ang store foodgrains. They
are not bound to sell it on a fair price,
On the other hand, they sell it when
the foodgrains become dearer in the
market. They are always hoarding
for profiteering motive. So the con-
sumers are always suffering. It is,
therefore, suggested that to solve the
aforesaid things the following mea~
sures should be taken immediately:

(1) The Agriculture Department
should supply to the poor agriculturist
sufficient quantity of improved variety
of seeds, implements for cultivation
and medicine for the protection of
their crop. - }

(ii) The grain golla-cum-large scale
co-operative society of every pan-
chayat should be supplied with suffi-
cient funds from the Reserve Bank
directly to furnish loans to the share-
holder agriculturists in time for im-
provement of their lands, purchase of
bullocks, seeds and fertiliser, at least
to those shareholders who are not
defaulters, |
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(iiiy The Government should pro-
vide more irrigation facilities to the
agriculturist and construct flood banks
in river areas.

(iv) Also the Government should
take necessary steps for supply of coal
or any other scientific device to the
people for cooking purposes on pay-
ment go that cow-dung will be saved
and the lands will get this organic
fertiliser.

(v) Rice and sugar must be pur-
chased by the Government through co-
operative grain golla societies for
stocking it in hand and supply it to
consumers at all times by consumers
co-operative societies at fixed rates,

Sir, Orissa i3 now starting a new
sugar factory on a co-operative basis.
The growers of cane in our State are
paid much less than the growers of
U.P. and Bihar., If in the start a bet-
ter price is not given, thig sugar fac-
tory may not be able to achieve the
aim. So, Sir, if these methods are
adopted, the agriculturists will be able
to produce more paddy, sugar-cane etc.
and the profits will not go intp the
hands of the middleman. Thus the
fooq problem may be solved. Thank
you.

st MT qoEfc . gu-geTTe oY,
Iy gt & qI3 ¥ 99 98 F7 O Y
4t g9 78y gAv § wmaw fr fegem
FTE oY @A F 7L AT FFTET
AR ¥ w7 wEE 7w & F A
TReT # ag 717 framwr wre g e
fergeam & Qv FOT wEHr T §
QT T 7Y ¥ FA ATTEAT 9 [
I § M ag diw ane ¥ | €Y v gwan
& A< | gaET fgmme w0 wER W
N I qar won fr fegwm ¥
ST AT T § Y W7 &< A
g A v foreeeit que FQ §~——smar
Ty E, TF IR gR E AR N Ew § 9%
T Y7 @ § o fedt gk ew §
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AT A @rd I &, I 9T Y
R ag aga &Y 70 & | fiRe i e AmaR
T 3g wRW g B fegem § A
TR @ & A A% | § w7 g
SRR ARAT e & oqawd ¥
7@ & FifF #7mar T " S Taw
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ot M3 qrvefe : ofecw W A §
afir aaETe ot it § 1 IEAT e
#T & faeelt o1 Srqar 3, T W TS
& fEar T o (Interruption.)

TrHe VICE-CHAIRMAN (SHRr AKBAR
Arr Kuan): Do not interrupt him
please,

AT § SgF FE AT AT I § WK
FeT ¥ STedT 98 AT W AT § WY
7R 9T Y qufefrde ar § 9N Fg
feea srram & % a7 st FTot § 41
T R B OF AIRAT B S A A0
T ¥ HAT qIQT & AR ag A
T FT GIY T PR AT § 1 TR
aw ¥ Y 0T AR § T AT W S
& AR Tafad qIHTT FT TG ATHT FAT
fis fergwara & 1S sl qaEwdy & 78
[T, I 49T A0 §, A a1 & A H
Fga1 w1gm % 1w aw® # afifafy
g fam A = At §, fret 7 fpdt
far smod 91T FT 6ST HIT AR ¢F
Wi FT SATAT IS AT EF 1T FT AT
il '

oYy grer & g wmar fv e #,
qore ¥, e §, 957 R § W
q WY FgT T HFTA 77 AT TgT I
SEF A A AL 9] A, @R Y
TEE IR T F1E (99T TE AR G AT
WX ¥ g W FFT A w0 F gw
FE 98T § T 9, TG HA HY FAT §
R IEEr qfT FT @ § | HF g 9T
AW 3, T § AW HIT JIA T=AY
© I, wodr fq3dy T swian §
9 T FT AT, T 9 § TH T237 Y
qCH AR {6 A7 F37 AT § AHTH TEY
2, wifs aXFT Heft § SER T8 a@ar
A g "}y T .

Wo R0 qHo QAo fag : wfeew
wdfr § 1

st v qerEft : feeelt & HaT WK
FTER Al AT yifafeat w1 i A
AR gqT 90T o Ry Agh T frw g
&1 A g 5 s
X & e A F19 )

& o A W FEA TEAE ) AT
N 9T AGF ¢ | AW G A T FFAT
& fr wre ag 3w § qrer FY gEAT A
g w0 AR & oY 34 A\ F @A
FTAT IO | 507 A F = F7 ]
& g Y agAr <ty ag FIAT Y v
Ft gA-gRAfaE fifee® § ST I
T A for S | Ford AT B 9T
wA-RIATaE ifeen Fed § A% e
g3 fara &t Fear § IgH FHr IanET
74t I & 1 g W F SART AN
frara & § w0 & 9 T AT F A
W & frad =y SF ¥ ¥ fog
A grer A fiar ¢ 1 & fewml ®
FAT WY 3T 3T § W IAF & & fag
Fror 1qrare o g grdT & | WT 1@
F2 & f gt o Gar aff A fem
91T A 1T Y AT qTET TN JTAT TG
AR GEEFSE faf iR Gh Rk
# Faw R gfvew TFMT AT | WY
FY & & Faer Y G F 79 O
it 1 wafo ¥y owre A wrgem & f
gl TFY § A A AT IH
R e "W s faar ar Ay
FAIFF Forear 9 st @ oAt o w9
w33 g8 A TE FT gEHT § | Iq 9%
qUY qIY & faq 39 T § I37 A w1
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FFAT & AT 98 awT F1 R aE A
T 3T AT R aXE ¥ Sanew 93T
qHFT )

T9% 914 &7 §19 § uF g9 AR
wer s g fr fow awg 8 Tt &
qT A7AFA T WY g AR e §
gL g% AL T AT wasy FE e
TIFAT GHT TET G THATE | T BT
1T A T FgA & FF wwe F 9w
L& 9T frEm e ¥ dw F fag
§TET & T IR @ A fe § AR I
aiF ¥ 917 3% 9T AR MY
el A o= @ 9 § | q9 (ware
F TAT FT TELT giaT § A IA SAET
W ¥ HAF AT 9I5| TS fag
FAF ITH F[ I § 7 AT TR FY
¥ K B EF FIAT ] AV 99 Fv AT
i gfracdy qader g afgy AR
gfmdr q% 9T 9 o aifed ) i
qTg TAC I I FURT FW@ 9,
gasT A fro TTe ¥so &F G HACA
gt femr, aqt A =aw o o, @ 57
1t A TS A AT AL | WX -
FT F YA A AF F g
T & 1 fEgedm § o @l oFy
st forg X T @ gF4T & AT W
qITFA IHC TE gL F 9 I9 HAY
FIA FY AIEAT FL | A I o
FFTC I GAT & ITHT A F1 A A
I Ty AR W g A gL AW H
FHTT 9T g& FAT FT @A g T
¥ fag oF o4 {90 T | A TAA
FHFC IS & IWAGA FE A Ffww
iy qifF g /W #Y d=ET &3 |
9 & g WA N qF 39 qHT
§% fgedl § 951 g7 § 98 79 a¥8 &
T FT A TG T3 HIT &F AT
W AT 3T JE F AT AG FAQ
g gk W F o faardt wezfod g
SR F4T T FAY G giy T § |
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# uF A AT WT F AR FEA
qEAT § "X 9 48 g i oy
AT FT AT FT TR TG & AT HAT
T T IH S 2, T3 17 4T 9 Y Aaqed
T 0 AfFwT & sumET 7 3 @ w4
TeET H ) UF KT A7 g9l BT F
= H A qo 71 30 wfawa B saRw
W T T390 AT | WL 3 & ST
W FBY & AT GHT FT A A W
fafraa &< fad s =nfgd

AT a1y T ALY & AT T wwqo-
tex @ &F aX § Sum@r T8 wgAr
w1geT g | & fas saa 8w wear g
for STt waem 3@ FoTadad ©IT & 3qL-
q7 7€ 9% § IRW 91w fear §
IqH I S AT AW AT g IW 9
q3EqT F1 EATT AT AMEY | I IFA
F1E AT A AT AV IET H1S o8 Y
o gearrdt Rt #5719 T9T W
¥ I ffdt Tiud § 7z 14 (war Ay,
e a8 fee 9 sy @R &y
HIEAQT FIAT § dT T=R) a9 wEy & |
ST gATE AET AR fergeata # -
NI A7 T T feawa F g AR
ETR THE F AT 6 T A Frmafes
TR FAW &, SAF-ATHIET F7q g AT
e sanmifer wwEw 97 3 @
ZRI | AW F GHISTEART HaTYT F7 997
g &R ! 3 g wifasw §, Tafeg &
TLFL 8 AT G FA0 AZT % ag
Weg @ sex qfTamEr d1% 9% a8 A fE
wq % ag "qwl AT AL a<eEr §
79 g A1 § G T8 g awar & )

TS A A F A A F 3 fY
FEA1 ATEAT § Tl IO q3W H FHT &
faett &7 ST g1 § I 1 g9 AN T
g § A & | WISt ST fAat
A a & o war g e @ g
FF TFR T 39 &7 § 7F 77 Wy
Y Fo HA & F7 XQGT | Taerg A
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[sfr 08 qaref]
QT A 7 s ¢ i owre ag 4t
HT JeET ST A AT FLAT ATEAT
& o e waw & qdf faefi F sy = F
W R €o A FL A1 TMeH | wa TF
T T TG AT A0 AL AT
a3 % fegeam § T3 A qwear g
FX, T AT T AT B EA R AT
q gt @ feafa € 2 G awdr &
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THe VICE-CHAIRMAN (SHR2
AxBAR ALI KHAN): The Food Minister
will reply tomorrow at twelve.

The House stands
11 Am, tomorrow.

adjourned till

The House then adjourned at forty-
five minutes past five of the clock
till eleven of the clock on Wednes-
day, the 11th December 1963.

7 ORTE



